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Report 

of the 

~'1orking Group on Bank Deposits 

PREFACE 

Confidential 

The TI'/orking Group on Bank Deposits was 

constituted by the Reserve Bank of India under the 

Chairmanship of Dr. C. Rangarajan, Deputy Governor, 

on August 5, 1982 with the following terms of 

reference: 

.. i) to examine the trends in the growth 0 f 

bank deposits in relation to the overall 

growth of financial savings as also the 

growth in savings mobilised through 

other financial instruments; 

ii) to review the interest rate structure in 

respect of bank deposits with a view to 

examining the need to rationalise this 

structure keeping in mind the return, 

security, liquidity and tax benefits 

attaching to the different instruments 

of financial savings~ In doing so, the 
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Group will also need to consider the cost 

~nd other implications of any changes 

\vhich they may suggest in the present 

structure; 

iii) to review the present regulatory framework 

regarding deposit mobilisation by banks 

and to suggest appropriate modifications 

which may facilitate improvement in the 

performance_ of the banks in this respect; 

iv) to consider various suggestions which have 

been made for providing increased incentives 

to bank depositors. The Group may examine 

in this context modifications to existing 

schemes of deposit mobilisation as well as 

introduction of new schemes; and 

v) to make any other suggestions relevant to 

the subject.1I 

ii. Besides Dr. C. Rangarajan as Chairman, the 
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Working Group consisted of the following members: 

Shri N. Vaghul, Chairman, 
Bank of India, Bombay. 

Shri S.L. Baluja, Chairman, 
Punjab National Bank, New Delhi. 

Shri B. Ratnakar, Chairman, 
Cana ra Bank, Bangalo re. 

(Membe ;c) 

(Member) 

(Member) 

Shri V.N. Nadkarni, Deputy Managing Director, (Member) 
state Bank of India, Bombay. 

Shri V.K. Dikshit, Joint Secretary, 
Government of India, Ministry of Finance, 
Department of Economic Affairs, 
(Banking Division), New Delhi. 

Dr. Mahfooz Ahmed, Economic Adviser, 
Government of India, Ministry of Finance, 
Department of Economic Affairs, New Delhi. 

Sh ri U. K. Sarma, Chief Officer, 
Department of Banking Operations & 
Development, Reserve Bank of India, 
Cen tral Office, Bombay. 

Shri S.S. Tarapore, Adviser, 
Credit Planning Cell, 
Reserve Bank of India, Bombay. 

Dr. S.L. Shetty, Director, 
Department of Economic Analysis & Policy, 
Reserve Bank of India, Bombay. 

(Membe r) 

(Member) 

(Member) 

(Member) 

(Hember 
Secretary) 

iii. The Working Group was expected to submit its 

report within three months. The substantive 

deliberations and recommendations of the Group were 
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completed before the middle of October 1982 so as to 

be a va ilable on the eve of the fo rmul ation of the 

busy season credit policy in that month; the 

recommendations were communicated by the Chairman to 

the Governor of RBI and these were taken into account 

in the credit policy measures announced by the Governor 

on October 25, 1982. As the deliberations of the Group 

and the drafting of the final report required some more 

time, the term of the Working Group was extended upto 

the middle of Janua ry 1983. 

iVa Considering the wide-ranging nature of issues 

involved, the Working Group set up the following four 

Sub-G roups: 

Sub-group 
No. 

I. 

II. 

Subject 

Interest Rate Structure and 
Impact on Cost structure of 
Banking Industry 

Regu la to J;y Mea su re s 
(includirlg branch banking) 

Members 
constituting 
the sub':"g roups 

Dr. C. Rangarajan 
Sh ri N. Vaghul 
Shri B. Ratnakar 
Shri S.S. Tarapore 
Dr. S.L. Shetty 

( Convenor) 

Shri V.N. Nadkarni 
Shri S.L. Baluja 
Sh r i U. K. Sa rma * 

( Convenor) 

*In the absence of Shri U.K. Sarma for sometime, 
Shri N.D. parameshwaran, Deputy Chief Officer, 
Department of Banking Operations & Development (DBOD), 
RBI, functioned as the COf!.venor. 
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Sub-group Subject 
No. 

III. Fiscal Incentives for 
Financial savings 

IV. Special Deposit Schemes 
and Customer Services 

Members 
constituting 
the sub-gr~ 

Shri S.L. Baluja 
Shri V.K. Dikshit 
Dr. Mahfooz Ahmed 

(Convenor) 

Shri N. Vaghul 
shri V.N. Nadkarni 
Dr. S.L. Shetty 

(Convenor) 

v. An in-depth study of the terms of reference 

of the Group required more up-to-date and analytical 

data on different aspects of bank deposits; such data 

were sought, through a set of special returns, from the 

major com~ercial banks and a few co-operative banks. 

A structured Questionnaire was also sent to the Chairm~n 

of all public sector banks and a few banks in the 

private sector, as also the chiefs of some foreign 

banks and co-operative institutions. The Secretariat 

of the Working Group received a number of suggestions 

from depositors, academicians and others regarding 

deposit rates, fiscal incentives, deposit regulations, 

customer service and such other issues. All of these 

have been of invaluable help to the Group in its work. 
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vi. The Working Group held five formal meetings, 

but members either as constituents of Sub-Groups or 

othen"ise held a la rge number of meetings to discuss 

various issues of relevance to the Working Group. 

vii. The Secretariat of the Working G!'oup produced 

a series of Working Papers for the consideration of the 

Group. The principal'ones related to the following 

themes: 

(a) recent deceleration in the growth of bank 

deposi ts; 

(b) a supplementary note on the behaviour of bank 

deposits in recent months; 

(c) structural aspects of commercial bank deposits; 

(d) growth and relative importance of alternative 

financial savings media; 

(e) :[oreign inward remittances and financial sa'J'iLg.:;;. 

(f) behaviour of 'reserve money' and aggregate bank 

deposits in the recent period; 

(g) different types of financial assets available to 

households in India and the nature of their yields 

and incentives; 

(h) deductibility of interest income at source; 

(i) some characteristics of deposits accepted by 
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non-banking financial and non-financial 

companies1 and 

(j) interest elasticity of savings in India. 

viii. The Working Group received prompt and very 

though tful responses to i ts ~.!uestionnai re from bank 

Chairmen and Chief Executives, and also valuable data 

from banks through the special set of returns prescribed 

or otherwise. Some of the bank economists, who were 

approached, took a personal interest in the Group's task 

and rendered considerable help at various stages of its 

labour. The Working Group wishes to convey its thanks 

and gratitude to all of them. Its thanks are also due 

to depositors, academicians and others for their various 

suggestions. 

ix. The Department of Economic Analysis and Policy 

(DEAP), RBI, ~rovlded the Secretariat for the Group. 

various Divisions of that Department, particularly the 

Division of National Income, Savings and Flow of Funds 

(which also provided the Secretariat) , the Division of 

Money and Banking, the Division of Industrial Studies, 

the Division of International Finance, the Econometrics 

Division, and the ,~dministrative Division, have made 

available an enormous amount of data required by the 
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Group and also rendered help in various other ways; in 

addi tion, some depa rtments of RBI, principally the 

Department of Banking operations and Development (DBOD), 

the Department of Statistical Analysis and Computer 

Services (DESACS), the Foreign Accounts section of the 

Department of Government and Bank Accounts (DGBA) , the 

Department of Non-Banking Companies (DNBC), and the 

Exchange Control Department (ECD) have supplied prompt 

information VThenever asked for. Shri N.D. parameshwaran 

of DBOD functioned as the Convenor of a Sub-Group. The 

Group acknowledges with sincere thanks the help rendered 

by all of them. 

x. The committee wishes to express its deep 

appreciation of the very valuable services rendered by 

its Member-Secretary, Dr. S.L. Shetty. Special mention 

must be made of the great pains and care he took to cull 

from different sources data relevant for the study. He 

also provided the analytical frame for examining the 

various issues. Besides the Member-Secretary, the 

Secretariat of the Working Group consisted of Shri K.A. 

Menon, Smt. Sarojini Venkatachalam and Smt. H.V. ~(ulkarni. 

They have provided most valuable assistance in organising 

the meetings of the Group, in processing relevant returns 
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and statistics, and generally in the preparation 

of the drafts of the main Report and its appendices. 

Shri V. Ramani shouldered the bulk of the stenography 

and typing involved in the task of the Group. The 

Horking Group places on record its sincere 

appreciation and conveys its profound thanks to all 

members of its secretariat. 



CHAPTER 1 

INTRODUCTION 

1 .1 The Working Group was set up in August 1982 

in the context of a perceptible deceleration in the 

rate of growth of commercial bank deposits. In May 1982, 

a study was undertaken in the Reserve Bank of India (RBI) 

identifying the genesis, the causes and the extent and 

nature of deceleration that took place in bank deposit 

growth during 1981-82 (April-March). This study 

(reproduced in Appendix I) and the related issues were 

discussed at a meeting held by the then Governor with a 

representative group of bank Chairmen. While there was 

a general agreement on the sources and nature of the 

slow-down in deposit growth, there were divergent 

perceptions regarding the nature of measures required 

to reverse this trend. It was also felt that these 

me" sures COLl ld not be conceived irl the na rrow pe r,sr'ect i.ve 

of bank deposits per se as the whole gamut of financial 

assets was involved. Apart from questions relating to 

interest rates on bank deposits and yield rates on 

other financia~ assets, there were issues relating to 

the lending rates of banks, the spread between the 

cost and earnings on their working funds, and their 
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profitability. There was also the question of the 

relative roles of commercial banks and other financial 

intermediaries as mobilizers of savings and purveyors 

of credit, which had to be viewed particularly in the 

context of the new instruments of saving recently 

introduced. 

1.2 At the practical level and abstracting from 

short-term issues, there was a need to review some 

aspects of the regulatory framework regarding bank deposits, 

the adequacy of the various methods and schemes of deposit 

mobilisation, and the quality of customer service rendered 

by banks. 

1.3 It was thus felt that a comprehensive and 

integrated examination of the whole gamut of issues was 

necessary. Earlier, the question of interest rates on 

bank deposits was examined by the Committee on Deposit 

Rates appointed by the Reserve Bank of India in June 1969 

under the Chairmanship of Shri B.N.Adarkar. It was on 

the recommendation of this Committee that the principle 

of total regulation of bank deposits was introduced; 

until then the deposit rates had been subjected to a 

combination of official regulation and inter-bank agreement 
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(Appendix II presents a brief description of the 

evolution of bank deposit rates in India from time to 

time). Subsequently, there r'ave been a number of 

changes in the interest ratEs on bank deposits and 

other financial media and quite apart from inter se 

distortion in the structure of administered interest 

rates on various savings instrurilents, there have been 

at times inconsistencies in the imperatives determining 

deposit rates and lending rates of banks. 

1.4 The problem of customer service by banks was 

examined by the Working Group on Customer Service in 

Banks* appointed by the Government of India in 1975, 

and the Working Group submitted a large number of 

recommendations, all of \vhich have been accepted. 

Despite the fact that a majority of them are said to 

have been implemented, the quality of customer service 

by commercial banks, particularly for depositor 

clientele, appears to have deteriorated. 

------------------.-------------------------------------------------
*The Working Group was appointed in Marcho1975 with 

Shri R.K. Talwar as Convenor 0ho continued in that 
capacity upto August 3, 1976. The Final Report 
incorporating the Group's interim recomPlenda tions 
made in August 1975 ~vas submitted by Shri ToR. Varadachary 
as Convenor in March 1977. 
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1.5 It was against the above background that the 

Reserve Bank of India constituted this Working Group 

to look into the totality of issues enumerated above 

with wide-ranging and comprehensive terms of reference. 

1.6 Since the appointment of the Group in early 

August 1982, there has occurred a noticeable improvement 

in deposit growth. This may give an apparent impression 

that the context in which the Group came to be 

constituted is no longer relevant. With the sharp 

increase in the interest rates on other financial 

savings media, the rate differentials as between those 

savings media and bank deposits have -widened significantly, 

and to the extent that the differentials have adversely 

affected the competitiveness of bank deposits, as they 

appear to have as shown in the next Chapter, and if" 

these differentials persist, there is reason to beliove 

that the relative competitiveness of bank deposits will 

continue to be eroded. Almost all aspects of the 

Working Group's terms of reference have wider and 

longer-term implications: the relative growth of bank 

deposits and other financial savings media; the relative 

balance in their yield rates along with fiscal 

concessions; the appropriateness of existing 'spread' 
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a s between the deposit ra tes and lending ra tes 0 f 

commercial banks; the nature and extent of flexibi~ity 

available to banks in their operations to compete 

a~ongst themselves and to serve their clientele better; 

the regulatory measures relating to the mobilisation 

of deposits by banks; and the 'quality of customer 

service. The Working Group has approached its task 

with a longer term horizon and wider perspective in 

view. 

1.7 The chapter scheme of the Report broadly 

follows the logical sequence implicit in the terms of 

reference which has been summarised in the above 

paragraph. Chapter 2 tries to provide some perspective 

of the growth of bank deposits since bank nationalisation, 

and against that background, analyses the phenomena of 

deceleration during 1981-82 and subsequent improvement 

in recent months. Chapter 3 reviews the relative growth 

of bank deposits and other financial savings media with 

a view to examining specifically two themes: (i) the 

impact of the other financial instruments on the grm"th 

of bank deposits during 1981-82, and (ii) the need for 

an accelerated growth in bank deposits for enabling 

banks to achieve the nationally accepted developmental 
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and other socio-economic goals set for them. One of 

the crucial tasks before the Working Group was to 

examine the interest rate structure rela ting to !,ank 

deposits vis-a-vis that relating to other saving 

instruments and suggest proposals for changes, if any. 

Chapter 4 is devoted to such an assessment and the 

presentation of Working Group's proposals in this 

regard. The review of regulatory measures concerning 

deposit mobilisation is the subject matter of 

Chapter 5, while Chapter 6 deals with the areas where 

scope exists for improving customer service in banks. 

The final chapter summarises the recommendations of the 

Working Group. Some of the relevant details and 

statistical data are presented in a series of appendices 

a ttached to the Report. 
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CHAPTER 2 

Trends in Bank Deposits in Recent 
Years 

~---------------

2.1 The explanatory factors accounting for the 

trends in bank deposits could be broadly classified 

into three categories: demand factors, supply factors, 

and institutional factors. The demand factors, which 

represent the motives for holding bank deposits, are 

clearly the size of real national income and its 

sectoral as well as personal distribution, the inflation 

rate, and the structure of interest rates. The supply 

factors, which are essentially determined by the actions 

of the Central Bank and the Government, are represented 

by the creation of 'reserve money' or 'high-powered 

money', and by the determinants of the money multiplier 

including the required reserve ratio and currency-deposit 

ratio. The expansion of branch netvlOrk and the growth 

of banking habit and money roughly represent the 

institutional factors affecting deposit growth, either 

through the demand route or supply route'. 

2.2 While it is thus possible to regroup the 

various factors into three broad categories, it is 

somewhat difficult to isolate concretely the effect 
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of anyone set of factors on the growth of bank deposits 

durina a given period, as all the three categories are 

generally simultaneously in operation. Subsumed within 

these broad factors a re specific factors vlh ich are 

sometimes highlighted as having a strong bearing on 

growth of deposits, e.g., the size of public procurement 

of foodgrains (which is in a sense related to real income 

growth and its distribution), the expansion of branches 

(which is related to the growth of banking habit), the 

size of the Government budget deficit and the external 

payments position (which largely determine reserve money) 

and the stipulated reserve requirements for banks (which 

affect the distribution of reserve money and hence, the 

deposit multiplier). These factors have obviously varying 

degrees of influence and many of them have varying lagged 

effects. 

2.3 Nonetheless, a variety of econometric studies 

undertaken by scholars in recent years, as also those 

undertaken specially for the Working Group, have 

highlighted real national income as having the most 

dominant influence on bank deposits. Rates of interest, 

even when they are found to show a statistically 

significant effect on deposit holdings, have not been 
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quanti tatively that important. Interest sensitivity 

on t.he part of the bank deposit holders has been, 

hoy/ever, discernible in that there had been significant 

shifts from one type of maturity of deposits to another 

1,vhenever relati-ve rates of return changed during the 

1970's. Distribution of GDP as between ~.grj.cultural 

and non-agricultural sectors and also the sectoral terms 

of trade are the other factors on the demand side which 

appear as noticeable explanatory variables for bank 

deposits. A mix of supply and instituT.iolJCl.l fd.ctul.O:; 

such as, the 'reserve money' expansion and the spread 

of branch network, have also ~igured as having 

influenced bank deposits in the quantitative studies 

referred to above. 

2.4 In examining the community's preference for 

bank deposits, the Working Group found that a more 

meaningful approach was the one which formulated the 

demand functions, and studied the explanatory variables, 

separately for ~rrent deposits, savings deposits, and 

fixed deposits, as the motives for holding different 

types of deposits differ. As shown i:1 Appendi ces III 

and VIII of the Report, the bulk of the current 

account deposits are held by companies and institutions, 
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while the bulk of savings dep(:si ts and a la rge part of 

fixed deposits are held by individuals and households. 

It is found that income variable exerts statistically 

significant influence in all the th ree types of 

deposits, but the income elasticity is less tha:1 

~ity for current account deposits, about unit;, for 

sa vings deposits, and v-Jell above un i ty for fixed deposits. 

As for the role of interest rate, all components of 

deposits appear to be significantly and appropriately 

affected by the rate of interest, with current account 

and savings account deposits responding negatively, for 

instance, to the three-year fixed deposit rate. In 

the case of fixed deposits, the sensitivity to three

year deposit rate is unexpect8dly large and positive 

(partial elasticity being 0.66). This may also be 

reflective of the limited range of alternative financial 

assets availab.le ',.;ith com;;:>eting yields during thA period 

upto 1980-81 for which the above statistic.=t~_ results are 

applicable. 

2.5 Against this background, we now take a closer 

look into the behaviour of bank deposits since the 

beginning of the 1970's in the following paragraphs. 
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An Overvie,,,, of the Trends in 
Bank Deposits During the 1970's 

2.6 As may be seen from Table 2.1, there has been a 

phenomenal increase in bank deposits since 1969-70. The 

annual r.ates of increase Qf aggregate deposits with 

scheduled commercial banks had generally ranged from 

10.0 to 13.0 per cent duri~g the decade ending 1968-69,* 

with the compound growth rate per annum measuring out 

to about 12.0 per cent for the decade. In the following 

twelve year period 1969-70 to 1980-81, the yearly 

increases ranged from 17.0 per cent to 26.0 per cent; 

the compound growth rate ""orked out to 20.0 per cent 

per annum. During the 1960's aggregate bank deposits 

as a proportion of gross domestic product had edged up 

only fractionally from about 11.0 per cent to 13.0 

per cent, whereas during the 1970's the same registered 

a phenomenal increase from 13.0 per cent to about 

30.0 per cent (Table 2.1). 

2.7 .~s explained earlier, a series of demand, supply 

and institutional factors ha ve combined to produce such 

an impressive bank deposit growth during the 1970's. 

However, .lithin the decade of the 1970' S, there have 

been some distinct phases marked by the dominance of 

*With the ~xception of the inflation years of 1965-66 
and 1966-67 ·when the rates of increase were about 
14.0 per cent and 16.0 per cent, respectively. 
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Tab18 2.1 Aggregate Bank Deposits As a Proportion of 
GDP at Current Market Prices 

-----.~~-=~~~~~~~~~~~~------

Fiscal Year 
( April-i'Iarch) 

1 
1968-69 
1969-70 
1970-71 
1971-72 
1972-73 
1973-74 
1974-75 
1975-76 
1976-77 
1977-78 
1978-79 
1979-80 
1980-81 
1981-82 

GDP at Market Prices 

33 p 279 
36P8511+~0.7l 40 p 263 ~,-9.2 
43,356 +7.7 
47,865 +10.4 
58,940 +23.1 
69,595!+18.0 
74,084 1- 6.4 
80,341 T 8.4 
90'0961 +12 • 1 97,444 + 8.2 

1,06,151 + 8.9 
1 ,25,67~ +18.4 
1,42,987 +13.8 

Annual Compound 
Growth Peate .11:..§.r cent Per AnnBm) 

1958-59 to 1968-69 

1959-70 to 1980-81 

* Estimated 

+12.0 

+20.0 

Note: Figures in brackets represent percentage increases 
over the previous yoar. 
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.. ------.-- . 
T-

Fiscal Year 

13 

Aggregate ~ank Deposits As a Proportion )Of 
GDP at Current l'1arket Prices lContd 

Aggregate :Jank Deposits 
*"*' (April-March) March 31 Data Annual Average 

1968-69 
1969-70 
1970-71 
1971-72 
1972-73 
1973-74 
1974-75 
1975-76 
1976-77 
1977-78 
1978-79 
1979-80 
1980-81 
1981-82 

Amount As Percentage 
of GDP 

---..--- '---' 
3 4 

-.-----------
4,384 13.2 
5,064~+15.5) 13.7 
5,947 +17.4) 14.8 
7,716r1906l 16.4 
8,598 +20.8 18.0 

1 O. 11 0 +1 8 o3l 17.3 
11,922 +1.7.2 17.1 
14,325 +20.2 19.3 
18,046 +26. o. 22.5 
22,211 +23.1 24.7 
27,256 +22.7 28.0 
32,237 +18.3 30.4 
38, 111 t18. 2 

) 
30.3 

43,820 +15. 30.6 

** Average of weeks for each year 
£ Last Friday of March 

Amount As Percentage 
of GDP 

5 6 

4,103 12.3 
4,764 +16.1 12.9 
5,523 +15.9 13.7 
6,570 +19.0 15.2 
7,936 +20.8 16.6 
9,589 +20.8 16.3 

11 ,186 +16.6 16.1 
13,147 +17.5 17.7 
16,214 +23.3 20~2 
20,072 +23.8 22.3 
24,592 +22.5 25.2 
29,755 +21.0 '28.0 
35,030 +17.7 27.9 
41,713 +19.1 29.2 

Note: Figures in brackets represent percentage increases 
over the previous year 
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certain specific factors. The possible explanatory 

variables which the Group perceived to be important 

for various phases are displayed in Table 2.2.·" 

j 

2.8 Following the nationalisation of major banks, 
j 

there was a very rapid sp read of branch net -wo rk du ring 

the early years of the 1970' s'. This early period 

coincided with an unusually high and uninterrupted 

growth in real national income for five years from 

1967-68 to 1971-72 which averaged about 5.0 per cent 

per annum. Thus, the initial impulse to deposit growth 

in the 1970's came from these two fac~ors: widening and 

strengthening of institutional structure and continuous 

E~! income growth. Aggregate bank deposits as a 

proportion of the GDP shot up from 13.2 per cent in 

1968-69 to 18.0 per cent in 1972-73. The next two years 

1973-74 and 1974-75 were years of unprecedented inflation 

following crop failures, large currency expansion and 

increase in petroleum prices. The average GDP growth in 

three years 1972-73 to 1974-75 was just about 1.5 per cent. 

The deposit growth \..,ras high but lower than in the previous 

yea rs and also not high enough to keep pace wi th the 

increase in the nominal values of GDP; the deposit-GDP 

ratio declined from 18.0 per cent in 1972-73 to 

17.1 per cent in 1974-75. 
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2.9 The above period was followed by a phase of 

four years 1975-76 to 1978-79 which experienced the 

highest rates of bank deposit accruals attributable to 

a combination of five key factors: (i) real GDP growth 

of as much as 6.0 per cent per annum during the four 

year period; (ii) unprecedented accumulation cf fcreign 

exchange assets primarily due to rapid flow of fcreign 

inward remittances; (iii) massive expansion in ccmmercial 

bank branch netwcrk again: (iv) a sharp increase in the 

ratesof interest paid on deposits which with inflation 

under check, pushed up further the real rates of 

in terest; and (v) a pe rceptible shift o.f terms of 

trade against agricultural sectcr which is kncwn to 

have lower marginal prcpensity to. save (see Table 2.2). 

The deposit-GDP ratio. galloped frcm 17.1 per cent in 

1974-75 to. 28.0 per cent in 1978-79. The subsequent' 

two. years 1979-80 and 1980-81 were again years cf 

high infla tion, set b'lck to ..Eeal output and depletio'n 

'-
cf fcreign exchange reserves to. some extent; the rate 

cf branch expansicn also. slcwed down around this period. 

The rate of bank depcsits accruals decelerated, but the 

deceleration was somewhat moderated because of very 

rapid increases in currency expansion, and the bank 



-Fiscal 
Years 

(April-
March) 

~ 

1968-69 

1969-70 

1970-71 

1971-72 

1972-73 

1973-74 

1974-75 

1975-76 

1976-77 

1977-78 

1978-79 

1979-80 

1980-81 

1981-82 
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Table 2.2 Key Explanatory :E'actors Relevant 
Jar Bank Deposlt Growth Durlng 1970's 

GDP at VIhole s8.1e lncrease Increase Reserve Mane 
at factor :2rice Index in Net in Currency(RM) (As on 
cost ~\iPI) Foreign (As on 31st31st March) 
~70-71 prices) 1970=100.0)Exchange March) (~ crores) 

fu crores) Assets (~ crores) 
U.s crore s) 

~ 3 4 5 b 
-- ... . __ ._-_. --

329725 91 .3 81 302 4~000 
(2.7) (-1.1) 8.3) 

34 9802 94.8 256 336 4,444 
( 6.3) (3.8) (11.1) 

36,736 100.0 (- ) 36 367 4~822 
( 5.6) (5.5) 8.5) 

37~313 105.6 68 434 5,381 
( 1 .6) (5.6) (11.6) 

36,910 116.2 (- ) 36 640 6,033 
(-1.1) (10.0) (12.1) 

38,646 139.7 91 887 7,273 
(4.7) (20.2) (20. 6) 

38~979 174.9 (-)249 26 7~604 
0.9) (25.2) 4.5) 

42,662 173.0 525 358 7~807 
(9.4) (-1.1) 2.7) 

43~208 176.6 1589 1168 9,798 
1 .3) (2.1 ) (25.5) 

4 6 ~ 948 185.8 1917 758 10,941 
8.7) (5.2) (11.7) 

49,403 185.8 893 1600 14,083 
(+5.2) (-) (28.7) 

46 p 948 21'7.6 (-) 43 1422 16,573 
(-5.0) (1';'.1) (17.7) 

50~489 25':".3 (-)613 1772 1{,443) 
7.5) (16.2) 17.3 

•• 28~.2 (-)2151* 1112* 20~975 (e.9) 7.9) 

(-) means no chang~ •• means not available 
* as on last Friday of March. 

FigureS in brackets represent increase/decrease over 
the previous year. 
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Table 2.2 Key Explanatory Factors Relevant 
for Bank Deposit Growth During 1970's.(Contd) 

- 1:srl"ls frade riscal No. of of Indicators Prices of agri-
13ank Share of' Agrlculture In cultural products-IYears Branches@ (' T'1) as per cent of :(April- \J .l) ... 

March) at ,/0-'/1 at Current non-agricultural 
Prices Prices products 

7 8 9 10 
_. __ -e • .-..... ____ . _________ .-.----- .. 

1968-69 8,.262 44.4 46.3 96.5 
(14.0) 

1969-70 10,131 44.5 46.0 103.6 
(22.6) 

1970-71 12,013 45.7 45.7 100.0 
(18.6) 

1971-72 13,622 44.7 44.3 92.0 
(13.4) 

1972-73 15,362 42.3: 44.3 91.8 
(12.8) 

1973-74 16,936 43.5 48.1 99.4 
(10.2) 

1974-75 18,730 4·2.2 44.3 95.3 
(10.6) 

1975-76 21,220 43:.6 4().1 85.6 
(13.3) 

1976-77 24,802 40.3 38.1 83.9 
(16.9) 

1977-78 28,016 
(13.0) 

41.9 38.8 90.4 

1978-79 30 202 
~7.8) 

40.4 36.4 88.0 

1979-80 32~419 
7.3 ) 

37.1 34.2 79.6 

1980-81 35,706- 38.9 35.3 72.8 
(10.1) 

1981-82 39,180 • • • • • • 
(9.7) 

... _ •• __ 0 _______ • ____ ", -",, __ r 

@ As at the end of June 



18 

deposit_GDP ratiC? improved from 28.0 per cent in 1978-79 

to 30.3 per cent in 1980-81. 

The behaviour of bank deposits during the 1970's 

could thus be cl,ol~~sified into fairly distinct phases when 

the role of certain specific factors has been more 

dominant than that' of others. Those explanatory variables 

have undoubtedly affected the structural cha racteristics 

of bank deposits during the 1970's which have been 

highlighted in Appendices III and VIII. For instance, it 

is revealed that the new branch network has raised the 

sha re of rural branches in aggrega,te deposits: from 
" . 

3.0. per cent in June 1969 to 13.8 per cent in March 1982. 

In deposits of rural areas, savings and fixed deposits 

dominate. It is also revealed that with the increase in 

the interest rates on fixed deposits in July 1974, the 

share of fixed deposits in total deposits increased 

steadily from 51.9 per cent in June 1974 to 58.4 per cent 

in June 1977, and within fixed deposits, the longest 

maturity of above five years attracted the largest share 

which is indicative of the rJle of interest rate 

structure. 
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Recent Trends in Bank Deposits 

2.11 The experiences of 1981-82 and thereafter in 

regard to the behaviour of bank deposits have been 

somewhat unesual and deserve a special explanation. 

~lhile the explanatory factors involved in this 

behaviou r could broadly be the same, as in ea rlie r periods 

their role in this phase has been qualitatively different 

from that in the past. A fairly comprehensive Paper on 

the subject of "Recent Deceleration in the Growth of 

Bank Deposits - An Explanation" was prepared by the RBI 

in June 1982 to ''''hich a reference was made earlier and 

which is appended to this Report (see Appendix I). With 

its focus on the sharp deceleration in deposit growth 

during 1981-82, the Paper highlighted the nature and 

extent of the slow-down and also pinpointed the possible 

factors responsible for the phenomenon. Based on the 

information contained in that Paper and supported by 

additiunal data qathered by the Horking Group, an 

assessmerr i~ presented here of the experience of 

setback to deposi t growth during 1981-82. It is 

followed by an analysis of the improvement in deposit 

accretions during 1982-83 so far.. Finally, an attempt 

is made to draw from these two divergent experiences 



20 

some lessons n:c:leJ'ant for policy. This assessment is 

facilitated by an examination of the changing profile 

of bank deposits over the years which is set out in 

Appendix IlIon 'Structural Aspects of Commercial Bank 

Deposits' • 

The Deceleration of Bank Deposits in 1981-82 

2.12 During the fiscal year 1981_82, there was a 

perceptible slow-down in the grcwth of commercial bank 

deposits from 19.6 per cent in 1980-81 to 15.1 per cent, 

the lowest pace of growth since the nationalisation of 

major banks in 1969. 

Table 2.3: Quarterly 3xpansionin 
~ggrefate 3ank Deposits 

Fina:" Data) 

(Rupees, crores) 

Qua rters 1980-8~ 1981-82 

Ap ril'-June +1,618 (.:. 5.1) +2,561 (+ 6.7) 

July-Septembe [' +1,107 (o!- 3.3) +1,036 (+ 2.6) 

october-Decembe r +2,416 (..:. 7.0) +2,538 (+ 6.1) 

Janua ry-Ma rch +1,088 (.:. 2.9) 389 (- 0.9) 

Annual Increases +5,229 (.;,.19.6) +5,746 (+15.1) 

(Figures in brackets represent per~entage increases) 
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As is evident from T~ble 2.4, the slow-down had begun 

with fixed deposits and almost from the early months of 

1981-82 •. The share of term deposits in total deposits 

declined fro~ 55.6 per cent in December 1980 to 54.5 

per .cent in March 1982. It is pertinent to observe 
. 

that. this. occurred in the '\'Jake of the announcements 

made along with the Budget proposals of February 1981 

to introd~ce a new 12 per cent National saving 
, ~:, . 

Ce rtifica te and to raise the interest rate ceiling on 

debentures from 12.0.per cent to 1~.5 per cent. 

2.13 The pace of ~xpansion in savings deposits 

slow~d down mainly' in the latter part of 1981-82; 

in fact, these deposits stagnated in the last quarter. 

Likewise, current deposits fell in absolute terms 
. --.--

during Jariua ry-Ma rch 1982 reflecting the slow-down 

in the pace of credit "expansion in the second half 

of 1981-82. 

2.14 As shown in the Paper'in Appendix I, the fall 

in bank deposits in the last quarter of 1981-82 was 

essentially in the major metropolitan centres 

(Bombay, Delhi, Calcutta and Madras). Data obtained 

by the Working Group through the special set of 
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Table 2.4: Cumulative Increases in Different Types of Deposits: 
1980-81, 1981-82 g 1982-83 (upto October, 82) 

(Rupees, Crores) 

-.-. ..,. 
Current De£osits 

Outstanding Cumulative variatiori 
over Narch ------------

1980-81 
March 1980 5~247 {16·27 
April 5,151 96 ~: 1 .8 
May 5,097 150 2.9 
June 5,264 + 17 + 0.3 
July 5,032 215 4.1 
August 5,061 186 3.5 
September 5,135 112 2.1 
October 5,133 114 2.2 
November 5,495 + 248 + 4.7 
December 5,915 + 668 + 12.7 
January 1981 5,790 + 543 + 10.4 
February 5,834 + 587 + 11 .2 
March 6,312 [f6.§.7 +1,065 + 20.3 

1981-82 
April 6,247 65 

I~ 
1 .0 

May 6,339 + 27 0.42 
June 6,692 + 380 6.0 
July 6,391 + 79 1 .3 
August 6,405 + 93 1 .5 
September 6,.382 + 70 + 1 .1 
October 6,510 + 198 + 3.1 
Novemb er 6,449 + 137 + 2.2 
December 7,185 + 873 + 13.8 
January 1982 6,681 + 369 + 5.8 
February 6,684 + 372 + 5.9 
March 6,921 LT5.§.7 + 609 (+ 9.6) 

1982-83 
April 7,054 + 133 + 1 .9 
May 7,176 + 255 + 3.7 
June 7,520 + 599 + 8.7 
July 7,170 + 249 + 3.6 
August 7,138 + 217 + 3.1 
September 7,112 + : 91 + 2.8 
October 7,219 LT5.Q7 + 298 (+ 4.3 



23 
Table 204: Cumulative Increases in Different Types of Deposits: 
1980-81 g 1981-82, 1982-83 (upto October, 82) (Contdo) 

~7(-R-u-p-e-e~s~p-C-r-o-r-e-s~)---

1980-81 
March 1980 
April 
May 
June 
July 
August 
September 
October 
November 
December 
January 1981 
February 
March 

1~81-82 
April 
May 
June 
July 
August 
September. 
October 
November 
December 
January 1982 
February 
March 

1982-83 
April 
May 
June 
July 
August 
September 
OctobeTI 

Fixed Deposits 
Outstanding Cumulative variation 

over Harch 

17,38284·17 
18 f 157 + 775 + 4.5 
18,300 + 918 + 503 
18,711 +1,329 + 707 
18,903 +1,521 + 8 08 
19,317 +1,935 + 11 .1 
19 p 601 +2,219 + 12.8 
19,876 +2,494 + 1404 
19,853 +2,471 + 14.2 
20,491 +3,109 + 1709 
20,690 +3,308 + 19 00 
20,711 +3,329 + 19.2 
20,742/.54.§.7 +3,360 + 19.3 

21,121 + 379 + 1.8 
. 21 ,685 + 943 + 4.5 
22,217 +1,475 + 7.1 
.22,448 +-1 ,706 T 8.2 
22,773 +2,031 + 9.8 
23,035 +2,293 + 11 .1 
23,243 +2,501 + 12.1 
23,371 +2,629 -t 12.7 
23,941 +3,199 + 15.4 
23,863 +3,121 + 15.0 

:23,943 73,201 ;I- 15.4 
,23,81 884.2.7 +3,076 + 14.8 

24,242 + 424 + 1 .8 
24,661 + 843 + 3.5 
24,991 ..,.1 ,173 T 4~9 
25,652 .. +1,834 + 7.7 
26,043 +2,225 + 9.3 
26,218 +2,400 + 10.1 
26,57785 ;2.7 +2,759 (+ 11.6) 
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Table 2.4: Cumulative Increase in Different Types of Deposits: 
1980-81, 1981-82, 1982-83 (upto October, 82)(Contd) 

t - -----_ 

. . (Rupees, Crores) 

1980-81 
March 1980 
April 
May 
June 
July ~ 
Augu::;;t· 
September 
October 
November 
December 
January '1981 
February 
March 

" 1981 -82 
Apr~l 
May. 
June 
July 
l).ugust 
September 
October 
November 
December 
January 
February 
March 

April 
May 
June 
July 
August 
September 
October 

1982 

1982-83 

Savings Deposits 
Outst,:mding Cumulative variation 

over March 

9,131L28np 
9~069 
9,~35 
9,402 
9,611 
9,679 
9,749 
9,998 

10,122 
10,494 
10,677 
10,827 
10,93488 .§.7 
11,248 
11 ,369 
11 ,644 
11 ,925 
12,019 
12,169 
12,403 
12,592 
12,996 
12,884 
12,968 
12,995[29.17 

13,069 
13,208 
13,6C'3 
13,766 
14,OY 
14;> lOS 
14~249f29.17 

62 
+ 104 
+ 271 
+ 480 
+ 548 
+ 618 
+ 867 
+ 991 
+1 ,363 
+1,546 
+1 ,696 
+1 ,803 

+ 314 
+ 435 
+ 710 
+ 991 
+1,085 
+1,235 
+1 ,469 
.+1. ,658 
+2,062 
+1,950 
+2,034 
+2,061 

+ 74 
+ 213 
+ 608 
+ 771 
+1 ,036 
+1 ,114 
+1 ,254 

0.7 
+ 1.1 
+ 3.0 
+ 5.3 
+ 6.0 
+ 6.8 
+ 9.5 
+ 1 0~9 
+ 14.9 
+ 16.9 
+ 18.6 

(+ 19.8) 

+ 2.9 
+ 4.0 
+ 6.5 
+ 9.1 
+ 9.9 
+ 11.3 
+ 13.4 
+ 15.2 

(++ 18.9 
( 17.9 
(++ 18.6 
( 18.8 

+ 0.6 
+ 1~6 
+ 4.7 
+ 5.9 
+ 8.0 
+ 8.6 

(+ 9.6 
---_._--------------

Note: Data from Harch 1980 to February 1982 are final; Those 
from March 1982 are partiallr revised on the basis of 
returns received upto December 25, 1982. 

Figures in square brackets represent percentage to total. 
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returns confirm this finding. In respect of 23 maj or 

banks which respnnded to the special returns, absolute 

amount of metropolitan deposits almost stagnated between 

December 1981 and June 1982 (see Appendix VIII). As 

would be expected, the shift in the distribution of 

deposits by type was pronounced in deposits of 

metropolitan branches. 

2.15 A reduction in the growth of Government 

disbursements, the demand constraints faced by certain 

segments of Indian industry and consequential sluggishness 

in industrial activity, a larger loss of foreign exchange 

reserves, a perceptible reduction in the arowth of 

'currency' as well as 'reserve money', the slowing down 

of inflation, and a general slow-down in the domestic 

expenditure stream ·vlere facto rs accounti:1g for the reduced 

pace of c1eposit growth. The slower tempo of deposit 

expansion 'das, however, accentuated by ~he simultanenus 

occurrence of fresh competi tion from o-';her in strumen ts 

such as, the Special Bearer Bonds, complny debentures and 

deposits, Postal certificates, and uni:s of the UTI, which 

attracted a l2rger proportion of house.~old savings. 

2.16 The extent of competition of:ered by various 

savings instruments to bank deposits iuring the recent 



years has been analysed in the next chapter, but 

suffice it to say here that some of the instruments 

like the Postal certificates, company debentures 

and units of ~he UTI, a ttr:::l.cted amoun ts of household 

savings during 1981-82 \1hich were conspicuously 

higher than in the past. In addition, the total 

collections by the Government through the Special 

Bearer Bonds aggregated Rs.876 crores during 1981-82, 

which directly or indirectly affected bank deposit 

growth. 

2.17 Total disbursements of the Central and 

State Governments according to the revised estimates 

grew by 12.1 per cent (or ~.4,627 crores) during 

1981-82 against an increase of 21.1 per cent (or 

Rs.6,691 crores) during 1980-81. The deceleration in 

the grow-::'h of developmen t expenditure has been 

sharper~ 1~.2 per cent in 1981-82 against 24.3 per cent 

in 1980-81*. Net bank credit to Government increased 

only by RS.4,964 crores (or by 19.1 per cent) in 

1981-82 ag~inst an increase of ~.5,845 crores (or 

29.1 per cent) in 1980-81. The contractionary 

impulses 'were also manifested in a lower order of 

--.---------------------
* cf RBI, Annual R£Eort, 1981-82 and 1980-81. 



increase in nOel-food credi t to the cOl.\mercial sector: 

~.3,903 crores (or 16.5 per cent) in 1981-82 against 

Rs.4,175 crores (or 21.5 per cent) in 1980-81. In such a 

mil:ieu, the dra\<T-down in th2 cOli...'l.try' s foreign exchange 

assets to the tune of Rs.2,069 crores against Rs.613 

crores in the previous year \'lOuld have worked towards 

reducing aggregate liquidity_ 

2.18 The experience of 1981-82 and the forces which 

operated in it thus constitute in some respects a 

special ca~e. The changes described above were all 

sudden ~nd sharp and so was the impact inter alia on 

deposit growtb. While those aspects of economic and 

financial policies \-lhich relate to the tempo of 

Government expendi ture programmes and allied issues 

a re outside tJ1e ;>urview of the terms of reference of 

this Working Group, the lesson most relevant to our 

task concerns the role of interest rate differentials 

on various instruloer"ts of saving which, according to 

our view! did Cl ::::fect dopos:!. t growth during 1981-82. 



28 

B. Recovery in Deposit Expansion 
in Recent r.10nths 

2.19 Deposit gro'lith has undoubtedly picked up 

in recent months and ~lis has been mainly 

contributed by ti~ deposits as distinguished from 

£~mand deposits, or among the three categories of 

deposits, the expansion in fixed deposits has been 

the highest followed by saving deposits; the growth 

in current deposits continues to be sluggish. 

2.20 During the seven-month period June-December 

1982, the increase in aggregate deposits at ~.5,626 

crores has surpassed that achieved during the 

corresponding seven-mopth period of 1981 (Rs.4,730 

crores). Even so, the increase in during the 

calenda r yea r 1982 turned out to be over Rs.700 crores 

less than the increase in 1981, i.e.~ at R3.6,548 

crores in 1982 as compared with ~.7,223 crores in 

1981, (Table 2.5). 
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'rable 2.5: Growth of Bank Deposits 
(Calendar Year Period) 

(Rupees, crores) 

Period 
(1) 

1980 
( 2) 

1981 
( 3) 

1982 
( 4) 

------ --_ .. --- ------ ------
outstanding at end 
December of preceding 
year 31,463 36,900 44,123 

-_._-- --.-.-.-~. - .. --
Increase ,.::l • 

,-:~lng 

Janua ry - rvlay +1,169 +2,493 + 922 

June - December +4,268 +4,730 +5,626 

January - December +5,437 +7,223 +6,548 
+(17.3) +(19.6) +(14.8) 

(Figures in brackets represent percentage increases) 

In percentage terms, the rate of expansion in aggregate 

deposits slackened to 14.8 per cent in 1982 as compared 

to 19.6 per cent in 1981 and 17.3 per cent in 1980. 

2.21 However, I;Jhen we consider the fiscal year period, 

the picture improves some'.Jhat. During the first nine 

months of the current year (April-December 1982), 

aggrega te deposi ts 1(Ji th scheduled comme rcial banks 

expanded by ~.6,937 crores or 15.9 per cent as 
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compa:ced to Rs.6,504 crores or 17.1 per cent (Table 2.6). 

It may be recalled that the expansion during 1981-82 as 

a whole got finally depressed and remained at about 

15 per cent (or ~.5,746 crores) because there was an 

absolute fall of Rs.389 crores in the final quarter (January -

March) of that year which \vas associated with (a) the 

collection of about Rs.580 crores by the Government in 

the months of December 1981 and Janua ry 1982 through 

its Special Bearer Bonds Scheme, and (b) the situation 

of credit stringency faced by industry and trade giving 

rise to curtailment of their current account balances. 

While assessing the rate of growth of bank deposits 

du~ing 1982-83, which is likely to be at about 15 to 

16 per cent, that is, almost the same as achieved 

during 1981-82, it is necessary to bear in mind that 

a perceptible reduction has occurred in the average 

inflation rate, as measured by the incr2ase in Wholesale 

P rice Index, from about 18.2 per cent in each of the 

two successive year 1979-80 2nd 1980-81 to 9.2 per cent 

in 1981-82 and Jrobably to about 2 to 3 per cent in 

1982-83. 
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Table 2 .6~ Month-wise Expansion in 
Aggregate Deposits of 
Scheduled Commercial Banks 

(Rupees, crores) 

Month 

outstanding at end_March 
of preceding year 

Increase in 

April 

May 

June 

July 

August 

September 

october 

November 

Decembe r 

1980-81 1981-82 1982-83 
----------

31,759 37 , 988 43,734 

----------_ .. _---

+ 619 + 628 + 631 

+ 254 + 777 + 680 

+ 745 +1,156 +1,069 

+ 169 + 216 + 474 

+ 510 + 432 f- 624 

+ 428 + 388 + 227 

+ 523 + 559 + 606 

+ 463 + 268 + 267 

+1,797 +2,080 +2,359 

------- -.--- ------_._-------------
April to Dec2mber 75, 508 +6,504 +6,937 

(+1703) (+17.1) (+15.9) 

-- - - .. _-----
End-Decembe r@ 37,267 44,492 50,671 

- .. - "-
@ Figures are for December 31, 1982 and those for the 

co rresponding vleeks a yea r ago and bvo yea rs ago are 
for January 1, 1982 and January 2, 1981, respectively. 
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2.22 A fuller profile of the deposit accruals 

during 1982-83 is not available. The distribution 

of incremental deposits betHecn time und de~and suggests 

thaot both the types of deposits have experienced 

similar rates of increases during 1982-83 as in the 

previous year (Table 2.7). During April-December 1982, 

!im~ deposits increased by ~.5,528 crOLes or 15.6 

per cent as compa red with the in. rease of Rs.1,409 era res 

or 16.8 per cent in demand deposits; in the previous 

year, the rates of increase in these two types of 

deposits were similarly identical: 16.4 per cent in 

ti~ deposits and 15.2 per cent in demand deposits. 

Table 2.7: Increase in Demand and Time Deposits: 
Fiscal and Calc=ndar Year Periods 

Period 

April-December 

1980-81 

1981-82 

1982-83 

J anu3. ry-Decembe r 

1980 

1981 

1982 

Demand 

+ 820 
(12.3\ 

+1,18~ 

+(15.2" 

+1,40~ 
+(16.8\ 

+1,1';8 
+(18.':") 

+1,5:8 
+(20.3) 

+ 816 
+( 9.1 ) 

(Rupees, era res) 

Time Total 

+4,321 +5,141 
+(17.2) +(16.2) 

+4,952 +6,135 
+(16.4) +(16.1) 

1-5,528 +6,937 
+(15.6) (15.9) 

+4,259 +5,437 
+(16.9) (17.3) 

+5,705 +7,223 
+(19.4) +(19.6) 

+5,732 +6,548 
+(16.3) (14.8) 
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2.23 Distribution of bank deposits by current, 

savi~ and fixed deposit categories provisionally 

available up to october 1982 further suggest that 

the cumulative ex~ansions in all the three categories 

of deposits during the current year particularly 

since June 1982 have kept very close pace with the 

similar cumulative expansions during 1981 (see 

earlier Table 2.4). In terms of the rate of expansion 

since the beginning of the current -fiscal year (or 

that of the calendar year), the performance has been 

the best in fixed deposits followed by savings 

accounts. 

2. 24 The sharp setback to deposit growth particularly 

during January-March 1982 was partly attributable to 

certain policy changes including, inter alia, the sharp 

rise in reserve ratios (eRR and SLR) by an aggregate 

of approximately 3 percentage poin,ts cf the deposit 

liabilities of banks; this required a ~hange in the 

components of reserve money. Superimposed on this 

measure was the shrinkage in reserve noney itself which 

rapidly put the banking system in a l~quidity bind. 

The emergence of large defaults in th~ maintenance of 

reserve requirements and the consequer.t sharp cut-back 

in credit expansion were rapidly reflected in a 
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virtual petering out of the growth of bank deposits. 

With the easing of the reserve ratios in the early 

months of the financial year 1982-83, the rectification 

of defaults in reserve requirements and the resurgence 

in the growth of reserve money, there has been a sharp 

increase in the pace of deposit growth. 

2.25 During April-December 1982, net RBI credit 

to Government expanded by ~.2,666 crores as against 

an increase of ~.1,368 crores in the comparable period 

of 1981 (Table 2.8). Depletion in foreign exchange 

assets was of a lower order at ~.1,171 crores during 

April-December 1982 against Rs.1,679 crores last year. 

As a result, there was a sizeable increase in currency 

with the public: Rs.1,291 crores against only Rs.113 

crorcs. The 'reserve money' expansion was more 

phenomenal: ~.2,027 crores in contrast to an absolute 

fall of ~.255 crorcs. 
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Table 2.8: Increases in Key Monetary Aggregates 

(Rupees, cro res) 

Aggrega tes 

( 1 ) 

(i) Currency with the 
public 

2. Net bank credit to 
Government 

( i) RB I c redi t 

3. Net bank credit to 
commercial sector 

4. Net foreign exchange 
assets of banking 
sector 

.----------- ._-- ----
5. Reserve Honey 

March 27 March 26 
to to 
Janua ry 
1 

1981-82 

( 2) 

1,343 
(+5.8) 

113 
(+0.8) 

2,493 
(+9.6) 

1,368 

6,460 

Decembe r 
31 
1982-83 

( 3) 

2.726 
(+10.9) 

1,291 
(+ 8.9) 

3,701 
(+12.0) 

2,666 

5,230 

(-)1,679 (-)1,171 

-255 2,027 

C. An Overall Ass~ssmont 

---------- ---------
April-June 

1981-82 

(4 ) 

789 
(+3.4) 

474 
(+3.5) 

1,611 
(+6.2) 

835 

1,468 

(-)527 

269 

1982-83 

( 5) 

1,534 
(+6.2) 

1,075 
(+7.4) 

2,525 
(+8.2) 

1,022 

809 

(-)271 

644 

2.26 The policy induced changes in 2.ggregate liquidity 

have played, as indicated earlier, a siqnificant role 

in affecting deposit growth in both the phases described 



above. It is also now evident that among the non-bank 

financial savings media, the debenture capital of private 

sector companies as well as public deposits, which 

a ttracted a sizeable amount of household savings du ring 

1981-82, would be unable to maintain the tempo of growth 

because of the general slow-down in the pace of growth 

of the industrial sector. Therefore, a part of the 

deposit accruals in savings and fixed accounts in the 

current year could possibly be described as being in the 

nature of 'precautionary' balances, which considering the 

interest rate differentials, could again be diverted to 

debenture and such other long-term financial savings 

instruments. The once-and-for-all measures like 

the Special Bearer Bonds and the UTI's Special Unit 

Scheme, 1982 a re not a va ila~le during the current _ 

year. The Government's Capital Investment Bonds and 

Social Security Scheme are available but on tap and 

eventually in the last quarter of the year, the same 

may fetch more subscriptior.~ to take advantage of the 

tax concessions. Available data suggest that upto the 

end of December 1982, the collections under the Capital 

Investment Bonds have aggregated about ~.60 crores. 
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It must also be borne in mind that the yields on the 

Capital Investment Bonds Vlould be highest in respect 

of those Hho belong to high-income brackets and who 

also have to pay i."'8alth tax as vIGIl as gift tax. 

Nev~rtheless, the continued increases in the collections 

under some of the attractive Postal instruments suggest 

that beyond a limit determined by appropriate safety 

and liquidity considerations, the interest rate 

differentials between bank deposits and 0ther financial 

savings media have been disturbed, thereby generating 

a tilt against bank deposits. 



38 

CHAPTER 3 

Growth and Relative Importance of 
Alternative Financial savings 
Instruments 

3.1 This Chapter u. ttempts a campa rison a f the Browth 

of bank deposits with that of alternative financial 

savings media. In attempting a critical assessment of 

the relative growth of various financial instruments, 

it is necessary to bear in mind the differential 

advantages each one of them enjoys vis-a-vis the other 

in regard to interest rates, term stncture, and fiscal 

benefits. A comparison of interest rates, tax incentives 

and other benefits effered on ~ll types of financial 

assets including bank deposits is presented in Appendix V. 

Also, the nature of differences that exist in the fiscal 

provisions regarding tax deductibility at source in 

respect of interest or dividend income earned from 

various financial assets is described in Appendix VI. 

3.2 The principal financial savings instruments ""hich 

compete with commercial bank deposits are: (i) Postal 

savings, (ii) deposits with co-operative institutions; 

(iii) company deposits and debentures, and (iv) units 

of the Unit Trust of India (UTI). The Group has also 

examined the Special Bearer Bonds scheme, the Capital 

Investment Bonds and the Social Security Certificates 
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introduced in the last Budget. The nature of their 

yield and fiscal advantages enjoyed by them have also 

been discussed in Appendix v. 

Postal savi~ 

3.3 The a110un t o'f Posta 1 deposits unde r va rious 

certificates and other saving schemes are presented in 

Table 3.1. Total Postal deposits including those under 

uncurrent series as a proportion of commercial bank 

deposits steadily declined from 37.4 per cent in 1970-71 

to 22.5 per cent in 1981-82. The compound growth rate of 

Postal savings and certificates during the eleven-year 

period from-1970-71 to 1981-82 works out to 14.5 per cent* 

per annum as against 20.0 per cent for the deposits wit~ 

the scheduled commercial banks. 

3.4 It may be noted that despite higher rates of 

interest and tax benefits, the overall growth of Postal 

savings and certificates during the past 11 years has 

lagged behind the rate of growth of commercial bank 

deposits. This is by and large true even of 1981-82 

'>':If the uncurrent series a re excluded, the growth rate 
for postal savings works out to about 20.0 per cent for 
the eleven year period. But, a part of these increases 
is also attributable to higher investments in Postal 
savin~ by non-Government provident funds. 
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Tl,\BLE - 3.1: 1\CC;:"~11!_~~_1_0.!'I..-? __ Ul'ID_E_R. ,?OS_!'}L "~_r~-r:!.\TGS MEDIA 

____ . __ , .. ______________ .... ___ .____________ , __ J_I3.~pees, Cr<?~ 

Year end Post Cumulative Post Post Office Total 
Office Time Deposits Office Time DeEosits Deposits 
Savings To·tal of which Recurring Total of which 
Bank 10 year Deposits 5 year 

--1 .P2%q_~_i.t_S_" -:f"---··' . ":r"---'---- '5" 6 ----"1 8 
--.-----.- -.-~ .......... __ & ........ - - •• -.------ ...... _- ........ __ .--.- -. - .... --•• -.- ..... _-_ .. _--_.--..._--_._------- --

1970-71 990 115 17 1 
- - -1971-72 1,0"16 13,~ 58 8 

(+5.7) 
1972-73 1,107 

(+5.8) 

(-:-16.5) 
lL17 

(-:-9.7) 
69 

(-;-7 CO. 0) 
23 

(+137.5) 
1973-74 1,252 161 02 J7 

(+13.1) (+11.6) (+10":.1) 
1974-75 1,221 176 100 78 

(-2.5) (+7.3) (+66.0) 
1975-76 1,175 105 116 108 

(+20.0) (+5.1) (+38.5) 
1976-77 1,537 19~ 137 116 

(+4.2) (+4.9) (+35.2) 
1977-78 1,677 209 162 189 

(+9.1) (+7.0) (+29.5) 
1970-79 1,850 238 199 246 

(+10.3) (+13.9) (+30.2) 
1979-30 2,036 281 2!J:6 317 

(+10.1) (+19.3) (+28.9) 
1980-01 2,331 311 307 381 

( + 1'~ • 6 ) ( 2 0 • 1) ( -:- 20 • 2 ) 
1901-82 2,311 395 364 129 

(+0.3) (+15.8) (+12.6) 
1902-83 2,293 110 381 176 

(-2.1) (+3.0) (+11;0) 
------.~.-.--- .. , .. - -- --------- .==-!-

77 69 
- -
227 186 

(+191.8) 
,19'1 403 

(+117.6) 
809 6·11 

(63.8) 
1, 097 061 
(+35.6) 
1,-115 1,154 
(-1-29.0) 
1,729 1,1·17 
(-:-22.2) 
2,n56 1,797 
(+18.9) 
2,143 2,269 
(+18.8) 
3,020 2,898 
(+23.6) 
3, 57 6 3, ·160 
(+18.:-1) 
1,2'15 ·1,105 
(+18.7) 

·1, ,D8 -1,28S 

1,183 
-

1, 416 
(+19.7) 
1,771 
(+25.1) 
2,272 
(+28.3) 
2,571 
(+13.2) 
3,183 
(+23.8) 
3,607 
(+13.3) 
4,130 
(+14.5) 
4,777 
(+15.7) 
5,658 
(+18.4) 
6,632 
(+17.2) 

(+4.5) 

'7,110 
(+11.7) 
7,617 
(+2.8) ---,-, 

Cont •• 
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lable 3.1 (Contd. ) 

CERTIFIC;~TES ---- - ---_. ------
-y--e-a~r~~? year National 

end Saving Certifi
cates II to V 
Issues 

6 year National 
Savi~Cer~i!icates 
VI VII 
Issue Issue 

__ ----e-~-~->--.----... -. -- ------ <.--- .. -··0--------·. 

Total 

9 10 11 12 
_~.----•• ---'------ ____ • __ ~ •• ________ < _____ ~ ___ 0',- •. __ " •.• ___ _ 

1970-71 92 - 92 

1971-72 100 100 

1972-73 263 263 

1973-71 320 320 

1974-75 377 377 

1975-76 '~5S 455 

1976··77 5':2 542 

1977-70 63,-: 635 + 

1970-79 090 892 + 

1979-00 1,176 1,179 + 

1930-01 1,/~OO 1,412 + 

1901-02 1,3:2 560 101 2,016 + 
r ..... 

1982-03 1,303 966 159 --_________ w •• _____ , ______________ .... -..._ .... _________ •• __ ... ~ 2, ,138 £ 

Cont ••• 
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Table 3.1' (Contd •. ) 

-Yearen-d Publi-c---- ._. TotaT-~-Totar__-- Total Column 14as Column 16' 

1970-71 

1971-72 

1972-73 

1973-71 

197-1-75 

1975-76 

1976-77 

1977-78 

1979-79 

1980-01 

1981-02 

Provident Current uncurrent Current & percentage as per -
Fund Series Series uncurrent of Schedul- centage of 
Scheme Series ed Commer- Scheduled 
196Gk (1,1+15) cial Bank Commercia 

13 
5 

7 

11 

16 

21 

33 

·10 

59 

9·1 

1·11 

14 
1,280 

1,610 
(+25.0) 
2,0,15 

(+27.0) 
2,600 

(+27.5) 
2,970 

(-:-13.9) 
3,671 

(+23.6) 
,1,188 

(+14.1) 
1,020 

(+15.3) 
5,695 

(+20.0) 
7,010 

(+21.0) 

15 
._ ._ • .-•• r ______ 

9117 

35~ 

763 

67,1· 

571 

573 

176 

398 

323 

254 

Deposits Bank 
Depasi ts. 

16 - _._- T1------- ---r8-'---'-
-.. ---

2,227 21.5 37.4 

2, ,i64 
(+J.0.6) 
2,008 

(-:-1-1.0) 
3,282 

(-:-16.9) 
3,5,11 

(+7.9) 
11, 2,1,1 

(+19.9) 
1,664 

(+9.9) 
5,227 

(+12.:!.) 
6,018 

(+17.0) 
7,264 

(+10.7) 

22.6 

23.0 

25.6 

24.9 

25.6 

23.2 

21.7 

20.9 

21.7 

34,.6 

32.7 

32.3 

29.7 

29.6 

25.8 

23.5 

22.1 

22.5 

200 0,280 207 8,486 21.7 22.3 
(+10.1) (+16.8) 

238 9,734 157 9,846 22.1 22.5 
(+17.6) (16.6) 

, l2..8_?:.i;L3_"""",2;;.....1_7 .. ----.. tSb391 153 1 p~5j2 ) ______ ' __ _ 
'k Public Proviaent Fund Scheme, I~%3 does not strictly form a 

part of the Small Savings or postal savings media. 
+ Includes National Saving Annuity Certificates. 

Figures in br:lckets represent percentage increases over the 
previous year. 

£ Incl uct8S Nc_tion2l Saving Annuity Certificates and 
Soci3.l Security Certifica.tes. 
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as the overall rate of increase of Postal savings 

(inclusive of uncurrent series) nevertheless remained 

at 16.00 per cent during 1981-82. The new instrument of 

Dear Nati,)nal Saving Certificates (VI and VtI Issues) 

fetched over )(::;.670 crores during 1981-82, but it was 

pa rtly at the cost of othe r Postal savings in struments. 

The accruals under the Post Office Savings Bank Deposits, 

for instance, stagnated for the first time, those under 

Cumulative Time Deposits increased by 15.8 per cent in 

1981-82 against 20.0 per cent in 198C-81, and those 

under Post Office Recurring Deposits increased by 12.6 

per cent against 20.2 per cent. However, Post Office 

Time Deposits sustained their pace of accruals at 

18.7 per cent in 1981-82 and 18.4 per cent in 1980-81. 

3.5 The experience of 1981-82 shows that the 

Postal savings instruments have considerable interest 

elasticity. For example, the two issues of 6-Year 

National Saving Certificates together attracted over 

Rs.670 crores within ten months of their introduction 

during 1981-82. During the =urrent year 1982-83 also, 

they are being subscribed at the same rate, the total 

collections at the end of September 1982 reaching 
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~.1/125 crores. More significantly, the collection 

under the VI Issue of 6-Yea r Na tional_..§.Ciying Certificates 

were markedly larger at ~.966 crores as against Rs.159 

crores under the VII Issue. Though both these issues 

carry the same interest of 12.0 per cent, interest is 

disbursed half-yearly under the VII series, whereas it 

is compounded half-yearly and payable at maturity under 

the VI series. The compounded rate works out to 17.0 

per cent of simple inte"rest "per annum. This reflects the 

savers' preference for higher accumulated yield. Although 

it is not possible to precisely identify the factors 

responsible for the unprecedented increase in Postal 

savings, particularly under the VI series, the yield 

factor appears to be quite important. The preference for 

longer maturity compounded yield is also evident in 

household savings in bank'deposits where special deposit 

schemes with such high long-term earnings are preferred. 

Company debentures and deposits 

3.6 There was also a remarkable increase in 

debenture capital raised by private sector companies 

from ~.31 crores in 1980-81 to ~.221 crores in 1981-82 

(Table 3.2). The ceiling on the interest rate on 
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JaE~~ 3-.2; Company Deposi t sand Debentu.res 

--------------------' ----,,-

- ________ Non-Banlfing Company Deposit s __ "_-"_'-_-'_' ____ _ 

( :as • c rore s./....) __ 

Year end OutstandinS's 
Financial- Non-financial Totah"2+~ Collrin. (4) as a 

proportion of 
scheduled commer
cial bank deposits 

--~--- -. 

1970-71 

1971-72 

1972-73 

1973-74 

1974-75 

1975-76 

1976-77 

1977-78 

1978-79 

1979-80 

19~0-81 

1~81-82 

companies companies 

2. 

150 

211 (+40.7) 

230 (+ 9.0) 

304 (+32.2) 

442 (+45.4) 

462 (+ 4.5) 

696 (+50.6) 

750 (+ 7.8) 

1,039 \+38.5) 

1 ,308 (+25.9) 

1,418 (+ 8.4) 

1,683 (+18.7) 

883 

986 (+11,7) 

1,099 (+11.5) 

1 s 1 58 (+ 5. 4 ) 

1 ,254 (+ 8.3) 

1,455 (+16.0) 

1,559 (+ 7.1) 

1,725 (+10.6) 

1,854 (+ 7.5) 

2,062 (+11.2) 

2 , 51 4 (+21. 9 ) 

2 , 903 (+ 1 5 • 5 ) 

1,033 

1~197 (+15.9) 

1 ~329 (+11.0) 

1,462 (+10.0) 

1 ~ 6 96 (+16.0) 

1,917 (+13.0) 

2,255 ~+17.6) 

2,475 (+ 9.8) 

2,893 (+16.9) 

3,370 (+16.5) 

3,932 (+16.7) 

4,586 (+16.6) 

5. 

17.4 

16.8 

15.5 

14.4 

14.2 

13.4 

12.5 

11.1 

10.6 

10.4 

10.3 

10.5 

Figures in brackets are percentage changes over the 
previous year. 

(-) I'leans not relevant. 

2nd page (contd.) 
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1ab1~~:Company Deposits and Debentures (Concld. ) 

(Rs. crores) -
Fresh Increase Fresh Increase Colmn. (8) as 
debenture in non- debenture in sc heduJ€>d a proportion 
capital banking capital commercial of Colmn.(9) 

Year-End raised by. ___ .company 'plus - in- bank 
pri vate deposi t s crease in .deposi ts 
sector non-banking 
companies deposits 

Total (6 +7) 
b. -7.------ -8.. - --9-. --- 10. 

1970':"71 7* 

1971:"'72 18* 164 182 1 ,169 15.6 

1972-73 47* 132 179 1,482 12.1 

1973-74 17* 133 150 1,572 9.5 

1974-75 27 234 261 1 ,751 14.9 
. 

1975-76 25 221 246 2,404 10.2 

1976-77 43 338 381 3,720 10.2 

1977-78 38 220 258 4,166 6.2 

1978-79 42 418 460 5,045 9.1 

1979-80 55 477 532 4,981 10.7 

1980-81 31 562 593 5,874 10.1 

1981-82 221 - 654 875 5,832 15.0 

----_._--- ---_ .. _---------- ------~ 

* Refer to calendar year figures. 

(- ) Means not relevant. 

k 
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non-convertible debentures was raised from 12.0 per cent 

to 13.5 per cent in March 1981 and further to 15.0 

per cent in March 1982. The interest ceiling on 

convertible debentures, however, was maintained at 

13.5 per cent. As a result, there was a spate of 

debenture issues during 1981-82 and the most popular 

were the convertible debentures due to their attractiveness 

both because of the access to equity capital together 

with relatively high interest rate. Those debentures 

wh ich attracted attention were the convertible debentures 

ofFER1\. and othe r big houses. Al though the in terest ra te 

was 15 per cent on non-convertible debentures, these were 

not successful. It is not possible to estimate the 

impact of debenture issues on bank deposits. However, 

some amount of switching of funds from bank deposits 

can~ot be ruled out. Moreover, due to better terms, 

debentures \dll compete with bank deposits, particularly 

with the ~evelopment and strengthening of a secondary 

rna rket fo r tnem. 

3.7 Company deposits are also known traditionally 

to compete with commercial bank deposits. with the 

decision to retain the existing ceiling of 35.0-per cent 
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on company deposits and vii th the fixation of a cei ling 

rate of 15 per cent on interest payable on such deposits 

for three years' maturity effective from April 1981, the 

acceptance oi ~eposits by bigger compa~ies received a 

fillip during 1 0 81-82. Precise data on the size of such 

deposits and on the types of such deposits (public 

deposits, exempted categories, etc.), are not available 

beyond 1980-81.'~ Estima tes attempted by the RBI suggest 

that the total of such deposits accepted by financial 

and non-fina~cial companies as a percentage of commercial 

bank deposits, which had steadily declired from 17.4 

per cent in 1970-71 to 10.3 per cent in 1980-81, edged 

up slightly to 10.5 per cent in 1981-82 (see Table J.2): 

if deposits to the tune of about Rs.106 crores accepted 

by the public sector companies and corporations during 

1981-82 are also included, this proportion \Vould increase 

further. 

UTI Units 

3.8 Table 3.3(A) presents information on various 

unit schemes through 1tlhich the Unit Tr-ust of India (UTI) 

* In A..ppendix VII, sample data on interest range-wise 
and maturity-wise classification of deposits accepted 
by financial and non-financial companies are presented. 
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-- ___ ~" ______ l.E§. croresL_ 

year 
(July
June) 

Unit Scheme 1964 Unit Scheme 1971 Unit Scheme 1976 
(Unit Linked 

__ Ins£!~QQe Plan) 
Sales Repur- Out- Sales Repur- Out- Sales Repur- Out-

chases stand- chases stand- chases stand-
ing as 
on June 

30 

ing as 
on June 

"30 

ing as 
on June 

30 
- 1. ~__ _3 .!.____ __T-~-=~~ 5. -:-(). _~ _-.;8;;..;;'_ 9. __ 1~ 

1970-71 18.00 

1971- 72 1 5 . 08 

1972- 7 3 23 . 04 

1973-74 30.31 

3.19 92.25 

2.60 1C4.70 0.03 
(Oct.
June) 

3.00 124.80 0.13 

3.70 151.40 0.33 

0.03 
(Oct.
June) 

0.16 

1974-75 16.74 20.36 147.83 0.49 0.01 

0.49 

0.98 

1975-76 20.77 10.95 157.64 0.73 0.02 1.68 

1976-77 33.51 7.80 183.35 1.07 0.03 2.73 

1977-78 70.86 10.86 243.36 2.41 0.05 5.09 

1978-79 96.08 9.13 330.31 5.45 0.11 10.43 

1979-80 48.93 13.76 365.48 8.92 0.20 19.13 

1980-81 39.66 15.36 389.78 12.44 0.41 31.16 

1981-82 65.15 21.70 433.23 16.00 

1982-83 52.23 
(Upto 
1);c.82) 

.. _-
N. A. 

6.57 N.A. 15.24 

Not Available. 

1.29 45.87 

N. A. 

7.47 7.47 

0.20 7.27 

0.32 6.95 

0.22 6.73 

0.45 6.28 

1.87 4.41 

4.41 

k 2nd page (contd.) 



1970-71 

1971-72 

1972-73 

1973-74 

1974-75 

1975-76 

1976-77 

1977-78 

1978-79 

1979-80 

1980-81 

1981-82 

1982-83 
(Upto 
Dec.81 ) 
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.. Scheme for Chari table and 
religious frust and Regis
tered Societies "CR'.rS-1981) 

R Outstand-
epur- inp as on 

chases Ju~e 30 
Sales 

11 • 

-' 

9.16 

4.42 

(Rs.crore.§l -, 
Income Unit Scheme 1982 

Sales 

67.91 

Hepur
chases 

outstana:
ing as on 
June 30 
--:rb-. ---

67.91 
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has been mobilising savings, and Table 3.3(B) gives the 

growth of total a,nount of uni ts outstanding and other 

related data. The total amount mobilised by UTI in net 

terms aggregat~~ ~.131 crores during 1981-82 against 

Rs.34.S crores during 1980-81 LTable 3.3(Bl7~ amount 

mobilised in 1981-82 was the highest mobilised by the 

T rus t in any yea r so fa r. 

3.9 The Unit Trust of India has stepped up the rate 

of dividend for 1981-82 to 12.5 per cent from 11.5 per cen~ 

under the Unit Scheme 1964 and to 9.5 per cent from 

8.75 per cent under the Unit Scheme 1971. The scheme 

for Charitable and Religious Trust and Registered 

Societies (CRTS-81) also offered 12.5 per cent dividend 

for 1981-82. A new Income Unit Scheme was opened for 

sale in May 19d2 for two months. The dividend offered 

under this scheme is to gradually rise from 12.0 per cent 

to 13.0 per cent per annum and payable on a half-yearly 

b3sis. About ~.67 crores were collected under the 

scheme 'dithin a brief period of tv-IO months. 
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Table 3.3(~;Trends in Operations of the U.T.l.@ 

(Rs. erores) 
Year Units Sold Units ~e- As at the end of 

(July-June) (Face Value) pure ha sed Units Ou t- lnve sti ble 
(Face Value)standin- Funds 

(Face Value) 

...., 
June 
lnves ti1ieti 
in shares 
debenture 

--1-. -- --~--- --3-. --- -4-. --- --5-. -- --6"-. ---

k 
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1970-71 

1971-72 

1972-73 

1973-74 

1974-75 

1975-76 

1976-77 

1977-78 

1978-79 

1979-80 

1980-81 

1981-82 
( 
1982-83 
(Dec.82) 

---
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':rable 3.3(Bl:Trends in Operations of the U.T.!.I.@ (Concld.) 

Divident Rate 
1%4----r91 1 ~C~R=-TS~-
Scheme Scheme 1981 

--7:--- -s:--- -~ 

8.25 7.00 

8.50 7.00 

8. ~O 7.00 

8.00 7.00 

8.75 7~00 

9.00 8.00 

9.00 8.00 

9.00 8.00 

10.00 8.50 

11 .50 8.75 

12.50 9.50 12.50 

Inc orne 
Units 
Sc heme 

Rate of 
yield 
( 1964 
Sc heme) 

__ -~-1 0.--- -- 11. 

7.96 

7Ji7 

8.56 

9.62 

10.30 

@ Covers Unit Schemes 1964, 1971 and 1976, and CRTS - 1981 
and Income Unit Scheme 1982. 

k 
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3.10 The investible funds of the UTI are invested in 

shares and debentures and in company deposits. Some 

amount is also put in short-term deposits of banks. The 

UTI vIas set up essentially as an institution for 

inculcating equity cult among the middle income and fixed 

income groups and thus to strengthen the capital ma rket 

in the country. It is appropriate that a pre-=dominant 

part of its investment should be in company shares and 

debentures, particularly shares. The dividend it offers 

to the unit holders should be determined on the basis of 

its earnings from such investment outlets. However, the 

bulk of its funds are deployed into company deposits. 

~ttracting funds from investing public at pre-determined. 

rates of interest in certain schemes and making them 

available to companies through company deposits thus 

competes with commercial banking functions and also 

constrains the achievement of the-objectives of monetary 

policy. The UTI's role in mobilising additional savings 

in the context of its role in strengthening the capital 

market, cannot be queslioned. Nor can there be any 

objection to its declaring attractive dividends based on 

its profitability. However, the schemes with pre

determined ~nd assured rates of interest at 12.0 per cent 
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to 13.0 per cent with adequate security and fiscal 

benefi ts often encroach upon the availabili ty of funds 

1;.0 other -financial in~titutions including bank deposit's. 

Co-operative deposits 

3.11 Co-operative instit,utions are allov/ed to offer 

higher interest rates as compared with the commercial 

banks. This is intended to enlarge the flow of f1.U1ds to 

,these institutions. Even so, available data suggested 

that the grovlth of co-operative bank deposits also 

suffered a setback during 1981-82. The growth in these 

deposits vlas 14.0 per cent in 1981-82 compared witn 

22.2 per cent during 1980-81. Significantly, the 

proportion of co-operative deposits to deposits with 

scheduled commercial banks has declined over the years 

albeit grudually from 10.6 per cent in 1970-71 to 

9.5 per cent in 1980-81 and further to 9.3 per cent in 

1981-82. The compound groHth rat2 for co-operative 

deposits for the eleven year period 1970-71 to 1981-82 

works out to about 18.6 per cent as against 20.0 per cent 

for the deposits vlith scheduled commercial banks. In the 

case of co-operative deposits, it would thus appear that 

higher interest ra te does not neutralise other 



Year/ltelil 

1------

Last Friday 
of Narch ------
1970-71 

1971-72 

1972-73 

1973-74 

1974-75 

1975-76 

1976-77 

1977-78 

1978-79 

1979-80 

1980-81 

1981-82 

Last li'riday 
of~ 

1981-82 

1982-83 

k 
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_____ . ________ (Rs. crore s ) _ 

____________ flemand Deposi t,,;;;.,s:---_ 
State Central Salary Urban 
Co-op. Co-op. Earners Co-op. 
Banks Danks Societies Banks 

Total-
(2+3+4+5) 

2. 3. ---1_. _____ ~ __ 6. 

49 169 6 51 275 
(- ) 

66 194 1 49 310 
(+12.7) 

73 260 7 74 414 

87 294 7 
(+33.6) 

89 477 
(+15.2) 

82 320 8 104 514 
(+7.8) 

88 343 11 116 558 
(+8.6) 

113 431 9 133 686 
(+22.9) 

156 489 1 1 154 810 
(+18.1 ) 

163 612 15 223 1 ,013 
(+25.1) 

161 746 16 285 1,208 
(+19.3) 

195 934 19 387 1,535 
(+27.1 ) 

223 996 22 459 1,700 
(+10.7) 

211 970 20 414 1 ,615 
(-2.3) 

273 1019 23 483 1,798 
(+12.3) 

-----

2nd page (contd.) 



Tabl~_3.4!.M,gregate Del2,£sits with the C£=£Eerative Sector (Concld.) 

-------------------------
Time De122.si ts 

State Central S'~at~ar-y..;;;;Urban Totar--
Co- op. Co- 0 p. Earners C('l- op. (7 +8+9+ 
:anks Banks Socie- Eanks 10) 

ties 

Total 
Deposi ts 
(6 + 11) 

__ (Rs.~_r~e=s~) ______ _ 

Co- opera ti ve 
sector Deposits 
as % of Scheduled 
Commercial Banks 
Deposi ts* 

-----_ --;=r: _ _ ~..:. ____ 9..:. __ 10. __ 11_. ___ 1 £.:._ 13. 

Last Friday 
of lVIarch 

1970-71 88 

1971-72 97 

1972-73 115 

1973-74 138 

1974-75 160 

1975-76 182 

1976-77 239 

1977-78 271 

1978-79 331 

1979-80 408 

1980-81 428 

1981-82 444 
Gast Friday 
~f May 
1981-82 482 

1982-83 459 

'-

167 

185 

231 

277 

309 

361 

492 

567 

679 

777 

940 

1,066 

977 

1 p 091 

13 

8 

22 

.19 

21 

30 

36 

39 

44 

52 

58 

64 

58 

66 

83 

94 

124 

153 

185 

216 

267 

293 

382 

486 

620 

766 

651 

790 

351 
(- ) 
384 

(+9.4) 
492 

(+28.1) 
587 

(+19.3) 
675 

(+15.0) 
789 

(+16.9) 
1,034 

(+31.1) 
1 ,170 

\+13.2) 
1,436 

(+22.7) 
1,723 

(+20.0 ) 
2,046 

(+18.8) 
2,340 

(+14.4) 

2,168 

2,406 

626 
(- ) 
694-

(+10.9) 
906 

(+30.5) 
1,064 

(+17.4) 
1 ,189 

(+11.8) 
1,347 

(+13.3) 
1,720 

(+27.7) 
1,980 

(+15.1) 
2,449 

(+23.7) 
2,931 

(+19.7) 
3,581 

( 22.2) 
4,040 

( 12.8) 

3,783 

4,204 

10.9 

9.8 

10.5 

10.5 

10.1 

9.5 

9.8 

8.9 

9. 1 

9.2 

9.5 

9.5 

9.3 

* For Scheduled Commercial Banks also, last Friday figures 
have been used for this table. 

~ote:-This taole does not cover deposits mobilised by primary 
agricultural credit societies as also by all non-credit 
societies. 
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disadvantages vis-a-vis commercial bank deposits and 

other alternative form of savings. 

3.12 One of the facto~s "respon~ible for affecting" 

deposit growth during 1981-82 Vlas the scheme of Special 

Bearer Bonds, 1991 which VIas introduced in February 1981 

wi th a vie\v to canalising unaccounted money into productive 

purposes. The Bonds issued at par have a face value of 

~.10,OOO and a maturity period of 10 years, the holders 
I 

will be entitled to receive Rs.12,OOO implying an annual 

compound yield of 1.84 per cent. There was no limit 
.-

of investment nor could questions be asked about the 

source of money. The scheme y.Tas completely independent 

of the tax system; the value of the Bonds stood exempt 

from wealth tax, their transfer would not attract capital 

gains and gift taxes and their.premium income on 

redemption will be free from income-tax. The Bonds are 

freely transferable. 

The sale of Special Bearer Bonds, which began 

on February 2, 1981 was suspended on May 1, 1981 

because of legal hurdles; it was resumed and kept on 



tap from December 1, 1981 to January 9, 1982 following 

the judgement of the Supreme Court validating the 

scheme. Total sales amounted to ~.963.93 crores of which 

~.88.67 crores were realised in 1980-81. Receipts during 

1981-82 amounted to ~.875.26 crores against the budget 

estima te of P3. 800 c ro res. The bulk of the amount - as 

much as Rs.580 crores - was collected in the second phase 

of its sale. 

Capital Investment Bond 

3.13 The Cen tral budget for 1982-83 introduced tHO 

new instruments of savings to what it called; "mobilise 

private savings for public use". The first is the 

Capital Investment Bond. These bonds will have a 

maturity of ten years and carry an interest rate of 

7.0 per cent, free of ir.come tax. This will also be 

exempt from wealth tax, and upto ~.10 lakhs in the case 

of their first holder from gift tax. The bonds are 

available on tap and purchasers will have to duly account 

for these investments. Total sale of these bonds has 

amounted to [\s.60 crores upto the end of December 1982. 

It is visualised tha t the sale vlould pick up in the last 

quarter of the year. The budget has visualised a 

collection of ~.250 crores during 1932-83. 
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3.14 The second in strumen t is Socia 1 Secu ri ty 

Certificate designed for small savers. Under the Scheme, 

an individual between the age of 18 and 45 can invest 

upto Rs.5,000,-,hich "ill "triple in 10 years, thus providing 

a compound interest rate of 11.61 per cent. In addition, 

the certificate ~.lill provide social security to the 

holder's family, that is, in the event of his demise, 

his'nominee or legal heir will become immediately' 

entitled to the full maturity value of the certificate. 

Thus the certificate has a 'life insun.nce' character 

and it may offer competition to life business of the 

Life Insurance Corporation of India (LIC). But as the 

payment is to be made in lump sum, the growth of bank 

deposi ts may al so be a ffectecJ. .'\va ilable in forma tion 

suggests that the sale of certificates so far has been 

meagre at Rs.5 crores upto end-October 1982. 

3.15 The Special Bearer Bonds Scheme was an 

once-and-for all measure; t.he capital Investment Bond and 

the Social Security Certificate scheme have been started 

in the current yea r; these do not figu re in the tabula r 

data presen(ed in this chapter. 
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~ Aggregative Picture 

3.16 The total outstanding of financial assets 

held in the form of four key instruments, namely, Postal 

savings j co-operative deposits,'~ company deposits and UTI 

·Units were about Rs.19,OOO qrore~ at the end of 1981-82 

compared with ~.43,820 crores held in bank deposits. 

For .the eleven years 1970-71 to 1981-82, the compound . \ 
growth rate of those non-bank assets works out to 15.3 

per cent. It may be noted that the total outstandings 

of those financial instruments was about two-thirds of 

the deposi ts \vi th the scheduled commercial banks in 

1970-71. This proportion persistently declined and reached 

43.4 per cent in 1978-79; ther~after this proportion is 

sustained (Table 3.5). As a p~rcentage of GDP at current 

market prices, the total of these instruments improved 

moderately fro;n a little less than 10 per cent in 

1970-71 to 13.3 per cent in 19$1-82. In contrast, the 

compa~able percen~age of commercial· bank d~posits to 

GDP shot up from 14.8 per cent to 30.6 per cent. 
______ ._.o _o ________ ~-~-------~~~----~----

1:Co-open.tiv2 data are included here only because they 
enjoy certain inter2st rate advantages; it is not the 
intention of the ~Jorking Group in any W9.y to imply that 
their role is not of the ·same genre J.S that of the 
commercial banks. . 
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:fable 3.5~A Summary Pi~ture cf l\:ey Financial Assets (Concld.) 

Aggregate Gross Domes:"Col. (q)as
Deposits of tic product Percentage 
Sc heduled (.s' t Curren t of Col. (7) 
Conmerci al lvlar1<:e t 
Banks ++ Prices) 

Col. (6) as 
Percentage 
of Col. (8) 

(Its. crore sl
Col. (7) as 
Percentage 
of Colo (8) 

. ____ -_-_---'7~. ----~-8. -=---==--=-~. ____ .--1.Q_o __ --11_. __ _ 

1970-71 

1971-72 

1972-73 

1973-74 

1974-75 

1975-76 

1976-77 

1977-78 

1978-79 

1979-80 

1980-81 

1981-82 

k 

5,947 

7 ~ 11 5 
(19.7) 
8,598 

(+20.1) 
10~170 
(+18.3) 
11,921 
(+17.2) 
14,325 
(+20.2) 
18,045 
(+26.0 ) 
22,211 
( +23. 1 ) 
27,256 
(+22.7) 
32,237 
( 18.3) 

40,263 

43,356 

47,865 

58,940 

69,595 

74,084 

80,341 

90,096 

97,444 

106 , 1 51 

3ei, U1(37, 988)12 5,675 
(+18.:d 
43,820 
(+15.4) 

142,987 

66~9 

62.7 

60.1 

58.6 

55.1 

53.6 

48.9 

44.7 

43.0 

43.3 

43. 1 

43.4 

9.8 

10.3 

10.8 

10.1 

9.4 

10.4 

11.0 

11.0 

12.0 

13. 1 

13. 1 

13.3 

14.8 

16.4 

18.0 

17.3 

17.1 

19.3 

22.5 

24.7 

28.0 

30.4 

30.3 

30.6 

++ Data as on i'larch 31 except bracketed figures which are 
for last Friday. 
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Table 3.5: A Summary Picture of Key Financial Assets 

--- Co-operative Small Aggregate 
Sector Deposits Savings 
Deposits@ with Non-

Banking 
Corporate 
Sector@-d 

1- 2 . -- -37---- 4. 

1970-71 626 1 ~ 033 2,227 

1971-72 694 ,1 , 197 2,464 
(+10.9) (+15.9) (+10.6) 

1972-73 906 1 ,329 2,808 
(+30.5) (+11.0) ~+14.0) 

1973-74 1,064 1,462 3,282 
(+17.4) (+10.0) (+16.9) 

1974-75 1 ,189 1,696 3,540 
(+11.7) (+16.0) (+ 7.9) 

1975-76 1 ,347 1,917 4,244 
(+13.3) (+13.0) (+19.9) 

1976-77 1 ,720 2,255 4,664 
(+27.7) (+17.6) (+ 9.9) 

1977-78 1,980 2,475 5,227 
(+15.1) (+ 9.8) (+12.1) 

1978-79 2,449 2,893 6,018 
(+23.7) (+16.9) (+17.0) 

1979-80 2,931 3,370 7,264 
(+19.7) (+16.5) (+18.7) 

1980-81 3,581 3,932 8,486 
(+22.2) (+16.7) (+16.8) 

1981-82 4...,023 4,586 9,846 
(+12.3) (+16.6) (+16.0) 

+ 
Units of 
U.T.I. £ 

(Rs.cror~ 
Total 
(2+3+4+5 ) 

-_2 ~ --=-- -r. 
92 3,978 

105 4,460 
(+12.1) 

125 5,168 
(+15.9) 

151 5,959 
(+15.3) 

149 6,574 
(+10.3) 

167 7,675 
(+16.7) 

193 8,832 
(+15.1) 

255 9,937 
(+12.5) 

348 11,808 
(+18.8) 

391 13,956 
(+18.2) 

425 16,424 
(+17.7) 

556 19,011 
(+15.8) 

-----------------------------------------
@ Includes deposits with State Co-operative Banks, Salary Earners' 

Societies. Urban Co-operative Banks & Central Co-operative banks. 
@@ Eased on the survey conducted by the Dep~tment of Non-Banking 

Compa nie s. 
+ S~all Savings consist of ~ost Of~ice Saving Recurring & Time 

Deposits 7 year National Savin; Certificates II to V Issues, 
6 year c~rtificates and ~ublic Provident Fund Scheme cf 1968. 

£ Data are at end-June each year. 

k 
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3.17 The annual flows of fresh accretions under all 

financial assets including those under private sector 
. .t;:' 

debentures~ are summarised and presented in Table·3.6. 

The total incremental accruals under these assets as a 

proportion of incremental .bank deposits fluctuated from 

y~ar to year during 1970-71 to 1979-80 but between 1980-81 

'aDd 1981-82, the proportion increased from 42.5 per cent 

to 48.1 per cent. If the, collection under the Special 

B~arer Bonds, and bonds and debentures floated by the 

ppblic sector companies and corporations are also included, 

this proportion would go up· further, indicating a possible 
" . 

shift in favour of these instruments. Among the 

f,inancial assets which expe:rj.enced more pronounced 

gains a re the new Postal certifica tes, convertible 

debentures of companies apd the UTI I S n~Jl Unit Schetn'e 

of 1982. Availab{li"cy of certain new savings' 

instruments l,vith highly attraCtive 'yield a'nd(~with 

similar features of s~curfty and risklessness as 

associated with bank deposits attracted savers to 

---. -----,.----
£ In addition, the public sector bodies obtained about 

~.106 crores during 1981~82 and ~.26 crores during 
1982-83 (upto June 1982) as public deposits; the 
outstandings of such deposits by about 13 public sector 
companies or corporations stood at ~.183 crores in 
June 1982. 



65 

1abl~£: An9.,!!al Accretions under LCey Financial Asset.§ 

--.-

cO::-
opera
tive 
sector 
~epo
si ts 

Non-
Bank-
ing 
Com:pany 
Depo
si ts 

Annual Accruals + 
Small Units Fresh 
Savin~s of Deben-

Uni t ture 
'J:rust Capi tal 
of Haised 
India 

Total 
2+3+4 
+5+6 

eRs. cr.=.o=..r.;::.e:::.,s4.) __ 

Schediiled Cor.-r7) 
Commer- as Pro-
c1al portion 
Bank of Col. 
Depo- (8) 
si ts 

- 1.-- 2. -3:"- -4"-. - 5. --r.- -7":-- 8. 9. -----_. ------------------
1970-71 

1971-72 68 164 237 13 18 500 1 ,169 42.8 

1972-73 212 132 344 20 47 755 1,482 50.9 

1973-74 158 133 474 26 17 808 1,572 51.4 

1974-75 125 234 259 (-) 2 27 643 1 ,751 36.7 

1975-76 158 221 703 18 _25 1 ~ 125 2,404 46.8 

1976-77 373 338 420 26 43 1,200 3,720 32.3 

1 977-78 260 220 563 62 38 1 ,143 4,166 27.4 

1978-79 469 418 891 93 42 1 ,913 5,045 37.9 

1979-80 482 477 1 ,146 43 55 2,203 4,981 44.2 

1980-81 650 562 1 ,222 34 31 2,499 5,874 42.5 

1981-82 442 654 1 ,360 131 211 2,808 5,832@ 48.1 

--- .. _----------_. 

+ Data are at the end of 31st Hare h. 

© As on last Friday of March. 

Means not worked out. 

k 
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invest in these instruments. It vlould be interesting 

to analyse the short and long run impact of these new 

instruments on the generation of additional aggregative 

savings and the extent of switching from other existing 

alternatives including bank deposits. The available data 

for 1981-82 indicates that atleast in the short run some 

of the instruments did adversely affect the growth of 

bank deposits. 

3.18 It may also be noted that until recently 

yield differentials of the non-banking savings instruments 

had not affected commercial bank deposits. The proportion 

of savings in non-banking financial instruments to the 

total have consistently declined. This has merely been 

the result of two factors: first, despite the gradual 

improvement in the. yields and incentives, certain 

special char~cteristics of bank deposits in India such 

as, security and risklessness, liquidity, convenience, 

and 3.bove all, I social security' character, have 

sustained the attractiveness of bank deposits as 

compared '",ith other financial assets; secondly the 

relative attractiveness of bank deposits rates vis-a-vis 
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the rates of interest on non-bank financial assets was 

by and large maintained. The Group noted that banking 

system spcead OVGr the entire country is expected to play 

not only a catalytic role in the achievement of greater 

monetisa tion and inculC:1tion of better banking habit, but 

also function as promotional and financing agencies in the 

achievement of nationally accepted socio-Sconomic 

priorities. Targets have been set for the deployment of 

bank credit to priority areas including small production 

units, small business, village artisans, medium, small 

and marginal farmers. Special responsibilities have also 

been placed on the bankinq system under the Integrated 

Rural Developmen"t Programme (IRDP) during the Sixth Five 

Year Plan period. For achieving these responsibilities, 

there has to be a sustained gro1tlth in bank deposits which 

form the necessary resources for the continued increase 

in their diversified lendings. It is also recognised 

that other forms of savings have to be encouraged to 

raise the overall saving in the country. It is, 

therefore, necessary that taken together, all the 

instruments generate additional saving in which some 

degree of competition is unavoidable and may even be 
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desirable. However, there should be a conscious attempt 

to minimise costly competition particularly if it is for 

the given amount of domestic savings. This will call 

for co-ordinated approach for maintaining a relative 

balance beL!een yield ra tes on banks deposits and those 

on other fixed interest-bearing financial assets and an 

appropriate machinery should be set up to perform this 

task. 
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CHAPTER 4 

A Review of the Interest Rate structure 
Relating to Bank Deposits and Other 
Savings Instrumen~s -------------------

4.1 It has been argued in the previous chapters 

that considering the role assigned to the com~ercial 

banks as pivotal institutions for mobilising savings 

from different sections of the community as well as 

for dispensing finance for varied developmental and 

socio-economic purposes, it is imperative that their 

capacity to sustain a high rate of deposit growth is 

not in any 'tJay impa'ired. The moderation in the rate 

of inflation, the slower pace of monetary expansion 

and particularly the slower growth of I reserve mon~· 

in the past year have contributed to the deceleration 

in bank deposits growth. While a slower pace of 

deposit growth attributable to these factors is 

understandable, ",.]'hat is of severe concern is that 

with a sharp upward revision of interest rates on a 

fev.]' important non-bank financial saving instruments 

such as, company debentures, nev series of National 

Saving Certificates, some units of UTI, the Capital 

Investment Bond, and the Social Security Certificate, 

the rates offered on bank deposits have been rendered 

out of alignment (for details, see Appendices V and VI) • 
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4.2 It is recognised that deposits with scheduled 

commercial banks carry many advantageous features 

which are not available to other financial assets. 

Sa fety, securi ty and I iquidi ty a re the ha II-rna rk of 

bank deposits. But, many of those financial instruments 

cited above except debentures of private sector 

companies are offered by public sector financial 

institutions and hence enjoy the Same quality of 

safety and security vJhich bank deposits now enjoy. 

Someo~lo the °non_bank instruments such as, the capital 

Investment~onds, Social Security Certificate, and 

some Postal saving Schemes, enjoy significantly better 

fiscal incentives than deposits with scheduled 

commercial banks. 

4.3 Some debentures floated by private sector 

companies (such as, those of VOL'I'AS, TISeO, and 

Kirloskar Brothers) have been declared as 'public 

securities' under appropriate legislative provisions. 

Though this is primarily oint.ended to enable trust funds 

to be invested in such debentures, there is no doubt that 

State backing does enhance public confidence in these 

instruments. Only company deposits have high risk 
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premium attached to .them. There are moreover 

quantitative limits on the acceptance of ?ublic 

deposi ts by comDanies. Hence, the competi tion to 

bank deposits comes essentially from some savings 

instruments floated by Government and from some company 

debentures. Thus, there is a strong case for making 

necessary adjustments in the rates of interest paid on 

bank deposits. This has to be done keeping in view 

the cost and profitability of the banking industry. 

4.4 The Horking Group is, however, conscious of the 

need for an integrated approach in this re9a rd. The 

Group noted that there are several administered fixed 

interest-bearing saving instruments with varying degrees 

of security and liq~idity and fiscal benefits. 

variati0l!s in interest rates in one of them affects 

the a ttractiveness of other instruments. It is, 

therefore, necessary to take co-ord~na ted action while 

making chanC}es in these rates of interest. However, 

in the con ·text of th.e recent changes in the ra. tes 

offered on some of these instruments, the Group feels 

that an aF~)ropriate up'",lard adjustments in the deposit 

rates of banks is called for. Before designing an 
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appropriate interest rate structure on bank deposits, 

it is, however, necessa ry to spell out the guiding 

principles relevant for determining the level and term 

structure of interest rates for financial savings in 

general. 

Interest-Elasticity of Savings 
in India ,-------

4.5 There are certain strong analytical reasons 

(a) for not pitching the interest rates on financial 

savings very high and (b) for, at the same time, 

maintaining a', relative balance between bank deposit 

rates and rates on other financial savings media. 

Empi rica 1 stu:dies unde rtaken in Ir.dia on the subj ect 

of responsiveness of savings to in~erest rate changes 

bring out the 'need for making a di$tinctionbetween 

(i) the effect of interest rate cr.anges on to~l 

savings of the community, and (ii) that on substitution 

between one type of' sa ving and ano~he r. In rega rd to 

this substitution also, there: is i:1 turn the question 

of substitution (iii~' bet<:leen physical assets and 

financial assets and (iv) between :me type of financial 

asset and another. 
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4.6 First, it is found that insofar as total 

domestic (or total household) saving is concerned, the 

in~ome variable appears to be having the most dominant 

influenc~. Rates of interest, even when they are found 

to be statistically significant, are not quantitatively 

that important. This is in conformity with the 

experiences of any number of developing countries. In 

many cross-country and time-series analyses also, the 

impact of interest rates on savings is found to be much 

less s1~nificant •. 

4.7 ':'ha t income and such othe r va riables should 

be the ma:or determinants of domestic saving (or 

household saving) rather than interest rate should be 

evident from the structure of the economy (a) with 

little scope for torgoing consumption for the vast 

segments of the p-::>pulation, and '.b) for those who 

could forgo consumption, the r{1a~or competitors to 

financial and p~oductive savings being holdin~s of 

non-p roducti.ve phys ical a ssets s~::h as I gold and 

je1.vellery, real estate, and to SOT.e extent, commodities. 
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4.8 This, however, does not mean that the savers 

in India behave rather irrationally; far from it. 

Nor does it mean that there are no groups who weigh 

the trade-off between consuming nooN and saving for 

futur"e. It only means that higher interest rates 

cannot generally make people forgo consumption and save 

more; nor would they make people forgo gold or real 

estate and save in the form of productive assets. As 

we would explain in a subsequent paragraph, the 

opportunity cost of making the latter happen would be 

prohibitive and also counter-productive. 
"" , 

4.9 l'-1ore importantly, the savers do not behave 

irrationally in another sense, which is that those 

who do save in the form of financial assets (bank 

deposits, Postal savings, company deposits, and 

debentures) are sensitive to interest rate changes. 

Since the interest rate reforms in July 1974, the 

deposit holders have shown a definite ~reference for 

fixed deposits, and more importantly, within fixed 

deposits in favour of those maturing in longer term 

periods and earning higher interest rates (see 

Appendix III). The experience of the most Lecent 
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period of 1981-82 and thereafter suggests that with 

the shar:;J upward revision of debenture rates, the rates 

on Postal ~ertificates, and those on Units of UTI, there 

has been a sharp shift in favour of these instruments 

of savings. 

4.10 There is perhaps some 'money illusion' operating 

in the behaviour of savers in financial assets. In the 

past in many years, the normal rate of interest on many 

financial assets had not exceeded the rate of inflation. 

Nevertheless, the savers in these assets look for a real 

rate of interest that is positive. 

~licy I~lications 

4.11 The above results have important policy 

implications. First, any sharp increase in interest 

rates beyond a reasonable level vwuld not augment 

total domestic savings; it ',wuld only have the effect 

of sh1ftir:g fro;:1 one form of saving to another. 

~££ndly, more damaging effect would be to raise the 

cost of all forms of financial intermediation, that is, 

the cost of i'lstitutional credit in general for all 

categories of borrowers. Given their limited ability 
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to pass it on -to the consumers, the productive units, 

whethe r in ag ricul ture 0 r industry, or in publ ic 0 r 

private sector, would have to bear the increased 

interest burden and reduce their cash flow and savings. 

Thirdly, if the intention is even to offer stiff 

competition to savings in the form of gold and 

jewellery, and real estate, the nominal rates of 

in terest would have to be as high as 20 to 25 per cent 

per annum which is the average annual rate at which 

their values appreciate; this is unthinkable. It 

would have serious welfare implications such as, the 

favouring of unearned (rentier) incomes as against 

incomes earned through enterprise and dexterity, the 

favouring of non-risky assets as against risk capital 

(say, equity), and the favouring of those categories 

of income earners who derive the maximum benefit from 

inflation. The opportunity cost of raising the 

interest burden on the eco:lomy as a whole beyond a 

reasonable point ;"ould be very high indeed - in the 

form of cutting doltlD investment in the private sector 

and also cutting dOvln developmental activities in the 

publ ic sector. 
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4.12 vvith this perception, the Working Group was 

against dny significant jacking up of interest rates 

on bank deposits. At the same time, the Group could 

not be oblivious of the fact that bank deposit ra tes 

have be2n rendered uncoffipetitive because of the 

significant levering up of the rates offered on other 

comparable financial instruments. Hhile there was 

unanimi ty in the "livorking Group on the need to raise 

deposit rates atleast to some extent, there were 

di vergen t views on the na tur.e and extent of the 

adjustments needed. In respect of the rates on fixed 

depos~t~, the question debated at some length by the 

Group, was whether in respect of the rates on fixed 

deposits it was the short-end or the long-end of the 

maturity scale that needed an upward revision and 

Hhether the rates of interest on savi~.2s accounts 

should also be raised. 

4.13 tmS';Jers to these questior:s essentially 

depended on the na ture of saver p::-eferences. In this 

rega rd, the Working Group considered the following 

aspects. In the distribution of an overall financial 

savings by households, there ~as been a distinct 
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shift in favour of long-term savings, ~!Jhich preference is 

found to be based on a desire for higher yields. In the 

distribution of commercial and co-operative bank deposits, 

the proportion of fixed deposits has registered an 

increase, part~cularly after the July 1974 interest rate 

changes. This has been essentially at the cost of 

current account deposits.* In the case of savings 

deposits of commercial banks, the interest-bearing 

portion (or time liability portion in monetary statistics) 

happens to be the highest (over 85 per cent). A notable 

aspect in this regard relates to the transformation in 

the maturity pattern of deposits. As shown in state-

ment III.11, over 55 per cent of fixed deposits were for 

periods abov~ 5 years or 68 per cent were for above 

3 years, as per data for March 1978. On the basis of the 

information collected by the Working Group for the more 

recent period, the pre-ponderance of long-term deposits 

continues (see Ap)endix VIII) *'\ vIi thin the term deposits, 

the 'special category' deposits (on which the maximum 

-------.- -- --------, 
*Though this is more a reflection of credit discipline 

being enforced, resulting better cash management by 
the borrowing parties. 

**A set of Special Returns obtained by the Working Group 
are tabulated and their results are briefly described 
in Appendix VIII. 
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number of banks submit-ted the more recent data) 

constitute above 6Q per cent: these are generally 

kept for long periods and haye the advantage of 

compounding interest income. It is because of the 

pre-ponderance of these 'special category' deposits 

that the tepn deposi ts of longe\ rna turities have 

acquired greater signifl.cance (see Table 4.1). 

This revealing feature of .!.~xed deposits gives them, 

in addition to security, liquidity .. and yield, a 

• social security' character, that is, the depositor 

classess preferring to' insure· the future income stream 

with as high a rate of.interest·as possible and 

considerations of • liquidity' taking a secondary place. 

Because of these reasons, the competition for household 

savings emanates from the non-bank financial assets 

essentially at .the longer-end of the maturity scale 

ba sed on yield differen t.ials. 
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Table 4.1 Distribution of Deposits by !1E~ 

(Rupees, c ro res) 

A. Scheduled Commercial Banks 
(Data for 20 sample banks) 

~eriod Harch 
Type of ~ 1980 

Ha rch Decembe r Ma rch 

_Deposit __ 

1) Current 

2) Savings 

3) Fixed 

of V1hich~ 

i) Special 
Deposit 
Scheme 

Total 
(1+2+3) 

1981 1981 1982 

-------- --------- ------- --------
3303 

(17.7) 

4941 
( 26 .4) 

10456 
(55.9) 

18700 
(100.0) 

3933 
(17.4) 

6252 
( 27 .6) 

12401 
(54.9) 

22586 
(100.0) 

4250 
(16.3) 

7430 
( 28 .5) 

14405 
(55.2) 

8701 
/S6 • .Q/ 

26085 
(100.0) 

4341 
(18.0) 

6499 
( 27 • 3) 

12963 
(54.5) 

7196 
l55.:27 

23803 
(100.0) 

B. Co-operative Banks 

1) Current 

2) Savings 

3) Fixed 

of which: 

i) Special 
Deposit 
Scheme 

(Data for 5 sample ·banks) 

41.46 52.64 49.10 
(9.8) (10.6) (9.0) 

61.75 
( 14 .6) 

319.58 
(75.7) 

28.85 
[9.Q7 

74.41 
(15.0) 

369.38 
(74.4) 

37.56 
LTo. '1:.7 

87.86 
(16.1 ) 

408.47 
(74.9) 

45.55 

{fl · '1:.7 

49.47 
( 8.8) 

88.86 
(15.8) 

424.57 
(75.4) 

49.62 
lfl·V 

June 
1982 

4763 
(17.3) 

7769 
( 28 • 2) 

15022 
( 54. 5) 

7837 

62·2:7 
27554 

(100.0) 

69 .09 
(11.3) 

92.92 
(15.2) 

450.58 
(73.6) 

Total 
0+2+3) 

422.79 
(100.0) 

496.43 
(100.0) 

545.42 
(100.0) 

562.90 
(100.0) 

612.59 
(100.0) 

---.--.---- ---
Figures in square brackets represent percentages to fixed 
deE9~its (i.e., item 3); 

o the r bracketed figu res are pe rcen tages to tota 1 deposits. 
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4.14 The household preference for longer maturity 

savings based on higher yield rates is also evident 

from data on Postal savings as well as company deposits. 

As shovffi in ~ppendix VII, about 90 to 95 per cent of 

the public deposits accepted by the non-financial 

companies we re mobil ised at the two highest in te rest 

ranges of 13 per cent and over; there has also been 

a firming up of the interLst ra tes on company deposi ts 

between 1980 and 1982. Likewise, in the case of non

banking financial companies, about 66 per cent of the 

total deposits belong to the same highest interest 

range. Again, according to the data available on 

rna turi ty-~"'i s_~ _clas_si fication of deposits accepted by 

fil)9.DCial companies, over 60 per cent of the deposits 

have been for longer maturity periods of over two 

years, or nearly 40 per cent for over three year's. 

This is despite the fact that there are serious 

questions of safety and s~curity of funds kept with 

non-banking financial companies. 

4.15 As in the case of, other financial assets 

described above, in Postal deposits, too, the saver 

preference is for recurring deposits and national 

saving certificates, all of vvhich are forms of long

term savings. Also, as explained in Chapter 3, the 
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desire for maximising interest income by the facility 

of com~ounding interest is evident in the saver preference 

in an oven,rhelming manner fa r the VI issue of 6-yea r 

National Saving C~rtificates which has, since its 

inception in Hay 1981, attra.cted as much as R~.966 crores 

against r-s.159 crores obtained by the VII issue. 

4.16 Based on the above considerations, the Working 

Group's judgement J.,vas that ban~ depos.tts face· competition 

from other financial instruments essentially at the longer

end of the maturity scale based on high interest rate 

differentials; there is also a strong 'special ~ecurity' 

premium implicit in household preferencos £o~ longer 

maturities. Therefore, the Working Group has pref~rrod 

to recommend the reintroduction of the highest maturity 

slab at '5 years and above' with a higher rate of 

interest than 10.0 per cent paid at the present highest 

maturity of '3 years and abovo ' • 

4.17 As to the exact rate of in terest, the WorJ..:ing 

Group considered two proposals: 

(i) a ratG of interest of 10.5 per cent per annum 

compounded at monthly rest instead of the quarterly 

rest as at present; and 
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(ii) a rate of 11.0 per cent per annum compounded at 

quarterly rest. 'S may be observed from the following 

chart, in the former case, a 10.5 per cent rate 

compounded monthly ,'lOuld have meant an effective rate 

At rates of 
in terest 
per annum 

10.0 

10.5 

11.0 

11.5 

Effective Rates of Interest 

Effective Rate for 60 or 63 months 
At At 

monthly rest 

10.47 

11.02 

11.58 

12.12 

Qua rte rly rest 

10.38 

10.92 

11.46 

12.05 

of 11.0l per cent for 60 months, while in the latter 

case, the 11.0 per cent compounded quarterly meant an 

effective rate of 11.46 per cent for 63 months. The 

system of· :LIonthly rest had the advan tage of obviating, 

in respect of depositors desiring monthly interest 

income, the present practice of discounting the amounts 

of interest payable at quarterly rests. The consensus 

wa s in favour of 11.0 pe r cent to be continued to be 

paid at quarterly rest. 
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4.18 The v,Torking Group also gave considerable 

thought to the desirability of raising the rates of 

inte rest a t the short-end of the rna tu ri ty scale. One 

vie\-! was that it would not be desirablE to raise the 

cost of funds to any significant extent at this stage 

and hence some realignment of shorter-term deposit 

rates could be undertaken without raising the maximum 

deposit rate of 10 per cent on the longest maturity 

range. ~Jhile there would admittedly be some cost to 

the banks if deposit rates for the shorter maturity 

ranges Here raised, it was felt that this burden would 

be neutralised if there was even a marginal shift in 

deposits from the longer maturity ranges to the shorter 

maturity ranges. In this connection, one specific 

suggestion was that the maximum deposit··rate of 

10 per cent could be made applicable to the maturity 

range of one year and over with corresponding increases 

in rates on other shorter maturity ranges. Apart from 

the major advantage of not raising the cost of funds to 

banks, it was felt that increasing deposit ra~es for 

the shorter maturity ranges would have certain added 

advantages. First, some institutional funds could be 

attracted to the shorter maturity ranges rather than 
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the call money market and this would impart a better 

measure of stability to ·the resource base of banks. 

Secondly, the proposed changes could facilitate a 

reduction in the proportion of deposits at the longest 

maturity range. Such a shift to relatively shorter 

maturity ra.nges would not only reduce the cost of funds 

to the banks but also impart a degree of flexibility 

to the interest rate structure .there by facilitating 

future. movements in deposit and lending rates as may be 

required by the emerging situation. Such flexibility 

",ould be pa rticula rly pertinent if present low ra tes 

of inflation were to continue over a somewhat longer 

period. Thirdly, the increase in the rate for 
'. 

shorter maturity -ranges would give banks improved 

competitiveness in non-resident deposits as the banks 

would be able to offer significantly higher rates for 

maturities of one year and over. 

4.19 However, on a balance of considerations, the 

Group did not fa vou r<;:tn y upwa;rd adjustments at the 

short-end of the maturity scale •. The Group felt that 

short-term rates were relevant essential~y for 

institutional or corporate depositors and any sharp 
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increase therein would disturb the alignment now existing 

bet-ween these ra tes and other short-term money \i1a rket 

rates such as the 'Treasury Bill rate; it would also 

introduce a greater degree of volatility in the accruals 

of bank deposits. selective increases in rates without 

jacking up the entire rate structure would merely shift 

funds a s between different rna tur ity pe riods. Since the 

Working Group's perception is that the banking 

industry is facing competition from longer-term financial 

instruments, any increase in the short-term rates would 

on ly add to the cost of funds fo r banks wi thout any 

·v"o rthwh ile increase in deposit accruals on that count. 

"'I. LV III the case of savings deposits, it was 

generally agreed that the rate of interest offered 

on them by commercial and co-operative banks should 

remain unaltered because of a few important reasons: 

first, as in the case of short-term deposit rates, any 

increase in the savings deposit rates would impose an 

additional cost on the banking industry without, in the 

perception of the Group, any worthwhile impact on deposit 

growth; secondly, the increased rate would have to be 

paid by banks on the existing balances alsoi thirdly, the 

operational cost on savings deposits are fairly high 
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because of the liberal withdrawal facilities and because of 

their operation almost as current account balances for 

households, particularly in urban and metropolitan areas; 

and finally, there are nc comparable savings media which 

offer competition for such household savings. 

4.21 -:lith rates of interest on other slabs remaining 

unchanged, the deposit rate structure for the major 

scheduled commercial banks would be as follows: 

Deposit Category 

Cu rrent 

Savinas 
< 

Fixed 

15 days to 45 days 

46 days to 90 days 

91 days and above but 
less than 6 months 

6 mon"ths and above but 
less than 9 mon ths 

9 months and above but 
less than 1 yea r 

1 yea r and above but 
less than two yea rs x 

X 
2 yea rs and above but X 

les,s than th ree yea rs X 

3 years and above but 
less than five years 

5 years and above 

Since 
Septem
ber 
1979 

Nil 

5.0 

2.5 

3.0 

4.0 

4.5 

5.5 

7.0"': 

Since 
March 
1981 

Nil 

5.0 

2.5 

3.0 

4.0 

4.5 

5.5 

7.5 

8.5 

10.0 

Since 
March 
1982 

Nil 

5.0 

3.0 

4.0 

5.0 

6.0 

7.0 

8.0 

9.0 

10.0 

Recommen
ded Rates 

Nil 

5.0 

3.0 

4.0 

5.0 

6.0 

7.0 

8.0 

9.0 

10.0 

~( Deposits for one year and above and upto and inclusive 
of three years. 

@ Deposits of over three years and upto and inclusive of 
five years. 

£ For above 5 years. 
££ Already introduced in October 1982 on the recommendation 

of the present Working Group. 
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4.22 While recommending an increase in the highest 

deposit rate, the ',Jorking Group was conscious of its 

implications for the cost structure of the commercial 

banking system. Estimates of the additional gross and 

net cost burden on the banking industry arising out 

of the proposed change were attempted on the basis of 

alternative assumptions regarding 

(a) the normal deposit growth at the highest maturity 

of above 5 yea rs, 

(b) the possible shift from within the banking system 

from lower maturities to the highest maturity in 

response to increased in te rest ra te, and 

(c) the likely shift from outside the banking system. 

On the promise tha t addi tional deposit resources attracted 

from outside the banking system would not impose any net 

burden as the funds so attracted would also roughly earn 

similar return, it was found that the bulk of the 

additional burden depended on the size and nature of shifts 

that would take place from within the banking system from 

lower maturities to the pr?posed highest maturity. It 

was also found that the additional burden would grow 

rather rapidly in the second and third years of its 
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implementation by Hhich time the bulk of the shifts 

would ha ve occurred. Yet anothe r a spect of the cost 

implications was the significant differences as between 

banks. 

4.23 The Working Group then examined the extent to 

which the banking system could absorb the additional 

cost within its existing level of profitability. For, 

it was thought unlikely, considering the existing 

levels of lending rates and the current economic 

milieu, that banks could recover any part of the 

enhanced cost of funds by raising any of their 

lending rates. It was also found, based on a study 

of the profitability of the industry, that the 

absorptive capacity in regard to the additional cost 

differed rather widely as between the individual banks. 

Nevertheless, the Group found that recent attempts made 

to improve the earnings of the banking industry would 

generally provide the necessary lee'day in absorbing the 

additional cost by all commercial b~hks. There have 

been (a) improvement in the yield rates on Government 

securities in the recent periodi (b) increase in 

interest paid by RBI from 7.0 per cent to 8.0 per cent 



from January 1982 on cash reserves required to be 

maintained (over and above the 3.0 per cent statutory 

cash reserve ratio) including reserves of 10 per cent 

of incremental DTL now rescinded but the balances kept 

with the RBI; and (c) increases in service charges 

recently increased by the Indian Banks' Association (IBA). 

Differential Treatment of Small Commercial 
Banks, RRBs, and Co-operat~ve Banks 

4.24 In regard to the existing differentials 

permitted for the very small commercial banks (9.25 

percentage point), the Regional Rural Banks (0.50 

percentage point), the Central and state Co-operative 

Banks (0.25 percentage point)"', and primary co-operative 

banks (1.00 percentage point), it is suggested that the 

same should be available to them at the enhanced deposit 

rates for the 'five years and above' category. However, 

it is known that some of the primary urban co-operative 

banks have grown to be sizeable units and that their 

*Central and state Co-operative Banks in Manipur, 
Tripura, Nagaland, Meghalaya and Arunachal Pradesh 
are permitted to pay 0.50 percentage point more than 
the normal rates. 
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operutions are comparable to those of scheduled 

commer~i.C3.1 .banks in ·some resp-ects. Some of them have 

been even permitted to deal in foreign exchange. Such 

big primary co-operative banks also enjoy the 

preferential facility of being able to pay an 

additional interest upto ~ per cent on term and 

saving deposits accepted by them. The Working Group 

has felt the need for some discretion in permitting 

this preferential rate of additional one percentage 

point as between the co-operative banks based on size. 

It is, therefore, suggested that this differential of 

1.0 per centage point be allowed only in respect of 

those primary co-operative banks which have demand and 

time liabilities (DTL) of less than ~.15 crores (as 

against the additional 0.25 percentage point permitted 

for the scheduled com~ercial banks with DTL of less 

than ~.25 crores). Those primary co-operative banks 

'IJhich attain the cut-off point DTL of Rs.15 crores or 

more may be allowed to pay an additional rate of 

interest of only upto 0.50 percentage point on term 

and saving deposits as in the case of the Regional 

Rural Banks (RRBs). 
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Deposits under Foreign Curr~ncy (Non-Resident) Accounts 
and y ~r:..::~_~ s i 9.e.Il t:. ,,<.E~ te: rr:-a l) ~u .... p_e_e_A_c_c_o_u_n_t_s _______ _ 

4.25 ,\t present, commercial and co-operative banks 

which are authorised to deal in foreign exchange and 

which accept term deposits having maturity periods of 

one year and above under the Foreign Currency (Non-Resident) 

I\ccounts and Non-Resident (External) Rupee i\ccounts (FCNR 

and NRE) are required to pay on such deposits, interest at 

2.0 per cent per annum above the rate specified for 

local bank deposits of comparable maturities. In this 

scheme of incentive offered to attract remittances from 

abroad, there are two restrictive elements: first, the 

deposits should be for a maturity period of one year or 

over; and secondly, the rates on such non-resident 

deposits are linked to domestic rates of interest. The 

Working Group is of the view that the rates and maturity 

structure for these deposits should have some relation-

sh ip with compa rable rates and ma turi ty patte rn 

obtaining ln the major international money market 

centres. The Working Group recommends that the rates 

of interest offered on these FCNR and NRE deposits be 

partially delinked from the domestic rates. For this 

purpose, the Reserve Bank of India (RBI) may evolve a 
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method by wh ich the rates so offe red a re fixed having 

regard to the corresponding rates prevailing in major 

markets and for deposits denominated in different 

currencies, subje~t to a ceil~of tw~~~age 

~in ts above t:.h_':... . ..b.~hest domest.ic deposi t rate. However, 

with a view to avoiding large volq.tility in the 

accumulations under these deposit accounts, the lowest 

maturity period to be permitted may be restricted to 

six months. In addition to this, the rates may be 

fixed for non-resident deposits with maturities of 

one year, tvw years, three years, and five years. The 

Reserve Bank of India (RBI) may decide the frequency 

of changes in the rates to be announced from time to 

time subject to the proviso (i) that the lowest 

maturity should not be less than six months, and 

(ii) that the rate of interest prescribed for non

resident deposits of any maturity should not go beyond 

two percentage points above the domestic deposit rate 

of the longest maturity. 
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Flexibility in the Determination 
of Deposit Rates 

At present, interest rates for savings deposits 

and fixed deposits of all maturity periods accepted by 

scheduled commercial banks are prescribed by the Reserve 

Bank of India; the payment of interest on current account 

deposits is prohibited. Till 1969, there was an 

admixture of Reserve Bank control of rates for certain, 

categories combined with an Inter-Bank Agreement for 

others. The Reserve Bank prescribed maximum rates of 

interest on short-term. deposits and minimum rates on 

savings bank deposits and one to two year fixed deposits. 

As reported by the Committee on Deposit Rates (June 1969), 

in actual practice, the Inter-Bank Agreement prescribed 

~ximum standard rates for savings bank deposits as well 

as for one to b.ro year deposits the rates which the RBI 

prescribed as minima 'so that for these two categories 

they are the effective ruling rates'.* That Committee 

had examined the question of regulation of deposit rates 

and after weighing various alternatives came to the 

conclusion that lithe interests of both the depositors 

and the banking system Ivould be better served by 

* cf. RBI, Report of the Committee on Deposit Rates 
(June 1969), paragraph 1.1. 



continuing the established practice of fixed rates for 

different classes of deposits".-k The case for specific 

prescription of deposit rates was cogently argued by 

the Committee~ 

"Banking, howeveL I is an industry \vhere 

competition cannot be expected to be perfect. 

Banks are of different sizes, of varying 

strength and operate in different geographical 

and functional areas. The credit market itself 

is fragmented and imperfect. In view of the 

difference in size and strength of banks, 

competition is likely to lead to distortions 

which might have repercussions on the structure 

of banking itself; In particular, we are 

impressed with the argument that such competition 

might result in the stronger (and larger) banks 

taking away deposit and credit business from 

weaker (and· smaller) banks and that smaller 

b:mks might compete wi th each othe r in a manne r 

'.Jhich cannot but be detrimental to all of them ••••• 

_._-------------------------
ibid pa ragraph 4.7. 
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The impact on unregulated rate competition is 

not likely to lead to more deposits coming into 

the banking system but rather for deposits to 

move from one bank to another. The objective 

should rather be to bring more deposits from 

out side the banking field into the banking 

system and we do not -think tha t this obj ective 

will be served by free competition among banks. 

II •••••••• the Committee has come to the conclusion 

that competition amongst banks in deposit rates 

\t/ill not be in the interest of banking system 

and especially of its s~all and weaker units. 

The Committee at the same time would wish to 

stress that there is and should be ample scope 

for competition among banks in other respects 

and mainly in the form of providing better 

se rvices to the community .......... II * 

The present Work.ing Group also deliberated at 

some length on the question of flexible deposit rates. 

,:,\ view was expressed that the time was apposite for a 

shift to a less rigid control over deposit rates. It 

was argued that given the rigid control on the return 

* Ibid., paragraphs 4.2 and 4.4 



97 

that banks can obtain on their funds, the deposit rates 

that banks could offer are already circumscribed and 

hence any further deposi-t rate control was otiose. 

It was contended that there was much to commend in a 

total abolition of deposit rate control as individual 

banks would be better able to manage their sources and 

uses of funds and that it is unlikely that there would 

be any swinging movements in deposit rates if the 

present deposit rate controls were abolished. Individual 

banks would differ in their offer of rates on deposits 

depending on their maturity preferences. Recognising 

the present milieu of administered deposit rates and 

the possible risk in experimenting with a freely 

determined deposit rate structure, it was suggested that 

a gradual introduction of flexibility could be considered. 

This could, it was opined, take the form of a reduction 

in the number of deposit maturity ranges and the 

prescription of a range of rates; in some cases, a 

single maximum deposit rate could be fixed and, within 

that maximu~, banks could be kept free to determine 



98 

their own maturity and rate structure of deposits. A 

concrete albeit illustrative structure of flexible ranges 

of ra tes was placed before the Group thus~ 

Term Deposit Maturity 

-------------------------------------
(a) Less than 6 months 

(b) 6 months and above but 
less than one year 

( c) 1 year and above but 
less than 3 yea rs 

( d) 3 years and above but 
less than 5 years 

( e) 5 yea rs and above 

Illustrative Range 
of Deposit Rates 
(Per cent ~er annum) 

4 - 5 

6 - 7 

8 - 9 

Not exceeding 10 

Not exceeding 11 

4.28 The structure of deposit rates illustrated 

above would reduce the prescription of rates from 

9 maturity ranges to 5 maturity ranges. It was further 

contended that ,,';hile the proposed structure would not 

be a major depa rture from the present system, it would 

inject an element of flexibility to the system and that 

as banks gather experience of handling flexible rates, 

it could serve as a first step towards a gradual 

relaxation of deposit rate control. 



4.29 An overwhelming membership of the Group, however, 

was not persuaded by the above arguments. Considering the 

imperatives of economic planning in India, the Group could 

not conceive of the necessity for aiming at a gradual 

relaxation of deposit rate control. The majority view of 

the Group It/as that (i) as there is generally an acute 

competition among banks for procuring deposits, and 

(ii.) as the rates of interest offered on various 

financial savings have to be kept under control due to 

a variety of capital cost and other considerations, any 

band of interest rates prescribed for different 

maturities would become inoperative as all banks would 

tend to offe'r the highest of the ra te wi thin an 

individual band. Hence, the Group found no justification 

for departing from the present policy of prescribing 

specific deposit rates through RBI directives. 
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CHAPTER 5 

Regulatory Framework Relating to 
Commercial and Co-operative Bank 

Deposits 

5.1 The Wo rking G roup 'ria s requi red, a s per one 

of its terms of reference, to review the present 

regulatory framework regarding deposit mobilisation 

by banks and to suggest appropriate modifications 

which may help in improving their performance. The 

present regulations may be classified into three 

ca tego ries: 

(i) RBI regulations: 

(ii) Government regulations; and 

(iii) Regulations of the Indian Banks' 
Association 

The basic objective of these regulations is to prevent 

unhealthy practices by banks in competing for bank 

deposits and by depositors in taking undue advantage of 

certain normal facilities. An unintended result of any 

regulatory framework is its gradual degeneration into 

complexity. The Working Group, after studying the 

various regulations concerning bank deposits, suggests 

the follovling modifications primarily with a view to 

minimising ~he irritants, if any, to the depositors and 

thus increasing the attractiveness of bank deposits. In 

some of the cases, however, the suggested measure may 



amount to tightening of the existing regulations with 

a view to ensuring that the original objectives are not 

altered or diluted. 

RBI Regulations 

. (i) Savings bank deposits - Institutional depositors and 
eligibility of i_n_t_e __ r_e_s_t ________________________________ __ 

5.2 Interest on savings bank accounts cannot be paid 

to any trading or business concern, whether such concern 

is proprietory or partnership firm, a company or 

association. The Adarkar Committee on Bank Deposits, 

referred to earlier, had recommended that the Savings 

Bank '\ccounts should be restricted to individuals a lone. 

However, over the years the RBI has been introducing 

certain relaxations in this respect. Interest is allowed 

to be paid on deposits maintained in savings bank account 

opened in the name of a primary co-operative credit 

society with its financing bank, savings bank ac~ounts 

of societies registered under the Societies Registration 

Act, 1860, or the corresponding state enactments and 

companies licensed by the Central Government under 

section 25 of the Companies Act, 1956. If, in addition 
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to the above categories of agencies, banks desire to 

open savings bank accounts in the names of institutions 

which are specifically charged with the task of rendering 

social or economic assistance to, or welfare of, weaker 

and under-privileged sections of society, banks may do 

so with the prior approval of the Reserve Bank of India. 

This provision has given rise to varied interpretations 

of the regula tions. 

5.3 Secondly, payment of interest on savings bank 

accounts of organisations engaged in public utility 

services such as, Municipal Corporations, state Housing 

Boards, Co-operative Housing Societies, ~ater and 

Sewerage Boards, and panthayat Samities has been 

prohibited under the present regulations on the ground 

that (a) their activities are of a general developmental 

nature, and (b) to a large extent, the funds received by 

them are not the funds mobilised by them but represented 

tax amount or Governments' grants. On the other hand, 

it has been argued before the Group that the Post Office 

Savings Bank Rules are more liberal and allow the above 

types of organisations to operate Savings B-ank Accounts 

and that all those institutions which are allowed to 



earn interest on their ~n9s Bank Accounts with 

Post Offices may be allowed to earn interest on their 

savings Bank Accounts with commercial banks also. While 

the Working Group saw some merit in this plea, it 

nevertheless thought that the character of savings deposit 

balances with commercial banks are somewhat qualitatively 

different from those with the Post Offices because of 

the liberal withdrawal facilities available in the 

former case. The Working Group also thought that the 

criterion "to permit payment of interest on savings 

deposi t \vi th the commercial ba,nks should be ra ther based 

on the primary intention behind this r~gulation, which 

is that trading or business concerns or any other profit 

making bodies should not open such accounts, operate them 

as current accounts and yet earn interest on them. Nor 

could we rigidly restrict the saving deposit facilities 

only to individuals, as the Adarkar Committee had 

visualised. v.Ji"th a view to adhering to the spirit 

behind the original regulation but at the same time 

making it simple, clear and straight forward, the 

present ~vorking Group recommends that the payment of 

interest by banks on savings deposit accounts kept 
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by any institutional depositors be permitted only if 

those institutions stand explicitly exempt from the 

payment of income-tax under the Indian Income Tax Act. 

If any of the institutions cited above - be they 

municipal corporations or housing bodies - satisfy this 

criterion, the banks should be permitted to pay interest 

on savings account balances. 

(ii) Penalty for premature withdrawals 

5.4 In matters of premature withdrawals, the 

existing penalty of 2.0 per cent per annum should be 

reduced to 1.0 per cent, that is, the rate of interest 

to be paid on such prematurely withdrawn deposits 

would be 1.0 per cent less than the rate applicable 

to the maturity period for which the deposit was 

actually kept with the bank. 

(iii) Co~poun.d interest on premature renewal/withdrawal 

5.5 In the event of premature renewal or withdrawal 

of a deposit under re-investment plan, compound interest 

should be paid for the period the deposit remains with 

the bank as against simple interest. 



(iv) Conversion of Janata Deposit/Recurring Deposit Accounts 

5.6 Balances lying in janata deposit (daily deposit) 

accounts and recurring deposit accounts should be allowed 

to be transferred to fixed deposit accounts before maturity 

without penalty. 

(v) Accounts of deceased depositors 

5.7 In the case of deceased depositors holding 

Current Account balances, the legal heirs are not entitled 

to any interest even though considerable time elapses 

before the actual disbursal of deposits to them. It is 

suggested that in such cases, the rate of interest 

applicable to savings Bank Accounts be allowed. 

Government Requlations 

(i) Amendme~t of the pay-ment of Wages Act, 1936 and 
Shop~ and Est:.a.blishments Acts of the §!a t~ 

5.8 The recurring deposit scheme is the most attractive 

and convenient savings plan offered by banks for people in 

the fixed income group. It enables the depositor to 

build up savings brick-by-brick and get a lump sum at the 

end of the stipulated period. 
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5.9 The scheme enjoys the following advantages 

from the depositors' view point: 

(a) interest, compounded quarterly, is allowed 
at the rate applicable to the stipulated 
period notwithstanding that the instalments 
deposited in t.he later period remain with 
the Bank for a much shorter dura tion; 

(b) it encourages savings habit as savings grow 
steadily without the strain of lump sum 
investmen t; and 

(c) there is an element of compulsion in savings 
which is often welcome by most depositors. 

Despite these attractive features, the Scheme has not 

achieved the desired breakthrough. 

5.10 One of the main reasons for the present state 

of affairs is that no attempt has been made to promote 

group deposit accounts on large scale by providing an 

automatic mechanism for deduction of monthly instalments 

from the salary and direct deposit thereof in recurring 

deposit accounts as has been permitted under the captioned 

sets for the Post Offices and the Life Insurance 

Corporation of India (LIC). The recurring deposit 

scheme was primarily designed to attract savings from 

the lower and middle-income groups who usually get 

their monthly pay packets in cash and find it extremely 
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difficult, cumbersome and time-consuming to call at a 

bank to deposit the instalment every month. Thus, while 

a large number of salary and wage-earners have the 

inclination to save, the banking system is not able to 

exploit it fully to its advantage. If the scheme has 

to be promoted on a mass scale, the only alternative is 

to 1 ink it \",i th the sa la ry payments so tha t the ",!hole 

process of deduction and deposit of the instalments 

becomes automatic. 

5.11 The main hurdle in promoting the scheme on the 

foregoing basis is the payment of Wages Act~ 1936 which 

does not permit such deduction from salaries and wages 

of employees. The vvorking Group recommends that the Act 

should be amended so as to cover deduction of mOQthly 

instalments for deposits with a scheduled bank in any of 

its savings promotion plans as a permissible deduction. 

(ii) Development of banking habit 

5.12 At any given point of time, a sizeable amount 

of transaction balances remain outside the hold of the 

banking system, i.e., in the form of currency, even 

though the actual transactions involving them have the 
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potential of being mediated through cheques and such 

other instruments and thus augmenting deposit resources 

for the banking system as a whole. Any popular use of 

this mediation in day-to-day transactions is conditional 

upon the fear of 'pain' issuing cheques without there 

being sufficient balances in the concerned deposit 

accounts. Legislation prescribing the issue of cheques 

without balance as a penal offence is in the offing. 

The Working Group strongly urges that once such a legal 

support becomes available, the banking industry should 

gear itself up and devise appropriate measures to 

facilitate the cultivation of cheque habits by the 

common man. 

(iii) Drawing of cheque without sufficient funds 

5.13 In the context of the above suggest~ons, _the 

Group urges that the relevant legislation be enacted . , 

on a priority basis with a view to making drawing of 

cheques without adequate funds a penal offence. 
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CHAPTER 6 

Customer Service in E~~king 
Indust~ ________ _ 

6.1 Developmen t of banking habit ""hich can re suI t 

in SUbstantial deposit accretion to the banking 

system will be possible only when there is a 

perceptible improvement in the quality of customer 

services. There is a widespread feeling that there 

has of la te be en considerable deterioration in the 

quality of service rendered by the bar.king industry 

and the small man for whose benefit the banking has 

been nationalised and the branch network widened 

still does not feel comfortable in dealing with banks. 

6.2 In an environment where the ratio of currency 

in money supply is very large and where SUbstantial 

amount of transaction balances thus remain outside 

the hold of the banking system f an enormous 

potential exists for mobilising such transaction 

balances as banle deposits. Such balances being 

in the nature of transaction needs cannot generally 

be attracted into the banking fold by the lure of 

any higher interest rates. The necessary condition 
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for their mobilisation is a system of efficient 

customer service. In this environment~ the scope 

is very large for competition amongst banks for 

deposit resources on the basis of the quality and 

package 0 f service rendered by them. 'Whenever 

major reforms are considered for inculcating banking 

habit amongst households 9 an important argument 

advanced against them is that the banking industry 

does not render efficient service and hence the 

public at large cannot be lured into mediating 

their transactions through cheque s and such other 

banking instruments. 

6.3 A study recently conducted by a leading bank 

has revealed that the major cause of customer 

dissatisfaction arises in the following areas: 

A. Deposit Accounts 

(a) difficulty in opening or operating 
accounts, 

(b) delay in transfer of accounts parti
cularly of the military personnel, 

(c) delay in submission of statements of 
account/pass books and inaccuracies 
there in 

(d) delay/difficulty in settlement of 
deceased accounts9 and 
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(e) delay in payment of interEst on term 
deposits. 

B. On the Counter Services 

Leaving aside the absence of customery 

politeness and salesmanship~ there is 

discourteous and even rude behaviour of 

staff and general attitude of lack of 

concern and apathy. The reasonable quick 

service which the customers expect has almost 

disappeared. 

C. Colle ction of Instrument s 

(a) delay in realisation of outstation 
cheques/bills, and 

(b) non compliance of instructions~ loss 
of interest, demurragc,etc. 

The average time taken for collection has 

gradually widened from one week a decade ago 

to three weeks or even to six weeks in some 

case s of ou t,s ta tion ins trumen ts of pay men ts • 

Colle ctions within the Selme centres have also 

vJidened to OV8r 7 days. 
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D. Rerd ttanc es 

(a) delay in issue/payment of ban~ drafts 

(b) delay in crediting the amount of MTs~ 
TTs 8.nd fore ign remittances~ and 

(c) non issue of duplicate drafts. 

E. Cash Department 

(a) non acceptance 0 f currency note s 0 f 
lower denomina tions» 

(b) sh ortage in currency packets, 

(c) demand for new notes, and 

(d) delay in receipts/payments. 

F. Miscellaneous 

Delay in correspondence, delayed/unhelpful 

decision making, and undue emphasis of staff 

on observance of rules and procedures. 

6.4 The study also reveals that the relative 

importance of the above customer dissatisfactions 

pla·ces collection of instruments (39 per cent) as the 

mos t important one fo llowecl by servicing of deposit 

accounts. 
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(Percentage) 

A - Collections 39.07 
0- Deposit accounts 23.89 .0 -

C - Remittances 12.07 

D - Cash De p ElI' t men t 5.36 

E - iJiscourteous ane. 
rude behaviour 5.23 

F - Niscellaneous 14.38 
100.00 

6.5 The major causes for the deterioration in the 

service have been adequately analysed by several study 

groups p notably the Talwar Committee on customer 

service p several measure s have been suggested some of 

",\]h ich have be en implement e d with varying degree s of 

success. ~he Government of India has also appointed 

a Small Group on Customer ~ervice which meets at 

periodical intervals to consider the various aspects 

connected with customer service in banks. The Group 

also acts as the High Powered Permanant Steering Committee 

on Customer Service. The Group feels that it is 

needless to cove r the same ground. over ae;ain p but 

would only like to emphasise the need for quick and 

comprehensive implementation of the various 

recommenda ti':,ns already accepted by Governmen t, 

the RJI and. the banking industry. 
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6.6 The Group recognises that matters have 

developed to a point where managerial improvements 

in the quality of customer service is hardly likely 

to have any impact on the development of banking 

habit in the country. \.hat is needed now is a radical 

transformation of the banking services, more parti

cularly in the urban and. metropolitan areas, where 

the volume of transactions has multiplied considerably 

over a period of time and where the potential for 

growth of banking habit continues to remain vast. 

Such transformation, in the Group's view, is possible 

only if the banking operations in these centres are 

computerised. The Group is conscious that in the 

present stage of development of our economy and the 

continue c:. high rate .of unemployment, switch over to 

labour saving devices and technology has to be 

highly selective and nee~s to be resorted to only on 

the grounds of inevitability. ~he Group considers 

that the stage of inevitability has been reached in 

the banking indus~ry particularly at larger centres; 

failure to adopt the modern methods of operations 

now would result in further deterioration of customer 
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services and there is every danger of the banking 

system losing credibility wi th the common man; and 

adding on to the existing devices would only prove 

counterproductive to the objectives of the bank 

nationalis~tion. Th8 Group is also impressed with 

the argument that given the present rate of expansion 

in the banking industry ~ computerisation of banking 

operations is hardly likely to result in any redundancy 

of staff. ~his is already borne out by the results 

in some of the areas in the banking industry where 

mechanisation and computerisation of operations have 

been put into effect. 

6.7 The study referred to in the earlier paragraphs 

has identified the major area of customer dissatisfaction 

viz. collection of outstation instruments. The time 

taken for this pvrpose has increased considerably. 

This can be attributed~ apart from the delay arriving 

in the· bank branche s itself due to a genuine inefficiency 

of operations, to the poor communication network 

prevailing in the country. Given the present scale of 

operaticns, it is time that the banking industry 

acquires its own dedicated communication network linking 

tte major trading and business centres in the country. 
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In fact the bulk users of communication, who can 

afford the cost, should be encouraged to have their 

own communication network so that the pressure on the 

public network is reduced. This will result in an 

improvement of Quality of service to the public in 

general. 'Wi th the advent of satellite communication 

and the enormous amount of reserve capacity that is 

bound to be created, work on a dedicated network for 

banking industry linked through the communication 

satellite should begin forthwith. The Group recommends 

that a technical group consisting of representatives 

from the Post and Telegraphs Department, ISRO, 

Electronics Commission and the banking industry 

should be set up without any' further loss of time to 

work out the modalities in this regard. 

6.8 The present licensing policy of the Reserve 

Bank 0 f India is oriented towards extending banking 

facilities to hitherto unbanked and under-banked 

areas of the country. with a view to achieving the 

above objective, the Reserve Bank of India has been 

evolvine a licensing policy for specific period. 
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The current policy is for the period April 1982 to 

March 1985 (coinciding with the termination of the 

Sixth Five Year Plan). Under this 9 banks are 

expected to open about 8 9 000 branches in unbanked/ 

under-banlmd rural and. semi-urban areas. The 

Regional Rural Banks are given preference to open 

bran che s in such centre s in the dis tricts covere d by 

them. The centres for opening offices are 

identified by the State Governments in consultation 

with the district level consultative committees. 

In allotting centres for opening branches in a 

district not covered by a Regional Rural Bank, 

priority is given to banks having a fair network 

of branches in the region as also those having 

regional character. As regards metropolitan and 

urban centres 9 the ReserVe -Bank of Indi,a is 

restrictive in branch expansion and generally chalks 

out an annual plan 9 the tot al number of offic t;; to 

be opened being around 200 - 250 in a year each 

in urban a~d metropolitan centres. The allocations 

are based on the indications given by individual 

banks. As regards banked rural and semi-urban 
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centres~ there is no specific programme drawn up but 

individual applications receiVed from banks for opening 

offices in such centres are considered on merits. An 

analysis of the available data of average deposits per 

branch in the population-group centres indicates that 

there has be en a general fall in the rate of growth of 

deposits in the branches in each of these groups, the 

fall being more pronounced in the case of metropolitan 

centres. The rate of the growth of deposits in semi

urban and urban branches seems to be better. 1'here 

are several newly developing localities in and around 

metropolitan and urban centres and new economic 

activities are also coming up in these areas. Consistent 

with this~ there is a case for the Reserve Bank of India 

to reconsiQer the present restrictive policy of 

expansion by banks in banked semi-urban~ urban and 

metropolitan centres. A more liberal policy of allowing 

banks to open branches in such centres seems to be 

called for~ even as while continuing the emphasis 

on making available banking facilities in unbanked and 

under-banked rural and semi-urban areas. It may be 

noted in this context that with the allotment of a 

large number of identified unbanked and under-banked 
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rural and semi-urban areas to Regional Rural Banks, 

the burde~ on commercial banks is relatively less. But 

they are already organisationally geared up to a 

position to oyen a larger number of branches in semi

urban., urban and mG tropoli tan areas. Similarly, the 

business of many of the branches of banks in metropolitan 

centres have reached a substantial level and on account 

of constraints of space, etc., are finding it increas

ingly difficult to absorb the overflowing business. 

This has also affected the quality of customer service. 

In such cases, banks may wish to bifurcate these 

branches either on a functional basis or on the basis 

of the segment of customers. The Reserve Bank of India 

may be liberal in allowing requests for splitting up of 

branche s which will ensure better customer service and 

absorption of additional business. The banks may also be 

allowed to open Extension Coun ters attache d to the main 

branches only to service depositors and savings and 

term deposit accounts along with allied services such 

as remittance facilities. 



6.9 It should, however, be made distinctly clear 

that such flexibility in branch banking in 

metropolitan areas should not in any way hinder 

the programmed opGning of bank branches in unbanked 

or under-banked rural and semi-urban ·areas. 
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Crtft.PTER 7 

A Summary of Recommendations 

7.1 This chapter is intended to briefly 

enumera te the re commendations of the Working Group 

contained in different chapters. 

7.2 Interest Rates 

~he highest maturity slab of '5 years and 

above' be rc-introduced and paid a rate of interest 

of 11.0 per cent per annum at usual quarterly rest 

(Paragraphs 4.16 & 4.17). 

(ii) The existing differentials permitted in 

payment of deposit rates in respect of small 

commercial banksp the Regional Rural Banks and the 

Central and State Co-operative Banks, be continued. 

However p in respect of primary co-operative banks, 

the existing differential of 1.0 percentage point be 

allowed only in respect of those primary banks which 

have demand and time liabilities of less than ~.15 

crores~ thOSE which attain or have attained the cut

off point DTL of 1\s.15 crores or more may be allowed to 

pay an additional rate of interest of only upto 0.50 

percentage point on term and saving deposits as in 

the case of the Regional Hural Banks (Paragraph 4.23). 
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( iii) 'l'h.:; rate of interest offered on FCNR and NRE 

deposits from Indian expatriates be partially delinked 

from the domestic rate s. For this purpose, the 

Reserve Bank of India may evolve a method by which 

the rates so offered are fixed having regard to the 

corresponding rates prevailing in major markets 

abroad and for deposits denominated in different 

currencies, subject to (a) a ceiling of 2.0 percentage 

points above the highest domestic deposit rate, (b) the 

lowest maturity period being restricted to six months 

(Paragraph 4.25). 

J~3 RBI R~gulations 

(i) ~ith a view to adhering to the spirit behind 

the original regulation regarding prohibition of 

payment of interest on saving deposits held by trading 

and business concerns, but at the same time making the 

regulation simple, clear and straightforward, the payment 

of interest by banks on savings deposit accounts kept 

by any institutional depositors be permitted only if 

those institutions stand explicitely exempt from the 

payment of income-tax· under the Indian Income-tax Act. 
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If any of tho institutions opening saving accounts-

be thoy municipal corporations or housing bodies for 

weake r sectiJns - satisfy this cri terion 1 the banks 

shouJ.d be p2rmitted to pay interest on thsir savings 

account balances (Paragraphs 5.2 and 5.3) 

(ii) In matters of premature withdrawals, the 

existing penalty of 2.0 per cent per annum should be 

reduced to 1.0 p8r cent~ that is, the rate of interest 

to be paid on such prematurely withdrawn deposits would 

be 1.0 per c~nt Ie ss than the r ate applicable to the 
perlod 

maturitYLf'or which the deposit was actually kept with 

the bank (Paragraph 5.4). 

(iii) In the event of premature r2newal or 

vJithdrawal of a deposit under re-investment plan, 

compound interest should be paid for the period the 

deposi t remains wi th the bank as against simple 

interest (Paragraph 5.5). 

(iv) Balances lying in janata deposit (daily 

deposit) and recurrinG deposit accounts should be 

allOWed to be transferred to fixed deposit accounts 

before maturity without penalty (Paragraph 5.6). 
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(v) In the case of deceased depositors holding 

Current Account balances, the rate of interest 

applicable to Savings Brulk~ccounts be allowed for the 

legal heirs (Paragraph 5.7). 

7.4 Government Regulations 

(i) 'the Pay men t of Wage; s Act t 1936 p be amended 

so as to cover deduction of monthly instalments for 

deposits with a scheduled bank in any of its savings 

promotion plalls as a permissible deduction 

(Paragraphs 5.8 to 5.11). 

(ii) Legislation prescrihing the ;8SU~ of 

cheques \rJithout balances in deposit account as a penal 

offence is in tho offing. Once such a legal support 

becomes available ~ the banking industry should gear 

itself up and device appropriate measures to facilitate 

the cultivation of cheque habit amongst individuals so 

that the sizeab le amount 0 f transaction balance s 

remaining outside the hold of the ballking system, i.e., 

in the form of currency, ge t aug men te d as deposit 

resources for the banking system as a whole. The 

relevant legislation be enacted on a priority basis with 

a viGW to making drawing of cheques without adequate 

funds in d~posit accounts a penal offence 

(Paragraphs 5.12 and 5.13). 
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7.5 Cus tomer Service 

(i) In regard to improvc:ment in customer service ~ 

there is the urge nt need for quick and comprehensive 

impleID2n tat ion of the various recommendations already 

accepted by Government p the RBI and the banking 

industry (Paragraph 6.4). 

(ii) Ho~cver~ the stage of inevitability has 

reached for a radical transformation of the banking 

service s~ particularly in the urban and metropolitan 

areas p where the volume of transactions has multiplied 

and where the poten tial for the growth of banking 

habit con tinucs to remain vast. Such transformation is 

pos sible only if the banking operat ions in these 

centres arc computerised. Any failure to adopt the 

modern methods of o~erations now would result in 

further deterioration of customer service. With the 

present rate of expansion in the banking industryp 

computerisation of ban king opera tions is hardly 

likely to result in any redundancy of staff 

(Paragraph 6.5). 
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(iii) Give n the pre sen t scal e of operations 

regarding the collection of outstation instruments p 

it is time tha t the banking industry acquires its 

own dedicated comr'lunication network linking the major 

trading and business centres in the country. With the 

advent of satellite communication and the enormous 

amount of reserve capacity that is bound to be created, 

work on a dedic ated ne twork for banking industry 

linke d through th e co mrnunica ti on sate IIi te sh ould begin 

forthwith. In this regard, a technical group 

consisting of repr:esentatives from the Post and Tele

graphs Department, the Indian Satellite Research 

Organisation (ISRO)p the ~lectronics Commission and 

the banking industry, should be set up wi th out any 

further loss of time to v-JOrk out the modalities 

involved (Paragraph 6.6) 

(iv) There arc several newly developing 

locali tics in and around metropoli t2J1 and urban 

centre sand ne'l! economic acti vi tics arc also coming 

up in these areas. Consistent with this, there is 

a case for the Reserve Ban l~ of India to re cons ider the 
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present restrictive policy of expansion by banks in 

banked semi-urban p urban and metropolitan centres. 

A more liberal policy of allow ing banks to open 

branche s in such centre s seems to be calle d for, 

even as while con tinuing the emphasis on making 

available banking faciliti2s in unbanked and under

banked rural and semi-urban areas (Paragraph 6.7) 

(v) l'he business of many of the branches of 

banks in· mctropoli tan centre s have reached a 

substantial level and on account of constraints 

of space 9 etc q these branches are finding it 

increasingly difficult to absorb the overflowing 

business. This has also affected the quality of 

customer service. In such cases, banks may wish to 

bifurcate th~e branches either on a functional 

basis or on the basis of ti1.e segment of customers. 

The Reserve Ban 1
; of India may be liberal in 

allowing requests for splitting up of branches which 

will ensure better customer s2rvic6 and absorption 

of additional business (Paragraph 6.7) 



128 

(vi) Th8 banks may also be allowed to open 

Extension Counters attached to the Qain branche s 

only to service deposit or s wi th saving and term 

deposit accounts along vJi th allied services such 

as remittance facilities (Paragraph 6.7). 

7 • 6 ) Gene ral 

The UTI was set up essentially a~ an 

institution for inculcating equity cult among the 

middle income and fixed income groups and thus to 

strengthen the capital market in the country. It is 

aPl)ropriate that a pre -dominant part of its inv.e..atment 

should be in company share s and debenture s, parti

cularly, shares. The dividend it offers to the unit 

holders should be determined on the basis of its 

earnings from such investmen t outlets. Attracting 

funds from investiI¥?; public at pre-determined rates 

of interest v-Jith adGquate security and fiscal benefits, 

beyond thE:; am ount s capable of being deployed in the 

form of inve strnent in shares, competes wi th commercial 

banking func tions and also con strains the achievement 

of the objectives of monetary policy (Paragraphs 3.8 

to 3. 1 0) • 
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(ii) The banking system spread over the entire 

country is cxpe ctGd to play not only a catalytic 

role in the achievGr:wnt of greater monetisation and 

inculcation of better banking habit, but also 

function as fmancing and promotional agencies in the 

achievement of nationally accepted socio-economic 

priorities. For achieving these responsibilities, 

~here has to be a sustained growth in bank deposits 

which form the necessary resources for the continued 

increase in their diversified lendings. It is also 

recognised that other forms of savings have to be 

encouraged to raise the overall saving in the country. 

It is, thercdore, necessary that taken together, all 

the instruments generate additional saving in which 

some degree of competition is unavoidable and may even 

be desirable. However, there should be a conscious 

attempt to mi~1imisc costly competition, particularly 

if it is for the given amount of domestic savings. 

This will call for co-ordinated aP1:roach for 

ma.intaining a rclat ive balance between yield rates 
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on banks deposits and those on other fixed interest

bearing financial assets and an appropriate machinery 

must be set up to perform this task (Paragraph 3.18) 
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Appendix I 

RECENT DECSLERATION IN THE 
GROJTH OF BANK DEPOSITS -
AN :SXPLi\NATION 

• • • •• x . . . . . . 

Department of Economic Analysis & 
Policy 
Reserve Bank of India 
Bombay. 

JUNE 1982 
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Recent Deceleration in the Growth of Bank Deposits 

Part I Factual Review 

There has been a very conspicuous deceleration 

in the grO'..,th of commercial bank deposits during the 

fiscal year 1981-82. In fact, the growth rate of 

15.4 per cent for the year has been the lowest since 

the beginning of the 1970's, with the annual growth 

rates ranging from 17.0 per cent to 26.0 per cent for 

over a decade. The shrinkage of over 4.0 percentage 

points in the rate of expansion in 1981-82 over that 

in the preceding year (i.e., from 19.6 per cent to 

~5.4 per cent) has also been the sharpest. The fresh 

accrual of bank deposits with scheduled commercial 

banks during the year at ~.S,832 crores has been about 

~.400 crores short of actual accretion in the previous 

year. Significantly, the available data for the first 

sevenilJeeks (Le., up to May 21) of 1982-83 show the 

persistence of the sluggish phenomenon • 

. '. 
Prepared in the Department of Economic Analysis and 
Policy, Reserve Bank of India, Bombay (June 1982). 
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Statement --I. 1 Quarterly Ezp~nsion in 
Aggregate Bank Deposits 

(Rupees, crores) 

Qua rters 1980-81 1981-82 

April - June +1,618 (+5.1) +2,564 (+6.7) 

July - September +1,107 (+3.3) +1,033 (+2.5) 

October - December +2,416 (+7.0) +2,558 (+6.2) 

January -March +1,088 (+2.9) 323 (-0.7) 

Annual Increases +6,229 (+19.6) +5,832(+15.4) 

(Figures in brackets represent percent~ge increases) 

. -

Note ~ Data upto May 1981 are final and also those 
from June 1981 to February 1982 have been 
updated based on final returns received from 
many banks. Data for March 1982 are 
partially Revised and those for )\pril 1982 
onwards are provisional (For details, see 
Statf;men t 1.11) 

2. As is evident from month-~",ise data presented 

statern~ntI.11 and quarterly summary in Statern~nt 1.1 above, 

signs of deceleration in deposit growth began in the 

second quarter of 1981-82. There was a phenomenal 

increa~;e in the first quarter, but thereafter the 

qua rtEe rly growth ra tE.'S rema incd lower than in the 

previous year. Even so, the declines in the growth 

rate in the second and third quarters 
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were not significant. It is the plummeting of 

deposits after end-December 1981 and more importantly, 

the extent of erosion to the tune of ~.323 crores in 

January-March 1982 in contrast to a rise of ~.1,088 

crores in the comparable period last year, that was 

unprecedented and very conspicuous. In fact, abstracting 

from differences in the monthly accruals, the cumulative 

percentage increases in each of the first nine months 

of 1980-81 and 1981-82 showed almost identical trends, 

as depicted'in 'Statement I.2. A slamp tODk place in the 

absolute amount and the percentage rate of expansion 

in January 1982 which hardly recovered thereaftpr, 

unlike in the past. 
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Statement : I. 2 Cumulative Increases in 
Aggregate Bank Deposits 
i.0ver March) 

(Rupees, cro res) 

-----
Increase over 1980-81 1981-82 
End-March 

I _:... 

April + 619(+ 1.9) + 628(+ 1.7) 

May + 873(+ 2.7) +1405(+ 3.7) 

June +1618(+ 5.1) +2564(+ 6.8) 

July +1787(+ 5.6) +2777(+ 7.3) 

August +2297(+ 7.2) + 3.?0.9 (+ 8.5) 

S e·") tembe r +2725~+ 8.6) +3597(+ 9.5) 

October +3248(+10.2) +4167(+11.0) 

NovEmber +3711(+11.7) +4486(+11.8) 

December +5141 (+16.2) +6155(+16.2) 

January +5398(+17.0) +5416(+14.3) 

Februa ry +5612(+17,7) +5504(+14.5) 

March +6229(+19.6) +5832(+15.4) 

(Figures in brackets arc percentage . , 
lnc reaSES) 

3. Figure's available for the fiLst seven weeks of 

1982-83 (i.e., upto May 21) tell the same story: 

an increase of ~.593 crores (or 1.4 per cent) against 

~.1,037 crores (or 2.7 per cent) in the corresponding 

period of 1981-82 (Stat~m~nt 1.3). It is true th~t the 



Increase during 

1981-82 (upto May 22) 

1982-83 (u,:,to Ma~7 21) 
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(Rupees, crores) (Percentage 
Increase) 

+1,037 +2.7 

+ 593 +1.4 

provisional figuL"es geneLally get revised upwards when 

the final figures, come in. However, if this year's 

experience upto March 1982 is any guide, the improved 

co~eLage in the provisional data leave no scope fOL 

any substantial revision, unlike last yeaL. 

The bus~eason pe'riod and the·reafter: 

4. \lJith the sluggishness so persisting even after 

end-March 1982, the deposit groltlth during the conven-

.tional busy season period (end-October to end-April) 

of 1981-82 worked out in peLcentage terms to less than 

half the incLease rast year (4.9 per cent against 10.3 

per cent) OL in absblute terms just a little over half 

(Rs. 2, OSS crores against Rs. 3, 617 6"r6re"s) (statement 1.4). 

In addition, the subs,:;quent th Lee:eeks ended 

May 21, 1982 eY,Jerienced a n8t ao:i tion. of Rs 203 crores 

to aggrega"te deposits as compaLed 'lith an "addition of 

Rs.400 crores in the. corresponding period last yeqL. 
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Alternatively, sj.nce the end of December 1981, aggregate 

bank deposits have just edged up by about ~.270 crores 

to a level of about Rs.44, 412 crores in contrast to an 

increase of as much as Rs. 2, 124 crores in the comparable 

period of end-Dec:~mber 1980 to May 22, 1981._ 

Statement I.4 : Busy Season Variations in 
:2.9:3.E'gate Deposits 

(Rupees, cro res) 
-------_._,-------- -----------------

Busy Season 1980-
81 (Oct.31 to 

________________ Ma y 1) 

Aggregate Deposits +3,617 (+10.3) 

(a) Demand +1,022 (+15.5) 

(b) Time +2,595 (+ 9.1) 

Busy Season 
1981-82 (Oct.30 
to April 30) 

+2,055 (+ 4.9) 

+ 321 (+ 3.9) 

+1;734 (+ 5.1) 

---------._-----------------------------
Va riations in Demand .an] Time Depo?i ts: 

6. Wh ile both the ca tegories of bank deposi ts have 

suffered, demand degosits have suffered much more than 

time deposits (Stat0mcnt I.4 & 1.5). Though this is 

true of _illl ·the nir.e months since the second quarter 

of 1981-82, the decline in demand deposits in the last 

quarter of the yeilr (January-March) 'las the sharpest -

a lo;s of about ~.600 crores against an increase of 

Rs.335 crores in the corres;)ondi'lg quarter last year. 

In the more recent period since end-March 1982,~ time 
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deposits' have, however, bequn to show a more conspicuous 

deceleration (StatemcntLs); there has been during this 

period an increase of onlv [(s.568 crores (or 1.6 per cent) 

against Rs.1,102 crores (or 3.7 per cent) last year. 

Statement I. 5: Trends in DEmand and Time Deposits 

1980-81 

Demand 
D8posits 

(Rupees, crores) 

Time 
Deposits 

1981-82 

Demand 
Deposits 

Time 
Deposits 

.. _----- --------------~-------------
April-June 

July-September 

46 (- 0.7) +1,664(+6.6) + 492(+ 6.3)+2,072( 

24. (- 0.4) +1,131(+4.2) - 245(- 3.0)+1,278( 

octo~er-December + 890 (+13.5) +1,526(+5.5) +1,064(+13.2)+1,494( 

Jan ua. ry -Ma rch. 

Annual 

May 22/21 over 
End-March 

+ 335 (+ 4.5) + 753(+2.6) _ 599(- 6.6)+ 276( 

--------~-~------------------.------
+1,155 (+17.4) +5,074(+20.2)+ 712(+9.1,- +5,120( 

66 ( .... 0 .. 8) +1,102(+3.7) -:- 24(+0.3) -+ 569( 

-----------------------------------------------
(Figut:"I::s in brackets represent percentage variations) 

( ...... 
7. 'Jhen He focus on the deceleration in the growth 

of demand de~osits relative to that in time deposits, 

we discern certa in interesting phases in its behaviour 

since the 1Y:;.l"inninq of 1981-82. In the initial four-

;l1onth :;?erioci (i-I.pt:"il-July) of 1981-82, demand deposits 

greH by 2.8 per cent in contrast to an absolute fall of 

3.8 pet:" cent in the comparable period of the previous 

yea r (sta temelllt 1.6) 
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phenomenon -of win::~ov., dressing by Th:mk managers so as 

to brighten the .uicture of year-end deposits. However, 

this phenomenon see~s to have received added impetus 

this year for two reasons. --First, the .. deposit growth, 

\vh ich tended to be slol;Jer, had to be maCe up before 

the yea r 'vB S C los ed; and secondly, the mea sures 0 f 

credit restraint initiated in October 1981 apparently 

induced pre-.em'.Jtive drawals of credit limits by bigger 

parties and helped to bulge business deposits. In 
'. 

December 1981, the bank credit expanded by as much as 

~.1,325 crores again~t an incr~ase of ~.985 crores in 

December 1980. In the fourth phase, i.e., the last 

quarter of January-March 1982, demand deposits were 

sharply drawn down by as much as ~.599 crores against 

an increase of ~.335 crores in the co=responding 

quarter of the previous year. Incide~tally, in this 

quarter, total bank credit increased ~y just ~.155 

crores against an increase of ~.1,135 crores in the 

comparable period of the previous year (though to some 

ex-tent the r8quirements of bigger cOl1panies were made 

good by larger debenture issues pr:-rrr!tted even for a 

part of ';lOrking capital finance). J..s already stated 

earlier, the final period since end-March 1982 has begun 

to show sharper deceleration in time deposits. 
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Statement 1.6 Variations During Certain 
Distinct Phases ------- .... --

(Rupees, crores) 

--Period 1980-81 1981-82 
Deman:1 Time Total Demand Time Total -

--- --

April ~ "', July 2 ,- c::. J_ :- 2 I 042 +1,787 -:- 220 -+2,557 +2,777 
(-3.8) (+8.1 ) (+5.6) (+2.8) (+8.5) (+7.3) 

August - ) November + 600 +1,324- +1,924 + 304 +1,406 +1,709 
(+9.4) (+4.9 ) (+5.7) (+3.8) (+-4.3) (+4.2) 

December + 475 + 955 +1,430 + 787 + 881 +1,669 
(+6 .. 8) (+3.4) C-t-4.0) (+9.5) (+2.6) (+3.9) 

January - March + 335 + 753 +1,088 599 + 276 323 
( -:- 4.5) (+2.6) (+ 3.0) (-6.6) (+0.8) (-0.7) 

May 22/21 over 66 +1,102 +1,037 + 24 + 569 + 593 
March (-0.8) (+3.7) (+2.7) ( +0.3) (+1.6) (+1.4) 

(Figures in brackets represent percentage variations) 

The next four-month p2riod (August-November) of 

1981-82 witnessed a perceptible slmving do~n in the 

growth of demand deposits as compared to the corres-

pondinq period of 1980-81, the increase being only 

3.8 per cent as against 9.4 per cent in the previous 

yedr. In the month of December" 981, which is the 

third phase, the addition to demand deposits was 

noticeably higher (9.5 rer cent) than in December 

1980 (6.8 per cent). This is linked to the perennial 
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Metropolitan Deposits: 

8. Our enquiry into bank deposit behaviour with the 

offici~ls of a few individual banks has revealed that the 

'erosion of deposits particularly in the last quarter of 

1981-82 occurred essenticJ.lly inche metropolitan centres 

of Bo~bay and Delhi and to some extent in Calcutta and 

Madras and SOf'1e of the important urba-n centres. Based on 

quick but concrete evidences gathered from different 

regions, the bank officials have been unanimous in their 

assessment that the tendency for the bank deposits to 

decline is not seen in rural and semi-urban areas nor in 

agricultural or personal segments (except in cases where 

benami deposit holdings are suspected). 

Deceleration in "Reserve Money" Growth 

9. Before concluding this section on the factual 

review of recent behaviour of bank deposits, a reference 

deserves to be made to a phenomenon, which is of some 

relevance to t.he l:)resent as well as prospective trends 

in this respect. rrhis refers to the sizeable decline 

in the rate of expansion in 'reserve money' during 

1981-82 as compared with the substantial increases 
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during the past many years. 'Reserve money' rose by 

about 9.0 per cent Juring 1981-82 (April-March) as 

against increases ranging from 17.0 per cent to 29.0 

per cent r]uring the previous three years. Likewise, 

currenc'" ",ith tha public increased by a little over 

7.0 per cent in the year under review against 15.0 

per cent to 18.0 per cent in the earlier three years. 

The implications of these are discussed in the 

subsequent two sections. 

Part II 

Important Causes~ 

Causes for Sluggishness 
in Deposit Identified 

10. ·~t the outset, we could enumerate in a summa ry 

form the principdl causes identified by us. They are: 

(i) the issuance of Special Bearer Bonds by Government; 

(ii) sizeably reduced growth in the level of Government 

disbursements; (iii) the emergence of convertible and 

non-convertible debentures (a t times declared as 

'public securities' by state Governments) of private 

sector companies as a serious competitive medium for 

financial savings; (iv) recessiona ry condi tions in 

Indian in~~lustry noticed in recent months giving rise 

to stock-piling of goods and consequential need for 
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larger fun~s concurrently with reduced cash flows; 

(v) shift of saving and fixed deposits by individual 

savers in favour of various other savings media 

including Postal savlngs and also lendinqs for business 

purposes; (vi) shift of deposits to non-banking 

avenues by ,)riv·3.te trusts consequent upon the libera

lisation of heir investment rules; (vii) a perceptible 

deceleration in the rate of growth of I reserve basel 

and givenche deposit 'multiplier', a consequential 

reducticn in the rate of deposit growth; and (viii) 

changes effected in the accountinq procedures rega rding 

the inter<:'st acc rued but not payable till the due date 

on recurring and such other bank deposits. Each one 

of this is amplified in the following paragraphs. 

11 • Firs t, follmling rep resen ta tions f rom banks, the 

Reserve Bank issued instructions to them in December 

1980 that interest accrued on c~eposits and not payable 

till the due date may not be treated as a liability 

for purposes of section 42(2) return. Earlier, such'. 
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interest wa.s to be shown as 'other demand and time 

liabili tie s'. Some of the bank s 'which were showing 

accrued interest as part of deposits began deducting 

it from deposits. ,One bank began it in January 1981 ~ 

another has said that it would deduct the amount in 

the current year. Dut g there was one bank which adopted 

the new method in January 1982 and reduced its time 

deposits by ~.150 crbres and thus affected the overall 

deposit growth by a like sum. 

12. §econdlyg there is evidence to the effect that 

the deposits mobilised by the Postal authorities have 

been somewha t' higher in per centage terms during 1981-82 

than in the previous year. Due to the introduction 

in hay 1981 of a new 12 per cent 6-Year National 

Savings Certificate (VI and VII Issues), there 

apparently occurr~d a shift of hOUG~holds saving in 

favour of such media 8.t the cost of bemIc d~posits. 

Such shif t in nc t terms is roughJy ('st iILl". t"d 0. t about 

Rs.100 crore s. Incidentally, evidence suggests that 

deposit growth with co-operative banles has been as 

sluggi sh as in thc- case of commercial banks. 
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13. Thirdly~ a detailed scrutiny of a samplt of 

fixed deposit accounts has revealed that a significant 

proportion 0 f thGrJ has not be en renewed when renewal 

has be en due unlike ill the past. Impr essionisti c 

judgement provid.ed by bank managers has been tha t the 

amounts have been invested in company debentures. 

Nore importantly~ in a large number of cases, premature 

withdrawals have been effected and concrete instances 

have been found to the effect that the amounts so 

wi thdrawn have be en deployed (a) for lending to other 

business enterprises,(b) in one's own family business~ 

and (c) for investment in 6-Year National ~aving 

l,ertificate. viithdrawals of fixed deposits held by 

institutions have been very large. 'rhere is also 

evidence to suggest that withdrawals in short-term 

deposits upto six months have been the highest. 

14. Fourthly, the:; religious and other trusts cannot 

invest in any private bonds unless they are declared 

as 'public securities' by the Central or Stats Govern

ments. Intersstingly~ some of the recent debentures 

of private cogpanics (such as those of Voltas, TISCO 

and Kirloskar Brothers) have been declare d by the 
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Mah8.rashtra State Government as ;ipublic securiti,~si' 

under -'..;h8 :Jombay Public Trusts Actp 1950 p which has 

in turn facilitated the investment of trust funds in 

such debentures. In additionp the latest Central Budget 

for 1982-83 has enabled the trust funds to be inve sted 

in "immovable property" (vide page 14 of IVlemorandum 

Explaining the provision of the }inancial Bill, 1982). 

~ome of the bankers have averred that a part of the 

trust fund withdrawals in March 1982 and thereafter 

may have something to do with this new facility. It 

is difficult to hazard any guess as to how much of 

such institutional deposits have been drawn down 

during t~e recent period. The estimated amount of 

these deposits in December 1981 was roughly of the 

order of ;;".1 p 300 crores. As these funds are held 

in a bulk form, the scope for introducing some degree 

of volatility in their deposits wi th banks would be 

very significant. 

15. Fifthly~ the direct mobilisation of capital by 

the private corp orat e se ctor during 1981 -82 has be en 

historically the highest - the amount of capital issues 

floate d in ~he form of equity, preference shares and 
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debentures agGregating as much as [;.).555 crores against 

only Rs.173 crores in previous year (Statement 1.7) 

StatclIIl3nt I.7~New Capital Issues (Equity~ 
Preference Shares and. Debentures) 

(Rupees p cro re s) 

Year/ Apri 1- July- October- January- Total 
Quarter June September December March 

1980-81 18.83 25.68 78.41 50.47 173.39 

1981-82 2021071 103.91 115.10 133.64 555.36 

Note: Lataare provisional. Figures of actual amount 
of capital raised are not yet available. 
These exclude bonus issues. 

Sources:Prospectuses/circulars and replies to 
Que stionnaire re ceive d from companies. 

Though such capital raised by the private corporate 

sector (public sector figures being not very high) 

directly compete with bank deposits, there would have 

been in the normal course substantial return flow of 

funds to the banlcing indus try p provi ded the tempo of 

production and sales activities had been kept up at a 

suffici en tly lligh level. But reports suggest that 

both the consumer and investment demands have been in 
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recent months at a low ebb in a large sugm2nt of the 

manufacturing sector primarily because of poor 
I 

disbursements by the Central and State Governments. 

fhis has of late tended to affect the cash-flow of 

the compani8s concurrently with the near-exhaustion 

of t1:1e ir cre di t limits w;i th the banking indus try. In 

such an, economic and financial environment~ the 

direct mobilisation of resources by the private sector 

would have had 80.'1 adverse effect on bank deposits. 

16. Sixthly~ during the months. of December 1981 

and January 1982~ the Government collected (after 
'. 

the Supreme Court Judgement) about 1~.580 crores 

through Special Bearer :aonds~ the total colle ction 

during 1981-82 being 1:3.876 cron:;s. It is possible 

that subscriptions to the Bearer Bonds~ particularly 

in the TIionths of December 1981 and January 1982 ~ 

were; to some 8xtent made by drawing down bank deposits. 

A question couldb8- raised as to why unaccounted 

money-honders should use the bank. eposi t s W.1 ich are 

in an ;;accounted ll form. An explanation offered for 

this phenomenon by some of the bank officials is that 

bank deposits are known to have been held in benami 

forms, and that many such holders have shown anxiety 
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to hold some Special Bearer Bonds. Vie have in the 

course of our enquiry also come across cases of such 

d.eposits held in tl1e names of minors p some of which 

are fictitious ones p and where bal~Dces have been drawn 

down during the last quarter of 1981-82. 

17. HowevGr p a more sUbstantive question relates 

to the impact of Government disbursemen ts made ou t of 

the nearer 30nC::_s collections on bank deposits. As in 

the case of the private sector mobilising funds 

directly from the marke t p if the overall level of 

Government disbursements had risen at a fa,i.rly high 

rate p there would have occurred better return flow of 

funds, and. augmented the bank deposits as well. 

HOY-lever, it is found that the aggregate combined 

expenditures of Central and State Governments together 

rose by only 12 per cent during 1981-82 (Revised 

Estima. tG s) as compar~c:d wi th the increase of as much 

as 24 per cent in 1980-81 (Accounts). This lower 

order of incre ase is true in Ie spe ct of the dis

bursements of Central and State Governments taken 

separ:ltely. This is also true of their combined 

development expenditure (Sta.tement 1.8) 
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Stawme1lllt, 1.8: Aggregate Combined Expenditure 
of Central & State Governments 
lJ980-81 - 1982-83 (B • ...;;;E ..... )_ 

Items 

Total disbur
sement s 

Of which: 
(a) Develop

mental 
J!;xpendi -
ture 

1980-81 
__ (Accounts) 
Amount Percen·· 

tage 
varia
tion 
over the 
previous 
year 

+-23.9 

,+-23.9 

( Rupee s, cro:r::,e s) 

~- .... _-------
1981-82 

_ (n.E.) 
.Amount Perc8n

tage 
varia
tion 
over the 
previous 
year 

1982-83 
(:J.E.) 

Amount Percen
tage 
variat
ion over 
the pre
vious 
year 

43~953 +12.0 47,151 1r 7.3 

28,704 -.:-13.3 29,499 -t 2.8 

18. Another evidence in this respect relates to the 

quantum of increase in net bank credit to Government 

based on last :F'riday figure s. It is observed that net 

ban!c credi t to Governmen t incre ased by only 1~.4, 156 

crores (or 16 per cent)9 as against as much as ~.5~846 

crore s (or 29 per cent) eluring th e ye ar 1980-81. This 

de cline in ;;11 i.. q uan tum of GoverTIiJent dependence on 

bank credit has also to be read with about Rs.5~500 

crores of foreign trade deficit~ a substantial prop or-

tion of which wo uld be on account of publi c sector 

transactions. 
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19. Einallyp the reduced dependence of the Government 

on the REI cre di t co mbine d with a large current account 

deficit in thE: balance of payments p has brought about 

a perceptible deceleration in the rate of 'reserve 

mon ey' expan sion during 1 981 -82, particularly sin ce its 

second quarter. As hypothesized earlier, this would 

have influenced the cou rse of bank deposi ts since the 

second half of the year. Despite considerable 

restrain t on mon etary expansion (through incre ase in 

required reserves, containment of refinance accommodat

ion and bank credit ceilings) accompanied by a. decelara

tion in the inflation rate, the money and deposit 

multipliers have edged up somewhat during the last 

three quarters of 1981-82, as may be observed from State

ment 1.9. ~ven sOp the possible restraint on deposit 

expansion through reduced growth of 'reserve base' 

appears axiomatic. 
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State~en t 1.9 ; M1 , M3 and Deposit Multipliers 
:a:::-_ . 

Year /Quartcr IVml tiplie r Multiplier JV'lul tiplier 
(Averat;e of for IVl1 for M3 for Aggre-
months) gate 

:De:e osi t s 

1979-80 

I 1 .225 2.832 2.078 

II 1 .238 2.928 2.172 

III 1 .194 2,884 2.163 

IV 1 .212 2.892 2.145 

1980-81 • . 
I 1 .210 2.880 2.146 

II 1 .212 3.009 2.142 

III 1 .197 2.945 2.233 

IV 1.220 2.957 2.231 

1981-82 

I 1 .226 2.959 2.228 

II 1 .204 3.022 2.315 

III 1 .229 3.088 2~375 

IV 1 .227 3.008 2.368 
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Part II~~ Assessment and Implications 

aO. From the factual review and causes identified 

above ~ it is clear tha t the de ce 113 rati on in the growth 

of bank deposits~ \\;hich is persisting even now, is the 

obvious reaction to the new policy initiatives taken 

by the Government (i) to obtain dire ct mobilisation 

of resources from the public for itself (through 

Special Bearer Bonds, more attractive Postal certifi

cates, and now Capital Investment Bond) and (ii) to 

permit the private corporate sector also to do so 

through attractive yields on almost riskless forms of 

convertible and non-convertible debentures. ~hese 

initiatives have just begun and hence in this transi

ti onal pc riod, the disruption in financial intermedi

ation could be considered as the most obvious reactimn. 

The new forms of investment avenues have been permitted 

to offer substantially hiGh yield rates which include 

no high risk premium. Earlier, the company deposits 

\lJere also offering high interest rates but they never 

became a serious threat to bank deposits because those 

rates contained a high proportion of risk premium. 
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21. The above transition to nGW policy initiatives 

has been made Eome"Jhat more painful due to two reasons. 

First~ the overall disbursement of the Government p which 

is the pace setter p has not been sustained at a high 

level and hCllce p the earlier increases in output are 

getting transforme d into higher stock levels for want 

of invGstment demand in particular. Secondly, the 

relative price stability is also tending to eliminate 

the element of 'money illusion' tLat was contained in 

the earlier increases in commercial bank deposits. 

22. An important aspect relevant in this regard is 

that during 1981-82 the overall rate of inflation even on 

an average basis (at about 9 per cent) has been half 

the rate in the ye ar 1980-81. GlJP growth in real terms 

was also admittedly only about 4.5 per cent as compared 

with thG estimated 7.5 per cent in the previous year. 

As a resultp our estimate suggests that despite such 

a sharp fall in tl18 growth of aggregate bank deposits 

during 1981-82, the outstandings of such deposits 
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nevertheless impr-ovcd as a :proportion of Gnp at market 

prices from about 30.0 per csnt in 1980-81 to over 

31.0 per cent in 1S81-82~ the proportion based on 

annual averages of such aggr'.gate deposits also 

increased from about 28 per cent to 30 per cent. 

23. In viewing the pro-spects for bank deposits 

in the currGnt ye8..L, it is ne cessary to take cognizance 

of the fac to rs highligh te d be 1 ow. 

24. First, the attractiveness of competitive meuia 

of financial savings has been further strengthened 

with the introduction in the Central Budget for 1982-83 

two new scheme s of savings, namely, the Social Security 

Certificate and the Capital Investment Bond (a part 

of which may be a diversion from the Life insurance 

business of LIe and also from Postal certificat~s). 

~econdly, planned issue:; of dcbentur2s by the private 

sector app8ars to be phsnomenally larg~7 as may be seen 

from th-a following c~ata on carJ:.tal ::onsents granted 

during 1981 -82 (State memrtt 1.10: 



Statement 1.10 

Security 

Equity Share s 

Preference shar~s 

Debentur£s 

J.'otal 
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Capital Consents Granted to 
Non-Gove rnmcnt Public 
Limi te .d Compani . .;:.e..:;:s ____ _ 

_____ ~(~Rupees, crorcs) 

* 1980-81 1981 -82 
(April-March) (April-March) 

278.79 

5.67 

83.00 

367.46 

206.47 

3.00 

418.81 

628.28 

Data arc based on copies of consents/acknowledgements 
received from the Controller of Capital Issues (CGI) 

* Prov isi onal 

Thirdly, the lag effects of reduced growth in 'base 

money' during 1981-82 may also be seen in slower 

deposit grO'.",th d.uring the next year. Fourthly, as shown in 

Sto. toment. 1.9 earlier, the planned disbursements of 

the Central and State Governments during 1982-83 

including those for developmental purposes would hardly 

show any impctus~ the rate 0 f increase in total disburse-

ment has been budgeted at 7.3 per cent and tha~ in 

deve lop men tal expen di tur (; at only 3.0 per cen t (a 

part of this being made good by the owned resources 
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of public sector undarJ,:;akii'lgs). Fifthly p the current 

account defici t is unlikely to be any the lower in 

1982-83 as compared with 1981-82. 

Part IV ~ Summary and Conclusions 

25. Broadly the conclusions of the Paper could be 

summarised thus: 

(i) Deceleration in deposit growth began in 

the second quarter of 1981-82, but the absolute fall 

in the last quarter and the subsequent poor pick-up 

upto May 21p 1982 has been very conspicuous and 

unprecedented. While both the categories of bank 

deposits have suffered p demand deposits have suffered 

much morc than time deposits. The erosion of bank 

deposi ts in the last quarter of 1981-82 ()ccnrrpo 

essentially in metropolitan and urban centres. 

( .. \ 
.2.1) The: causas fo::.' the deceleration identified 

by us are : (a) the isst;.anc8 of Spe cial 3earer Bonds 

by Governmcn~ ~ (b) 1'(; ducs d growtlJ 0 f Governmen t 

disbursements; (c) the Gmcr?cnce of more attractive 

al ternativG media cf savings including pri vatc sector 
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debentures and Postal c8rtificates~ (d) recessionary 

conditions in sections of industry in recent months 

giving rise to stock-piling of goods; (e) withdrawal 

of trust funds and other institutional deposits for 

invest ment elsGwhere; and (f) change s cffe cte d in the 

accounting procedures rcgardlng interest on . recurring 

and other bank deposits accrued but not payable. With 

lower infl atio n rate, the "money illusio n ii contained 

in deposit accruals in nominal terms has also been 

r8 duce d so mcwha t • 

(iii) The deceleration in bank deposit growth 

is the obvious 'transitional' reaction to the new 

policy initiatives taken by Government to mobilise 

financial resources directly from the market and 

also to permit such mobilisation by the Corporate 

Sector. 

--------x-------
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MONTHLY DAT."'\ ON DEMJ"..ND <\ND TIME DEPOSITS OF SCHEDULED 

April 

May 

June 

April - June 

July 

August 

September 

-_._--_ .. _--_._--._----_ ... _----- ---

COr'~'1E~C L\I=-.._B!'l::TKB ~_1~(9·.:?), i.~~C-.9~.: AND 1981·"P2 
. __ .. ______ .. _____ ~ _ . ___ ._. _ .-idupae.~;ce.s.L 

5,535 

5,630 

6,190 

5,921 

5,988 

6,164 

1979-80 

-241 

+S60 

-369 

+167 

+176 

21,550 

21, 812 

22,181 

22,876 

23, 379 

23,622 

+360 

-:-622 

+669 

291 
(-:-6.1) 

+395 

+503 

+243 

27,135 \ '+119 

27,.142 +7 

28,671 +1529 

28,697 

29,366 

29,786 

+1655 
(+6.1) 

+26 

+669 

+1~() 

July - September -26 +1115 
(+3.9) - (0.4) 

cont •• 
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.. 

STA lEMENT I. 11'( Con td. ) 

------------------------------------------------------------------------
1 2 3 4 5 6 7 

-----------_._-------------------------_._--------------------------------
October 6,132 -32 ~~3/823 +201 29,955 +169 

November 6,150 +18 2(1,153 +330 30,303 +348 

December 6,285 +135 25,178 -i-1.. 025 31, (163 +1160 

October-December -:-121 +1,556 -i-1677 
(+2.0) (+6.6) (+5.6) 

January 6, 21·1 -71 2~·, 893 -285 31, 107 -356 

February 6,317 +103 25,062 +169 31,379 +272 

March 6,6'13 +326 25,116 +5,1- 31,759 +380 

January-March +358 -62 +296 
(+5.7) (-0.2) (+0.9) 

Over the year +817 +3,926 +4743 
(-:-14.0) (+18.5) (+17.6) 

____ ..-.....-.. _____ ' .. __ ~ .,~ _ ..... __ ... ____ • __ .• _ r ... ___ .... __ • ___ ._.~_._. __ ~ ___ • ___ ._, __ • " ___ ._ • ____ r ••• _ ._. 'r ___ • _ • ____ -._-. -"--- - - .. --
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STA1EMeJT I.ll{eontd. 

1980-81 -_. _._ .. _- ~,- ----, - ---- ---.------ .- .. --..----_. _. --,,----_._------------ -----------
1 2 3 '4 5 6 7 

_-_ .. , .... ,------------- ___ • _______ - __ ----__ ._.0- .•. _________ •• ____ 0 ___ '"0_. __ •• _______ • __ _ 

~pril 6,606 (-)37 25,772 656 32,378 619 

May 6,178 (-)128 26,151- 382 32,632 254 

JW1e 6,597 119 26,780 626 33,377 7·15 

~pril - Jill1e (- )16 
'(-0.7) 

1,618 
(-:-5.0 

July 6,308 (-)209 27,158 378 33,5 /16 169 

August 6,5 J_ 2 12/: 27,5':: 386 3'~, 056 510 

September 6,575 61 27,911 367 34,18<1- 4·28 

July - September (- ) 2,::' 
'(-004) 

1,107 
(+3'.3) 

cont •. ~ 
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STATEMENT I.ll( C'ontd •• ) 

1 2 3 4 
--------_.-..._------- -.- ... _----

October 6,608 35 28,399 

November 6,988 380 28, ,:82 

December 7, ~63 ~75 29,437 

October-December 890 
. C-~-l-j:sr 

January 7,365 (-) 98 29,792 

February 7,313 (-) 22 30,028 

March 7,798 ·155 30,190 

January·aMarch 335 
'(+T~ 5-)'-

Over the year 1,155 
'(-1-17.1) 

------ .... 
5 6 7 

------... 

·188 35,007 525 

83 35, <·70 ·163 

955 36,900 1,130 

1,526 2,416 
(+-5-.5) (+7.0)-

355 37,157 257 

236 37,371 214 

162 37,988 617 

753 lL.O_~ 
T-i=-2-:-6T (+2.9) 

5,074 6,229 
(20.2 ) (+19.6) 

-..-.. .-..-- .............. ~ _ .. _,---_ ........ - .. _ ....... - ~ . - -.-.-.-.. -~.-- ....... --..... ------ . .,---- --. ...-~-- --.---_ .. _ ... -----_.-...---
cont •. 



l&B sn 1EMENT I.] 1U:bntrl. , 

1981-82 
~M _____ -_-----_-__ -_-_-__ -_-----_---_--------__ ----_-_-----------------

1. 2 3 5 6 7 

-------------------~------------------------------------------------._--
Z\pril . ,,7',757 (- ) ,11 30,859 669 38,616 628 

May 7,906 1'19 31,187 628 39,393 777 

June 8,290 384 32,259 772 40,519 1,156 

April - June ·i92 2,069 2,561 
(-:-6.3) T+6~9) (T'6-~'7') 

July 8,C13 (-)277 32,752 ·~93 40,765 216 

August 8,0'13 30 33,15,1 '102 .~ 1, 197 ·132 

September 8,Cl38 (- ) 5 33,517 393 ·11,585 388 

July - September (-)252 1,288 1,036 
(::3-.-6)" (-r.i.-oT (+2.6) 
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STA1EMENT I. 11(Contd •• ) 

------------.. --~-.--------- .. ----=----------.---------------.-~--------------- ....... 
1 2 3 5 6 7 

- .. -_ ........ __ • ___________ ..... ______ •• _L.aa ..... __________ ·_L-... ___ ... c.- __ • _______ ~_. _______________ ...... 

October 8,22,1 186 33,920 373 42,144- 559 

November 3,18·} -,10 31,228 308 ·12,412 268 

December 8,981 797 35,14·2 91·1 ·Vr,123 _ 1,711 

October-December 9·~3 1, 595 2,538 
(+1-1-.7) (+,~-:s) (+6.1)" 

January 8,·~36 5,~5 3~,992 150 ,1- 3,828 295 

February 8,1 :-2 (+ ) 6 35, 15,J, 162 13,595 -233 

March 8,510 (+) 68 35,310 156 43,820 328 

January-March (-- H,71 168 (-)200 
T-s-.2J (~b-~-~rr (;:-0:-51-

712 5,120 5,832 Over the yeClr 
___________ -~ +~. U ______ 8-_1 7.0 ) ____ . _______ (~~ :1-L ____ 

Note: Data from April 1900 to February 1982 are final. Data for March 
1982 is based on final returns received upto December 25, 1982 
and w:Juld therefore very from the partially Revised data 
published in the RBI Bulletin. 

Source: Heekly Returns submitted by banks under Section 42(2) of 
R.B.I. Act. 
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Appendix II 

EVOLUTION OF INlErlESr dAr E.:i ON BANK DEFOSIrs IN IND!A 

_______ ....:Prior to 196'9'~ 'the' fix?tiom of rates was left to the Banks. TI,e, 
S~I fixed its own rates. The' other major benks were signatoriof 

. to an inter-bank agre€'Tlent. Some ve~y short-term dernsit :r:ateG 
in particular therat( on d~posit repayable on notice or of such 
short maturity as 1e55 tha!1 three weeks, were ~ut of al"jgnlT.:mJ~ 

w:t th the gdneral stru,ct.u.ce of interest rate:;;. Therefore in 
October l%Q the .181 directed the ~cheduled bank3 noi: to pay 
in'.;erest at a highp.1: ::-ate than 2 peJ:' cent belol'J the Bc:nk rate 
(then 4 per cent) on deposits r~payable on notice or on e;.:pi::y 
of 2. period no·~ exceeding 21 days, ThIs J:est~lct5,on WaS withrlr2v,n 
on February 21, 1961~ 

________ In March 1961, the <.!11 India Inter-Bank Aqr ~ement on mnximum 
of i:lterest was revised. The rates Were as unde!' : 

Bates Effective 
Prior to Marbh 

.l2tl 

As aevised in 
March 1961. 

Term Deposb:s 
Current 

A/c 
Noti ce Money S .. B .. 

A/c. 
3 days to 31 to 61 (~ay~ 

30 days 60 days 

----- --------- ----- ------- ----- -'---
0.25 2.0 

0.25 

(At a notice 
period of r,lore 
than 21 days -
3.0) 

3.0 

Term Deposits 

91 days tc 12 months 
less than 12 to 1 E'SS 

months than 24 
months --.-------

.., r" 

...l .• J 3.75 

3.75 4. ('0 

2.5 

24 months 

2.0 
(3.0-22 to 
30 days) 

3.0 

48 months 
to less than to less than 
4a months 60 mor.ths 

4.0 4 0 25 

4J25 4.30 

3.2S 

60 morJ"i::.s 
anci ove:'-' 

4.50 

':)~ 00 

fh~ I:1ter-Ba:lk Aa;-eerne!,,)'l; was iu T-ell a.;,' :'e-,5. ~:-;d C)f [ect~:,re fror.1 June 1, 
1962 -"'Jith s-':,cnC:ard rc;'~e3 of iJiarch 1.961., remainin,] uncha"<Jed~ 
BarJk3 'Ne1'6; hOWele.i.:, cl Sl~sifi€d intoioUi'- cc::~eg9ries 2.'10::1 c.:-,_ £::erent 
ratss presc.;:ih E'':1. 1.1e r~N5_ Sud r2tes bound th} signatories 
ti: I' Mu'ch 31, 1_964, 

Effective January 1963~ payment of in'~erest on Current A!e by 
banh was abol ished as per the inter--bank agreement. 
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,\p'pendix tI (Contd.) 

II.5 In :ieptember 1964, the hanks were advised by the:mI to adopt {} 
rational structure of intere,~t rates paid on depos1t;;.~. ~~y Were 
recommended to pay min ir.'JfTI rate of' 4· per cent per annum on deposi'" 
of 91 days with adequata spreads for deposits of longer periorl.s. ' 
ji mul taneou sl y the ,181 .: ssued a dire cti ve and impo sed ceil ing on 
races for 15 to 45 days and 49 days to 90 days. 

II .6 lhe re',i sions in the rates offered under the inter-bank agreement 
ctnd () ffered by the 381 since October 1, 1964, are given below : 

(Per cent per Annum ---_._--------- ------

i. Saving Bank Deposits 
i1. Notice Money - :'\t a withdrawal 

notice of 3 days or more 
i 11. Term Dep6 si tso 

1. Upto 14 days 

2. 15 days to 45 days 

3. 31days to 60 days 
4. 46 days to 90 days 

5. 61 days to 90 oa,!s 
6. 91 days to les'5 ·;;.han 6 months 
7. 91 days to .l ess than 7 months 
8. 6 months to 1 es~ than' .l·year 
9. 7 months to less than 1 yeaJ~ 

10. .1 year to less than ? years 
11. 2 "years to less than 3 yea .. ,s 
12. 3 years to less than 4 years 
13. 4 years to less thal1 5 years 
14. 5 years to less thah·6 years 
15. 6 years to less than 7 years 
16. 7 years to 1 ess than 9 years 
17. 9 years Bnd over 

iv. Current A/c. 

~tate Bank of India 
Prior to Oc'tot.er 1~ .5ince February 
October 1; to February 18, 1965 
1964 J.7, 1965 

3 

3 

3 

~ 

3-~ 

4 
4i 
4t 

- NIL 

NIL 
(Effective 
September 25, 
1964 ) 

It 
(Effective 

Sept-:!mber 25, 
196~f) 

"~ 

(Effective 
September 25, 
1964 ) 

L 

3~ 

4 

NIL 

3 

5 

6 
6i 
~
~ 
7 

'7' 
7 
7 
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. Appendix II (Q:mtd.) 

----~~-
(Per cent per c.'1njtn) 

/\greement covering Banks Wi th is. 50 crOTe s. 
and above 

Prior to 
October 1, 
196·i 

4. 

October 1, to 
Febru ary 17, 
1965 

5. 

Since '. February- :'~:~ 
1965. 

i. Saving s Ban k Depo sits 
ii. Notice Nioney·- At a withdr"-awal 

notice 0 f 3 days or more 

3 4 

3 - NIL -
iii. Term !Jepo si ts 

iv. 

II .7 

II.8 

1. Upt\) 14 dav5 3 NIL NIL 
(Effecti ve 

September 25, 
1964) 

2. 15 days to 45 Qay; . l.!. ~-. 4 
( EJ,fective 

September 25, 
1964 ) 

3. 31 days to 90 days 3,1-
'1 

~ 4. 46 dais to 90 days 
( effective 

3 

September 25, 
1964) 

5. 61 days to 90 deys ~ 
6. 91 days to 1 ess than 6 months 
7. en days -Co less than 7 months 

4 
3'1 

5 

8. 6 months to less tha1 1 year ~ 
9. 7 months to 1 es~ than 1 year 4 

10. 1 year to less than 2 years 4+ 
~ 

5 
:J-

6 
6+ 
&} 

11. 2 years to 'less than 3 yea:rs 
~ .. 

~ 12. 3 years to 
13. 4 years to 
14. 5 years to 
15. 6 years to 
16. 7 years to 
17. 9 years and 

Curren t AI c. 

less than 4 yeal's 
leas than 5 years 

·4"2,'-
~ 5 5t 

les5 tha!1 6 years 5~ 6 6 
less than i yeare. 
les3 -chan 9 years 
over 

~ 6 
~ 

6 6t 
6 fA 2 

---_._- --.--.- ._-- -- -.---

&} 
7 
7 
7t 
7J.-

2 

In March 1968 the Bank issued a directive prescrib1i1~' the !'Elt,:, 
payade in respect of sa-;ings ba~1k de?osit and time depasi-ts 0; ,. 
few speci fied maturity periods. 
On ~2ptember 1, 1969 the illiI issued a di rective regu1 otinc; 'i:h~ 
r&.tes vn all types deposits for the firs'c time. The practi2 '12 
paying interest on cl'rrent alc and !:>rokerage on deposits ~'/a5 a1 so 
prohibited by the rIDI. The rates 0 f interest revised in Ma!'c:1 
1968 and thereafter are given belew. 
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·_----------_ ..... _-..... .. ~ __ ._. -".,j,\ppen9At*.~~ntd. ) --_ ..... _--

iavi!'9 ~ . 
Deposit 

..... - _ .... _ ... -._-,- .. --_ .. , .. -------

March 4, 1968 

September 1, 1969 

April 1, 1970 

January ll, 1<771 
* 

April 1, 1973 

April 1, 1974 

July 23, 1974 
~* 

June 1, 1977 

March 1, 1<778 

September 13, 1<779 

~~ arch 2, 1981 

March 1, 1982 

October 26, 1982 

L 

3.50 

3a 50 

4~00 

4.00 

5.0C 

5. JO 

.5.00 
(~ thout 

cheque 
facility) 

3.00 
( lid. th cheque 
facH itv) 

4.50 

5. CO 

5.00 

,.., 
L.. 

1.25 

1.25 

1.25 

2.00 

2.75 

3.00 

3.00 

3.00 

2.50 

2.50 

2.50 

3.00 

3.00 

Fi xed Depo s1 t s 
t;;; 

46 to 90 Sl dayo; to 
days less than 

... --"-omci-nThS"--
3. 4. 

6 IT.C' r. t h~-- :
to lcs~ t~" 
9 monty, ;.'" : ;. ~ . 

5.' --

2.50 
(Per cent Per .\nn,v.il" 

The rates Were as pel .. -< .. J 

Inter-bank ag~eement : 

2.50 4.00 4.50 

2.50 4.00 4.50 

3.00 4.25 4.75 

3.25 4.75 5d 2:) 

3.50 5.00 5.50 

3.50 5.50 6.00 

3.50 4.00 4050 

3.00 4.00 4.5C 

3.00 4.00 4.50 

3.00 4.00 4.50 

4.00 5.00 &.00 

4.00 5.00 6 .. 00 

--._---- -.--- _. - ----.--

ssp 

@ Effecti ve from .4.pri: 1, 1968. * ~ates of interest 0~ deposits with Indian Scheduled Banks having 'demand 
and time 1 iab:'l i ties of rts.50 crores or above and foreign banks. 

'** Except on sav:'..'lg!:. deposits which were effective from July 1, 1977. 

(1) Above 5 years ~}Jt upto and inclusive of 6 years 
(2) Above 6 yeats. 

£ Three years to :~ss than flve years. 
££ Five years and a:ove. 
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... axed Ce~QSU9 
9 months 1 year to 2 years to 3 years Above 
to less to 1 ess less than & upto & 5 years 

than 1 than 2 years 3 years inclusive 
year of 5 years 

6. 7. 8. 9. 10. 

(Per cent Per Annul]) 

March 4, 1968 The rates Were 5.50 The rates Were as per inter-bank 
as per inter-bank agreement 
agreement 

September 1, 1%9 5 .• 00 ~. 50 5.75 6.00 6.50 

April 1, 1970 5 .. 00 5.50 6.00 6.50 6.75 ( 1 ) 

7. OO( 2) 

January 11, 1971 5.25 6. (X) 6.50 7.00 7.25 

April 1, 1973* 5.25 6.00 7.00 7.00 7.25 

April 1, 1974 6.25 6.75 7.50 7.75 8.00 

July 23, 1974 7.00 8.00 9.00 10~00 
.... 

June 1, 1977 5.00 6! 0(1 8.00 10.00 

March 1, 1978 5.00 6. 00 7.50 9.00 

September 13, 1979 5.50 7.00 8.50 10.00 

March 2, 1981 5.50 7.50 8.50 10.00 
3 years & 

above 

March 1, 1982 7.00 8.00 9. CO 10.00 
3 years & 

above 

October Lt>, 1982 7.00 8.00 9.00 10.00£ 11.00£': 
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Appendix III 

Structural Aspe cts of 
Commercial Bank Deposits 

During thG 1970's~ there have occurred r,adical 
., 

changes in many quali ta-civG or struc tural aspe cts of 

scheduled commercial bank deposits. The purpose of 

this note is to highlight these changes on the basis 

of available data. In many respects~ the data 

available are fairly up-to-dat~~ but there are 

certain aspcc~s on which the eKisting data are tod 

da te d to capture some of the re cent policy initiatives • 
.. 

There are also a few aspects of bank deposits on which 

the existing information system does not contain any 

data, or contains it rather inadequately. We have 

at-~empted. to collect thom through a special set ·of 

returns from banks. All of these constitute the data 

base for tlany of th e con clusion s and premi ses used 

in the main body of the Report. 
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1. Distribution by Population Grou ..... p-"s __ 

Deposits of 'rural' branches to~ay constitute 

about 13.4 p2r cent of aggregate deposits in contrast 

to just about 3.1 per cent in June 1969. While the 

pe rcen tage shar 3S of 'semi-urban' and 'urban' branche s 

have almost stubbornly remained unchang9d,that o~ 

'metropolitan' branches receded from 49.0 per cent in 

June 1969 to 38.7 per cent in December 1981 

(Statement 111.1). 

Despite the changes noticed above~ the dominance 

of a fe"" key centre s in re gard to bank deposits still 

persists. The fifty top cen tre s in the country 

accounted for fL<;.24 p 488 crores or 55.3 per cent of the 

all India deposits of H.s.44~260 crores in December 1981 

(Statement 111.2). TLis shars of the first fifty had 

formed 61.6 pcr ccr;t in Dece:nber 1975. :Dikewise~ the 

top ten centres accounted for 40.8 per cent of the 

total deposits in December 1981 as aga.inst 46.3 per cent 

in Lecembcr 1975. 
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2. Contribution of New Branches Opened 
After nank Nationalisation 

The age group-wise comilosition of bank deposits, 

presente d in Statemen tIll. 3, reveals that at th e 

end of December 1981, ~.18,923 crores (or 42.8 per cent) 

out of a total of Rs.44,259 crores were contributed by 

the bank branches opened after June 1969. A more 

significant revelation is that branches opened during 

the ye ars 1973 to 1976 had generally fetched more 

deposits by the end of December 1981 as contrasted 

with those opened during the years 197(. to 1972. 

Another set of data presented (Statement 111.4) on 

'distribution of deposits according to age group and 

population group of bank branches' broadly reveals 

that the new branche s opened during the ye ars 1973 to 

1976 in 'urban' and 'metropolitan' centres fetched 

63 per cen t of the addi t io nal aggre gate dep osi t s 

mobilised by all new branches opened in th8 se years 

as against the comparable propo~tion of 53 per cent 

for the ye ars 1970 to 1972. One probable explanation 

for this lies in a perceptibly higher p~ce of branch 

expansion in the 'metropolitan' areas during the years 

1973 to 1976 than in the earlier or -:;he latter years 

(Statement 111.5). 
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Nore significantly~ as at the end of December 

19 81 ~ ab ou t 24.2 per ce nt of the deposits of new bank 

branche s opene d afte r na tionalisa tion have emanated 

from 'rural' branches and only 32.3 per cent from 

'metropolitan' branches (Statement III.6)~ these 

conGrast with their respe ctive share s of 12.5 per cent 

and 39.3 per cent in the deposits of all bank 

offices including those from the older offices. The 

new branches opened after June 1969 have contributed 

almost similar amounts of contributions in different 

population groups except the 'metropolitan' centre s: 

'rural' ~.4~557 crores~ 'semi-urban' ~.3?869 crores; 

and 'urban' Hs.4 p 380 crores. In proportionate terms p 

these range from 20 to 24 per cent. The 'metropolitan' 

branches contributed as much as 'Rs.6 j 118 crores or over 

32 .3 per cen t • 

3. Deposi~s by Type 

The composition of deposits has undergone a 

gradual but steady change in favour of term deposits~ 

the share of savings deposits ~lso improved from 

25.6 psr cent in December 1972 to 28'.7 per cent in 

December 1980 but much less as compared with term 

deposi-l;s (from 51.2 per cent to 55.8 per cznt). 
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Correspondingly~ the share of current deposits has 

slipped from 21.4 per cent to 15.5 per cent 

(State men tIll. 7) • 

4. Two-Way Classification By 
jype and Pop~lation Groups 

In the case of the 'rural' brnnche s ~ savings 

deposits constituted 43.1 per cent in December 1980 

and te rm deposits 48.7 per cen t. Savings deposi ts 

have been growing the fastest in 'rural'areas~ their 

share having increased from 38.9 per cent in December 

1972 to 43.1 per cent in December 1980. In 'semi-urban' 

arGas~ both savings and fixed deposits have grown at an 

equal pace ~ their share s having risen from 30.8 per 

cent to 33.8 per cent and from 51.7 per cent to 55.1 

per cent9 respectively. In the 'urban' areas and to 

some extent ~ even in the ' metropolitan' areas ~ it is 

the growth of ~erm deposits that has been the fastest, 

in these csntres~ term deposits constituted about 57 to 

58 per c8nt each of their tot!].l deposits in December 

1980 as against 51 to 52 per cent each in December 1972 

(Statemen tIll .8) • 
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LookinG at this cross-classification in a 

different way~ of the total savings deposits, 'rural' 

branches had accounted for 10.4 per cent in December 

1972; by ~ecchlber 1980~ this proportion had increased 

to 18.9 :per cent. The share of 'rural' branches in 

!e~m deposits also went up albeit slowly from 6.5 

p<::r ccmt to 10.9 pe r cen t • In the total te rm deposit s» 

the share of the 'metropolitan' branches fell from 

46.4- per cent in December 1972 to 40.9 per cent in 

December 1980. Interestingly, the percentage contri

butions of 'semi-urban' and 'urban' areas to term 

deposits remained almost static during the period 

under review; so are their contributions to savings 

deposits (btatement 111.8). 

5. Ownership Pattern 

Data on ownership pa tcern 0 f total and different 

type s of de posi t s, avail ab Ie only upto March 1978 show 

tha t the propor tio n of ins ti tu tional deposit s in total 

deposits Jeclined in the 1970's, with a corresponding 

increase in the part attributable to "individuals and 

professionals!i. This latter part rose from 47.8 per cent 
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6. Maturity Pattern of Fixed Deposits 

The change of a very conspicuous nature relates to 

the shift in the maturity pattern of fixed deposits 

in favour of the; highE.st maturity period of above 

5 years; what was 7.0 per c8nt of the total fixed 

deposits in March 1970 and 13.4 p~r cent in March 1972 as 

the share of tilis maturity period~ became 38.4 per 

cent in March 1976 and 54.7 per cent in r.1arch 1978 

( Statement 111.11). Evidence clearly suggests 

that this radical shift occurred inter alia because 

of the higher interest rates offered and also because 

of the series of 'special deposit schemes' initiated 

by the scheduled commercial banks during the latter 

half of the 1970's Vvith the benefits of compounding 

interest income. This is an aspect on which no 

systematic data exists at present. 

------x------
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in 1961 to 58.7 per cent in 1971 and further to 

64.9 per cent in 1978 (Statement III. 9). Even tbis 

rise occurred in fixed deposits, while in curr8nt 

deposits, the shar~ of 'individuals and professionals', 

as cxpectcd s fell over the years. 

A further disaggregation of the category of 

'individuals and professionals' into different 

occupational groups is available only for two periods, 

namely, March 1976 and Harch 1978 (Statement 111.10). 

These data show that the farmers' share in aggregate 

deposits formed 5.4 per cent in March 1976 and 7.3 

per cen t in lvlarch 1 978 9 that 0 f wage an d salary earners 

15.0 per cent and 17.3 per cent, and that of 

'professionals and self-employed persons' 5.9 per cent 

and 8.2 pGr cent, respectively. It is the residual 

category of "other s (including unclassified) I; held the 

bulk: 41.1 per cent in !-1arch 1976 and 32.1 per cent 

in March 1978. A more recent information on this 

aspect of bank deposits should be of immense use for 

getting an insight into the sources of deposit growth. 
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LIST OF STl\TSIIl~NTS ---'-' 
.- -- -_._._._._-------- -------------
state·· -'--. 
ment Title 
Number 
I I r:-C- ~6i·s·t-rij)utiori·o-{··c1ep()·s-ffs·-c;f-··scheduled

o

···c·omnle-rcf.3."l-- - '--
banks accorc1 ;.nQ to population groups 

111-2. Share of top 10 and top 50 centres in aggregate depositl 

111.3· . Age group-wise distrP)ution of deposi ts of scheduled 
commercial banks 

111·4. Distribution of outstanding aggregate deposits according 
to age group and l)QPula tion group of bank branches. 

111-5. Centre-',vise distributi.on of cormnercial bank offices 
. - ~. 2n jT': ... I.a 

111·6. Distribution of deposits of scheduled commercial banks b 
population group and deposits of branches of scheduled 
cOITlJ71ercial banks o!)ened after nationalisation 

111-7. Distribution or deposits of scheduled commercial banks 
according to type 

111·8. lwo-way classification of bank deposits by population 
group and type of deposits 

111.9. Ownership of bank deposits by type and economic sectors 

III. 10. Pattern of mmership of commercial bank deposits; 
Disaggregate~ (1976 and 1978) 

111-11. Maturity classification of fixed deposits with 
scheduled commercial banks 
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!? ~ 7 

.T~!'1.Ji:.N.~ -:T.~ 1-1. 
DIST ~IBTJTIC'l-T OF DE~OS1T3 0F Sc;-1EDULED CQi':ii"iSHCt.l\.L Bi'FKS ---- ..... _-_. -----_._ .... -. -------_ .. - .~--.--.---- ---_._- .---.. --

ACCCRD'l'''G TO POC>TJTJ7\Tl:CN GROUPS ______ ._ ... ___ ..... __ ~'~_~~ =.:.-=-~,:-~_~:~ ~.~='~~~~ : .~~-=~.=.~,~~ (Rupe~.§_, .9Iore:.s.L_ 
Popula tion Group Rural Semi·-urban Urban Metropo- Total 

Period litan 
......... _ - _ .• - ._ ... _. ,0'" _. ___ ... ~ ..... _ •. _ •• ' ........ _. _ • ...- .. .-" .... ____ ..... _ •• • __ .... __ ..... _. __ 

1 2 3 4 5 6 ---.- .-.--.... -... - .... - .. - .. - .. - ........ -.... - ... - .. -.- - .. ,- -- ... -- ... -- - -. - - .... _ ..... - --.'---_ .... -... ---
Ju.l1e 1<)69 145 1,024 1,209 2,287 4,665 

(3.1 ) (22.0) (25.9) (49.0) (100.0) 
December 1969 306 1,05 ·1 1,279 2,183 1,822 

(6.4) (21.9) (26.5) (45.2) (100.0) 
December 1970 400 1,254 1,405 2,443 5,502 

(7.3) (22.8) (25.6) (44.4) (100.0) 
December 1971 378 1,605 1, 855 3,405 7,243 

(5.2) (22.2) (25.8) (47.0) (100.0) 
Jun\~ 1972 459 1,585 1,79S 3,606 7,448 

(6.2) (21. 3 (24.1) (4"8.6) (100.0) 
December 1972 540 1,869 2,087 3,864 8, '360 

(6.5) (22.4) (24.9) (46.2) (100.0) 
June 1973 654 2,.130 Z,322 4,053 9,159 

(7:-1 ) (23.3) (25.4) (44.2) (100.0) 
December 1973 711 2,317 2',496 4,530 10,084 

(7.3) (23.0) (24.8) (44.9) (100.0) 
June 1974 8<1:2 2,437 2,644 4,791 10,714 

(7.9) (22.7) (24.7) (44.7) (100.0) 



1 

Decenher 1974 

June .1-975 

December 1975 

June 1976 

December 1976 

June 1977 

December 1977 

June 1978 

December 1978 

JUne 1979 

December 1979 

June 1980 

December 1980 

June 1981 

December 1981 

March 1982 

2 

923 
(8.0) 
1,026 
(8.1 ) 
1,171 
(8.5) 
1,328 
(8.7) 
1,577 
(9.0) 
1,763 
(9.3) 
2,049 
(9.7) 
2,316 
(9.9) 
?,670 
(10.1) 
3,053 
(10.6) 
3,'581-
(11.5 ) 
3,966 
(11.9) 

11, 641 
(12.5) 
5,251-
(12.9) 
5,939 
(13.4) 
6,097 
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3 

2,624 
(22.6) 
2,811-

(22.3) 
3,100 

(22.6) 
3,1',52 

(22.6) 
3,913 

(22.2) 
1,259 

(22.4) 
1,668 

(22.0) 
5,200 

(22.3) 
5,828 

(22.0) 
6,443 

(22.5) 
7,006 

(22.4) 
7,712 

(23.1) 
8,54:0 

(23.1) 
9,485 

(23.3) 
10,234 
(23.1) 
10,328 

4 

2,857 
(24.6) 
3,106 

(24.6) 
3,394 

(24·.8) 
3,785 

(24.8) 
4,338 

(2 L}.6) 
4,685 

(21.6) 
5,238 

(24.7) 
5,882 

(25.2) 
6,672 

(25.2) 
7,131-

h4.9) 
7,836 

(25.1) 
8,368 

(25.2) 
9,273 

(25.1) 
9,963 

(2,1.5) 
10,949 
(24.7) 
10,917 

5 

5,206 
(44.8) 
5,690 

(45.0) 
6,01-6 

(44.1 ) 
6,690 

(43.9) 
7,767 

(44. 2 ) 
8,329 

(43.7) 
9,259 

(43.6) 
9,948 

(42.6) 
11,334 
(42.8) 
12,051-
(42.0) 
12,800 
(11.0) 
13,275 
(39.8) 
11-,540 
(39.3) 
15,981 
(39.3) 
17,137 
(38.7) 
16,799 

-----
6 

11,610 
(100.0) 
12,637 
(100.0) 
13,711 
(100.0) 
15,255 
(100.0) 
17,595 
(100.0) 
19,036 
(100.0) 
21,214 
(100.0) 
23,346 
(100.0) 
26,503 
(100uO) 
28.684 
(100.0) 
31. 225 
(100.0) 
33,321 
(100.0) 
36,997 
(100.0) 
40,683 
(100.0') 
44,259 
(100.0) 
44,141 

-

-.-",.- -.-.... --__ . ____ ._ . ___ • ___ ... __ .... _". ~r_. ____ • ____________ . ____ ... _ .. __ 
"""'- ._-------

Kote: 1. Classification of centres is as per RBI's 
Basj.c StatisticaJ RetuTI1s 

2. Fi<J'-.J_res in brackets re':Jresen t percentages to -total, 
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STi'.TEMENT 111.2 
SHA_RE ..QF TO_:P __ I0 A~lP TQ.P 50 CEIJTRES IN 

AGG REG ;\ TE R\NK DEflOS I TS -- -.---- -- -- ---

Ranl(- -Fal-li-e-of th-e--Cen-{re- ~~"p'_eceinb-er _l.J§J: __ ~-.:.·~~J2.es_embe£J.2}_~ __ 
·i,. No. of Deposits No. of Deposits 
.. Reporting (Rs.Crore~:;) Reporting (Rs.Crores) 

__ . __ . __ ._. __ .... _________ .. ___ Qffi_ces _____ . Offices 
12345 _ .. -----.. ---.-.-~.---- --.-_._ .. .. _------..... _._-

1. Bombay 957 

2. Delhi 826 
3. Cu'lcutta 711 
~ Iladras 1·87 'J: • 

5. Banga.lore 431 
6. Ahrnedab'3.d 332 

7. Hyderabac.l. 311 
8. Pune 187 
9. Luclmovl 128 

10. Kannur 190 
11. Vatiodara 111 
12. Chandigarh 75 
13. Patna 102 
1 <1·. Ludhiana 94 

-.--- -----
5,726 

fl,257 

3,331 

1,210 
895 
653 

647 
467 

439 

389 
383 
347 
322 
260 

_._._w ___ · .. · _ 
729 

594 
490 

351 
291 
233 

202 
138 

74 

113 
79 
54 
62 
71 

------
2,171 

1,280 
1,346 

436 
245 
214 

210 
158 

141 

143 
108 

89 
99 
79 
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STA IEMENT III.2(Contd .•• ) 
---.- .. _--- •... -- .. - -.. ____ a ____ 

1 2 3 4 5 
'--- ----- ._- -----

15. Jullundur 87 253 59 79 

16. Amritsar 98 231 74 77 

17. Nagpur 102 211 73 64 
18. Jaipur 111 209 67 64 

19. Cochj_n 112 205 93 66 
20. Sura·t 90 190 66 62 
21. Trivandrurn 92 178 58 49 
22. Varanasi 92 175 55 55 
23. Allahabad 81 172 46 61 

21. Indore 96 171 66 54 

25. Dhanbac1 25 157 16 162 
26. Srin<1gar 73 155 41 43 
27. Coimba Jco re ,', 91 153 68 54 

28. Bhopal 81 148 43 42 

29. Agra 76 147 49 46 
30. Vi sa]';:ha1:) a tnam 55 144 37 37 

31. Dehra Dun ·~1 141 26 35 

32. Gauhati 56 141 33 36 
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STATEMEN TIll. 2 (C$\~ •• ) 

1 2 3 4 5 
."_ "'_0- " ____ _____ . _. __ --.-- ---- - .. ---.--- --_._----
33. Heerut 6·1 132 42 52 

34. Haligalore 79 132 55 39 

35. Randli '±3 125 21 32 
It, 

36. Rajkot 58 124- 45 42 

37. HowrLlh 51 122 30 46 

38. Bhubane~>hli"iJ.r 40 119 19 27 

39. ,.Jamshec1pur 42 117 28 39 

40. Patiala {lSI 114 27 34 

41. Jabalpur 61 111 39 47 

42. Madurai 87 107 65 38 

43. Mysore 72 99 49 33 

44. Jammu 47 99 34 29 
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STAIEMENT III.2 (Ctond. 

123 .--.-----.- .--.-.----- .. _ ... ----.----- -_._----
45. Gwalior 

. '.f',., ....... ' 

46. Thane'.': 

47. Gorakhpur 

48. Vij ayawada':'-

49. Janmaqar 

50. Dhanvar": 

Total for top 50 
CenJcres 

All-India Total 

Share of Top 50 in 
AII-India(Per cent) 
Total for Top 10 

Centres. 

Share of Top 10 in 
AIl-India(Per cent) 

Share of Top 10 in 

47 

39 

32 

67 

38 

55 

7,402 

37,873 

19.5 

5, ,271 

13.9 

Top SO(Per cent) 71.2 

98 

97 

94 

92 

86 

85 

24,488 

44,259 

55.3 

18,043 

40.8 

73.7 ---.-.----- - .. --.-.------ _ .. - --_._--_. 

,- -----........ 
4 5 ---
32 36 

28 27 

s 24 29 

46 24 

30 32 

46 30 

5,111 8, ·110 

20,050 13,711 

25.5 61.6 

3,215 6,344 

16.0 16.3 

62.9 75.2 
~-.---.--.----.-

":These four centres, namely, Coimbatore, Thane, Vijayawada and 
Dharwar did not figure in the Top 50 centres of December 1975:the 
replaced the following~ Hubli(Rs.30 crores in December 1975}, 
Navasari (Rs. 29crores), Tiruchirappalli (Rs. 28crores), and Bhavnagar 

(Rs.27 crores). With these centres, the share of top 50 in December 
1975 ':;Torked out to Rs.8,420 crores or 61.,1- per cent of the 
aggregate deposits. 
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STl"TEI1ENT 111.3' 

AGE G.R01J'.1-:'lI.SE DISTRIBUTlnN OF TOTP.L 
DEP03J:TS OF SCI-ISDUi)"CD COIE·1ERCU\) .. B.Vl<S 

_____ .. __ ._. ______ ... ______ . __ . ___ ._ .. _ . ___ ._. ____ . ____ . ___ ~.F_upees, Crc?Fes~ __ 

Age Groups June 1973 June 1975 December December 
1980 1981 --.......... -.----.- .. -"--_._-' ~ .... - -.- -.- - ._--_ ..... - - ... -- ~----.- . - ... - . '.. -_ ..... - .. _ ... _-

1 234 5 _________ .••. _. ________ . ___ •. __ - __ • __ ._. ___ • '-0" •. ____ 0_' • "' __ '_ •• _"_-0 ____ . __ 

8050 10225 22236 25336 
~-------. - ,--~ - .... - _._. --- - ... _. -,- ............. _.- ..... - ' ....... -_._-- "' -

July 1969 - June 1970 ·121 625 1,938 2,304 

July 1970 - December 1970 170 256 847 1,009 

January 1971 - June 1971 151 236 7<1-1 884 

July 1971 - December 1971 168 292 927 1,089 

January 1972 - June 1972 186 136 513 621 

July 1972 - December 1972 11<1- 295 1,094 1,347 

Januar-J 1973 - June 1973 34 161- 723 887 

July 1973 -- December 1973 210 1,082 1,326 

Janua:ry 1971;, - June 197 f1 73 <1-02 486 

July 1974 .. December 1971 113 964 1,195 
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STAlEMENT III.3 ( Contd. 
----- _._- ._._._---- -- _ ... _ .. _- -.-.---- -::-..., 

1 2 3 4 5 ------ ---- -_.---._- -_0-::--" 
January 1975 - Ju..le 1975 31 417 513 

July 1975 - December 1975 1,065 1,356 

January 1976 - JUCle 1976 4·-:'6 560 

July 1976 - December 1976 1, 425 1,875 

January 1977 .- Jlille 1977 127 557 

July 1977 - December 1977 631 862 

January 1978 - June 1978 259 360 

July 1978 - Decem~)er 1978 349 502 

.. January 1979 - June 1979 186 289 

,July 1979 - December 1979 136 244 

January 1980 - June 1980 99 162 

July 1980 - December 1980 86 276 

January 1981 - June 1981 lt18 

July 1981 - December 1981 69 ----
'l'QTI\L ~ 9,159 12,637 36,9911 44,259 
_._0 ------ ____ 0- ------ ----

------~------------------------------------------------------------
(Blank means not relevant) 
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S Tt_ TSMENT Ir: I • 4 • -.- .. - .. - - . -. --
DISTRIBUTION OF OUTSTANDING AGGREGfTE DEPOSIT3 ACCO~RDIN~_~0. 

AGE GROUP At-TDP-OPUIJ-' TION GROUP OF B=\1\lK BR"'NCHES ___ --.-------------'--===-_~= .. =--==',=~-_ <By.l?_e_~s, CZ9L~L>-
Population Group Rural Semi- Urban/ 
~e __ Group of b~~_ns:.h..~s ___ . __ . __ .. ___ -_____ u.rball ___ .li..~tXg::?_o)j:..!:..ap __ ~9_tal ___ . 

1. }~'!..._ 3. ______ 4 ___ " ___________ ~~ __ -__ 
upto June 1969 1,382 6,366 17,588 2S,336 

July 1969-Junc -1970 789 178 1,037 2,304 

July 1970-Dccembcr 1970 362 218 ·",,28 1,009 

January 1971-June 1971 251 175 ,159 884 

July 1971-December 1971 313 250 521 1,089 

January 1972-June 1972 157 147 317 621 

July 1972-December 1972 229 213 905 1, 3,1-7 

Janu2.ry 1973-June 1973 104 126 656 887 

July 1973-December 1973 216 271 839 1,326 

January 1971-June 1974 73 95 318 ,1-86 

July 1974-December 1974 190 301 70'3 1, 195 

January 1975-June 1975 63 111 339 513 
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.'iTA TEI~EN TIll. 4 (Contd •• ) 

------------·-I:-----------------Z~-------J:-------~~----------5;-

-----------------------------------------------------------------
July 1975-Decenber 1975 231 385 7,~0 1, 356 

January 1976-June 1976 109 153 299 560 

Jul'T 1C)76-Decernber 1976 323 ,~ ') n l, 1 ~ 3 1 '"::~ 
oJ: '_' 

January 1977-June 1977 157 97 303 ')57 

July 1977-December 1977 320 136 406 862 

January 1978-June 1978 109 50 201 36:) 

July 1978-DeccmbGr 1978 117 80 268 ;n", 
".-' ~_, L. 

January 1979-June 1979 63 29 198 289 

July 1979-December ,1979 lOG 37 100 2'11 

January 1980-Jnne 1980 5~- 21 87 16:? 

July 1980-DecembGr 1980 111 41 12·:1 276 

January 1981-June 1981 45 15 88 118 

July 1981-December 1981 28 14 28 69 

To 'cal U\ll India) .?,939 10,234 .?_3-t 0 82. 41,259 --
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'STATEMENT III. 5 

CENTRE-WISE DISTRIBUTION OF COr.1MERCL\L B,\l\l}( OFFICES IN I~IDI.~, 
--~-rYE~"\R'-:"\ND FIGURES}\N-n- l\NNU2\L INCRSZ.'.SESf~-- - ... -

(In Numbers) 
Numbe-r--6f-Bank -6Tficesat' thG- end.-o-r-th-c pcrTod---

End-J'lU1e' Rural- ---S-emi,,:urban-··Urbar;- --~le·tropoYitan-- ToTa-l--" 
-----'-·1 -·-·-------·2-'----~' -·-----·-:i.-·· - _. -. -. --... 5"' -_ .... --' -'----"---6--·'--
---.--.....-..- _ ... - -'-'-' ...... -----.-.-•. -.-..- - ------..--- .-- ...... --...-----.- ------

1969 1,832 3,322 1, ,1·".7 1,661 8,262 
(22.2) «:,0.2) (17.--;) (2(1.1) (lC';.O) 

1970 3,062 3,695 1, 583 1, 791 10,131 
(30. 2) (J) • ·5) (15.6) (lV.7) . \(']:00. 0 ) 

1971 4,279 4,016 1,778 1,940 12,013 
(~5.6) (33.4) (14.8 ) (16.2) (100.0) 

1972 4,814 4,385 2,323 2,100 13,622 
(35.3) (32.2) (17.1 ) (15.4) (100.0) 

1973 5,561 1,723 2,573 2,505 15,362 
(36.2) (30.8) (16.7) (16.3) (100.0) 

1974 6,165 5,089 2,899 2,783 16,936 
(36.4) (30.0) (17.1) (16.5) (100.0) 

.- ' cont ••• 
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STAIEMENT III. 5 (Contd •• ) 

--------------- -----~-. ..... _- --------- -----_ ... _- -------- -·---Iboo_ .... 
1 2 3 4 5 6 --.. -..- ... ----.-~------ _ ....... _------ ----...--..--- ---------- --------- ------.... 

1975 6,806 5,569 3,267 3,088 18,730 
(36.3) (29.7) (17.5) (16.5) (l00.0) 

1976 7,687 6,387 3,739 3,407 21, 220 
(36_2) (30.1) (17.6) (16.1) 1100.0) 

1977 9,532 7,211 4,263 3,796 24,002 
(38.·1 ) (29.1) (17.2) (15.3) (l00.0) 

1978 11, 802 7,506 4, 5 i12 c1, 006 23,016 
((12.1) (27.1) (16.2) (14.6) ClOO.O) 

1979 13,333 7,0·15 ,1,717 1,307 30,202 
(':·1.1) (26.0) (15.6) (l~. 3) (100.0) 

1980 15,101 [3,073 '1,356 ,1, 384- 32,419 
C16.6) (21.9) (15.0) (13.5) Cloo.o) 

1901 17,652 0,423 5,126 ,1,505 35,706 
09.·-1-) (23.6) (1·1. ·1 ) (12.6) (100.0) 

1902 20,398 0,763 5,360 ·1,659 39,130 
(52.0) (22.{~) (13.7) Cl1.9) (100.0) 

-------------------------------------------------------------------
Figures in briJ.c]<ets represent percentage to total. 
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Sta temen tIll. 5 (Con td. ) 
Centre-wise Distribution of Commercial Bank O~'fices in India 

--(Year andljfigure~ and Annual increases) 
(In Numbc:rs) 

End-June 

1969 

1970 

1971 

1972 

1973 

1974 

1975 

1976 

1977 

1978 

1979 

1980 

1981 

1982 

Rural 
(7) 

1,230 

1 ,217 

535 

747 

604 

641 

881 

1,845 

2,270 

1 ,531 

1,768 

2,551 

2,746 

Increase over-tne-pre~=s~y~ea=r~_-______ __ 
Semi-urban Urban I/fctropoli- Total 

( ~ ____ ._. (9) tan (10) ( 11 ) 

375 

321 

369 

338 

366 

480 

818 

824 

375 

259 

233 

345 

340 

136 

195 

545 

250 

326 

368 

472 

524 

279 

175 

139 

270 

234 

130 

149 

160 

405 

278 

305 

319 

389 

290 

221 

77 

121 

154 

1 ,869 

1,882 

1 ,609 

1,740 

1 ,574 

1 ,794 

2,490 

3,582 

3,214 

2,186 

2,217 

3,287 

---------------_._---
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STl\TEHSNT I II. 6 

(Rupees, Crorc~s) 

"~~D~~a~~-~n o~r-()up . Rure.l ··---se~-i---~~~~~--·---~~~-:~-- -- i~~-;1~~n . Tot :; 

===-=. _~ __ .. _____ . ____ . .2_ •. _____ .. ~ ~-___ =} .. ~~=:-. -<.~~.~~_~~}; :-==~-=-~._ .6.;-:: 
A: TOTT' 7-, D~Pc)S~T;) 0:2 B~~l"'!CH::::3 OFErED ~T~R 

---~-- .•. ----.,--- _._._._- -' .... " ~- .. --. _.-._--
NAT:CON. LI5 'rIQK 

December 1972 220 1 7~1 l~O 221 799 
(27.5) ( ., ') 1 , 

I 'v.' 5) (27.6) (100.0) " ~_. £.. 0 -.t I \ ~ L. 0 

December 1973 367 2 7~~ 293 ·173 1, '10'1 
(26.1) (1S.:],) (7.0.9) (33.7) (100.0) 

December 197·1 1-9 '3 370 1'1 r "i :. :) .) 663 1, 988 
(2' n' : .0) (19.0) (2;/ .0) ( 3 J .1) (100.0) 

December 1975 666 556 692 1,002 2,915 
(22.8) (19.1) (23.7) (3.~.1) (10C.0) 

December 1976 975 896 1, 121 1, G32 '1-,627 
(21.1) (19 •. ~) (2·1-.:1 ) (35.3) (100.0) 

December 1977 1, 328 1, 271 1, 57 1 2,~O8 6,3D1 
(20.n) (19.9) (21.7) (3:.6) (100.0) 

December 1978 1, 85/~ 1, 769 2, 1·1·~· 3, 11,~ 8,880 
(20.9) (19.9) (7. .~ .• 1) (35.1) (100.0) 

December 1979 2,591 2,317 ?,754 ,1-, 14·~ 11,816 
(21.9) OJ.6) ( 2 3 • ·1) (35.1) (100.0) 

December 1980 3,481 3,015 3,~55 t1,810 11,761 
(23.6) (20.1·) (23.1) (32.6) (100.0) 

December 1981 4,557 3,869 {~., 300 6,118 :lJl, 92·A~ 
( 2~ • 7. ) ( 20. II ) (;?3.1) (32.3) (100.0) 
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STA 1Ef~ENT III.6( 'Antd •• ) 

'_-_~-=--=-1=-' : __ . ___ ._._.==._ 2~=~~'~j.~ ~·~=:~~3~~~.=~-=-==:5:=·=:=.~~·~0:.~·:-~~=-
B; TOT \1-' DZPOSI'I:':~ OF"LJI, __ 3W' I·.TCT.i~S 

December 1972 5,,10 1, 869 2,087 3,861 8,360 
6.5) (::22.,·1·) (2·',.9) ( ·16 G 2 ) U 00.0) 

December 1973 711 2,317 ~, '·9S S,530 10,1)84 
7.3) (23.0) (2 ' .8) (' ~. ) ) (l00.0) 

;,. .. ::.. .. : .. , .. .J:.:" S2.3 2, (2 1 "\ 1"")""''' ~, ') 'I.", 11 .. r:11") 
., ,J) I .. 

( 8.0) (22.6) (2·~·.G) (1-1 0 8) (100.0) 
December 1975 1, 171 3,lOO 3, 39~ 6,01C 13,711 

( 8.5) (:~2.6) ( ? 08) (.-:' • 1 ) (100.0) 
December 1976 1, 577 3,913 '1, :3 38 7,757 17,595 

( 9.0) (22.2) (2,.6) U~.·.'2) Cluo.o) 
December 1977 2,0~·9 ~, 668 5,238 9,25') 21, 21 .~ 

( 9.7) (22.0) (2··~ .• 7) C-3.6) Cloo.o) 
December 1978 2,G70 5,828 6, 67:. 11, ::. 3 :. 2'':),503 

Clo .1) (22.0) (25.2) (-1·~.8) Cloo.O) 
December 1979 3,584 7,006 7,836 l~,noO 31,225 

(11.5) (2 ~ •. ~ ) (25.1) «11. 0) (100.0) 
December 1980 ,1, 6'H 8,5·1·0 9,273 1'~, 5(.0 36,997 

(12.5) (23.1) (2"'i.1) (39.3) Cloo.o) 
December 1981 5,939 '10,234 10, 9~·9 17,137 1-".1·,259 

(13 .~ ) U 3.1) (2'.7) (38.7) (100.0) 

--. -- - - ._- ._-"- --- -

Figures in brackets reryresent nerce)" tage to total. 

SVB;: 
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§.T!:"TEr~}\J.?:.} I I. 7 
DIS~l'RI"BUTIOLT OF DEPOSITS OF .sCW::mH.J·::;D 
~_9.!1!:1}~.R..c;.I.;'2-~_BAr'JKS ACCORD_~~!.9_ .. ~Q. T~~ __ 

~-.--.----- --.----.-----.---~- --.----.-. __ l~e_es",-C_:;:C?_~~~SJ_ 
T:rF~_~f Depo.si ts __ CU~.E~_nt Savings Term Others Total .- -_." -.-.-._-------- --.- .----_ .. _-- .---

1 2 3 '1 0 6 ---.---.. --.... ---- -.- ... - . - ---_.- .. - -_.- - ..... - .. -.-~- -,,- .- .... -...... _ ........ -.~--- ...... - .. 
DecemDer 1 ';j~1 2 1, 771 2,120 ~, 239 1 . ~ -~ • ,. ! 

.... ~ .~ I . -- • _ 

( 21.1-) (25.6) (51.2) 0.7) (100.0) 

June 1973 2,001 2, 3·~0 1,623 115 9,130 
(21.9) (26.2) (50.6) (1.3) (100.0) 

December 1973 2,073 2,596 5,276 ~_13 10,057 
(20.6) (25.8) (52.5) (1.1) (100.C) 

June 1974 2,202 2,8-13 5,576 126 10,717 
(20.5) (26.5) (51.9) (1. 2) (100.0) 

December 197/~ 2,238 3 0·11 6( 156 ) 160 11,598 
(19.3) (26.2) 53.1 (1. -~) (100.C) 

June 1975 2, <105 3,271 6,823 138 12,637 
(19.0) (25.9) (5/1.0) (1.1) (100.0) 

December 1975 2, ,~·50 3,611 7,538 111 13,711 
(17.9) (26. ) (55.0) (0.8) (100.0) 



___ 1 __________ _ 

1976 

December 1976 

June 1977 

December 1977 

June 1978 

December 1978 

June 1979 

December 1979 

June 1980 

December 1980 

2,661 
(17.5) 

3,169 
~18~O) 

J,O€l 
(16.1) 

3,580 
(16.8) 

3, 8-~-8 
(16.5) 

~-, 551 
(17.2) 

1,828 
(16.8) 

5,0':8 
(16.2) 

5,119 
(15 .~ ) 

1!?5 

iTATl:MENT III.7 (:})ntd. ) 

--3--- -_. 
_._---

3,918 
(25.7) 

-i, ::. 5 
(25.0) 

8,611 
(56.5) 

9,991 
(56.7) 

·~:,713 11,037 
(2~.8) (58.~) 

5,"19 12,2Fl8 
(2,,).7) (57.5) 

6,273 13,225 
(26.9) (56.6) 

7,108 1~-,8~1: 

(26.0) (56.C) 

7,810 16,015 
(27.3) (55.9) 

8,697 17, :,:9 
(27.9) (55.9) 

9, ·162, 18, 7 (10 
(28.:-) (56.2) 

5,726 10,606 20,666 
(15.5) (28.7) (55.8) 

62 
(0.4) 

15,255 
(100.0) 

50 J. 7,607 
" JOe 3 ) (1 (lO . (l ) 

122 
(0.7) 

10,9n3 
(100.0) 

21,357 
(100.0) 

23,316 
(100.0) 

26;503 
(100.0) 

28,68,1-
(100.0) 

31,225 
(100.0) 

33,321 
(100.0) 

36,')97 
(100.0) 

____ .... _______________________________________ .-- _______ ~ _ _____ .,_",, __ 0 .... ____ • ••• __ 

Source ~ R.B.I.:Basic Statistic('),l I{eturns(BS~) 
Figures within brackets represent percentagc to total 
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ST1\TEI'iEET III.8 

lrVo WAY CU"\SSIFICt~;-I-!)l\~-OF -B~\~lK DEPOSIToS 3¥ 
POPULhSION GROUP ,\tm TYPE OF DEPOSITS 

=-__ -~--~-.. - ---.-- ----.~ ___ - __ (Rupc~s,-Cror23) ___ _ 

Type of,.- December 1972 
D~'p.o_s i..t_~ ~Y.~ ~e!1.~~~_s_ay~t~5£S~_~ ~.=.=-!~~c..e.d_ ~. ~ ~ ~~ ~- -ot-h-c r ~--- rc 't;-:l-- - . 

. -Popula- . 
tion 
Group. 1 

Rural 

Semi
Urban 

Urban 

Metropo
litan 

Total 

2 " . 3 "~ ---------.. -.--.---- --.. .--
67(11.9) 219(30.9) 275 (·iR.8) 

(3.0) (10. t:) (6.5) 

316(16.0) 578(30.8) 971(51.7) 
(17.9) (27.3) (22.9) 

.:106(20.6) 518(26.3) 1, 027 (52.0) 
(22.9) (2';.~) (21.2) 

982 (25.,';') 80·1-, ( 20 • 8 ) 1, 967 (51.0) 
(5:.·~,) (37.8) (·16.·1) 

1,771(21.1) 2,120(25.6) .~, 239 (51.3) 
(100.0) (100 ~ 0) (100.0) 

5 6 ._-- _ .. _------ -.- _ .. _----
2(O.cl) 

(1. '1 ) 

12Cl.7) 
(G.5 ) 

21(1.1) 
(1·1.8) 

107(2.G) 
(75.3) 

1'~2 (1. 7) 
(100.0) 

563(10C.O) 
(6.8) 

1,877(100.0) 
( 22.7) 

1,973 (100.0) 
(23.8) 

3,859(100.0) 
(:6.7) 

O,272(loo.n) 
(100.0) 

-- -,--, -- -"-- .. -- .. - ---.-----.~ --- - _. - ----_.- - .---- ~- - .. - - ............ -..... - -----... ----
C0nt .• 
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S TA lEMENT I II. 8 (Con td. 

- ----Type of ______ . ____ ._. ______ . __ .December 1975 _______________ ._. __ . ______ _ 
~posi ts Currelf_t ... ___ .9_CJ.yir~.5ts ____ 3'J-...x.o.d ... _ .. _ .. _ Qt}l_c.r.s _ _ .. T.o. t.C:-l. ___ . ____ _ 
population 7 8 9 10 11 
Group • . ----____ , ______ . ______ . _~_._. _ .... __ ._ . _____ . ______ ._ .. _._. _____ .. _._ - 0·_--

...,.,._-- " ~ -,' 

·~61 (39.5) 592(50.7) 6(0.:5) i, 16-/ ~l,JJ.J) .. \. ...... _ -0- --'-'- \ .... . ..:" 
( .~ .. ~ ) (12.8) ( 7.0) (5.', ) (0.5) 

Semi- ,D<1- (1,1.0) 961 (~; ) 1, 701 (5·~. 7 ~ 12 (0./,) 3,100(1JO.0) 
Urban (17.7) (26.1 ) (22.6) .(11.c) (22.7) 

Urban 588(17.3) 917(27.1) i,057(5~.O) 20(0.8) 3,390(100.0) 
(2'~.O) (25.,:) (2 ~.6) (2:.8) ( 2'~ • 7 ) 

f1etropo- 1,319(21.0) 1,272(21.0) 3,389(56.0) 65 ( 1. 1 ) 6,0:6(:1 0 0,(\' 
litan (53.9) (35.2) ( t" ) ,:'.c.9 (50.S) (:1~ .• 1) 

rotal: 2, ,15 0 (1 7 • 9 ) 3,611(26.3) 7,538(.55.0) 111 (0.8) 1 3, 7 11. C1 0 a • 0 ) 
(100.0) (100.0) (lOO.c) (100.0) (100.0) 

-_.--------_._-- ~-- - - -"" . -- .... -.~ .. -.---- - --. - -- ... .,.- .. - .... -- --- -.-- .... - .. - -- - .. - -... - - ... -. 
COdt •• 
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STA 1Er~ENT rIl.8 (Contd •• ) 

I -_. _________ .. ____ • __ - ..... _ - - ... a ... _._ ....... __ • __ ....... __ . ____ .~ __ • __ .. ______ .. _._ ....... - - -- - .. __ .-.,. 

Rur<J.l 

Semi-· 
Urban 

Urban 

MGtropo
litan 

Total 

(6.9) 

950(11.1) 
(16.6) 

L:·} 7 (15 • 6 ) 
(25.3) 

2,9·-:-6 (20.3) 
(51.·~ ) 

5,726(15.5) 
(100.0) 

~,()f")(\(~3.1) 
(18.9) 

2,090(33.0) 
(27.2) 

2,56[";(27.7) 
(2~.2) 

3,1:'8(21.6) 
(29.7) 

10,606(20.7) 
(100.0) 

2,261(.10.7) 
(10.9) 

1,":"00(55.1) 
(22.7) 

5,258(56.7) 
(25.,1·) 

8, ·1 2· 7 (58 • 1) 
(lCJ.9) 

20,666(55.9) 
( 10C.0) 

:~., 6 >1 I 1·') :, • C' ) 
(12.6) 

8, 5~ 0 (1 =' '"' • 0 ) 
(23.1) 

9,273(100.0) 
(7.5.1) 

1·1,510 (lnn.o) 
(39.3) 

36,897(100.0) 
(100.0) 

Figures in brackets reprcscn t. percentage to totCll. 
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STl\TEi-i'ENT III. 9 

1971 TO 1978 
(Rapees, Cror<~3) ---_. -----.- •. _--------- .. _--.-_. --.- .. --.- .. - .. -.- .. --.. __ ._ ... _ ..... -.- . - --" 

Sector Govern-
Type of ment 
:Jc.t?G';':;'~~~ ~~(;~G.l. 

Corporate HouseholCl Sector rrotal 
Sector iFc::.al --In-d-{ vi--'--Non-c-o-rp'oi=-a te (2-~3+~) 

ing Co
operatives 

profe- P::.trblc::!rships, 
ssi',"lals Temples, Cha-

ritable foun
d2.t.ions and 
EClllca tional 
Institutions. -r:;-)- --.---.-. - -- -- ... - . --- ----1- ...... - ... -1- - •• " .. - --;-,- •. --- ______ ... 00· .... ---.----•• 

~1 (2) (3) C.:) C.-a) \·.cb) (5) ----.-.- -.----.-- - - -.-.- ----.- .. --.- ~ - .. " .... - ........ - ..... ... _ ... - -"--- - ... --.--.-----.. - ... --------~-. 

CURRENT 

1961 76 178 361 116 215 615 
(12.1) (28.9) (58.7) (23.7.) (35.0) (100.0) 

1971 366 284 857 362 '1·95 1, 508 
(2~·. 3 ) (18.S) (56.8) (21. 0) (32.8) (lOO.O) 

1976 771 !151 1,560 771 790 2,782 
(27.7) (16.2) (56.1) (27.7) (28.1 ) (100.0) 

1978 1,10.9 199 2,017 679 1,388 3,926 
(35.9) (12.7) (51.·n (l7.3) (3~·.1) (100.0) 
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STA lEMEN T II 1.9 (Con td •• ) 

------- --_ .. _----- --------- --------- ---------- --------- ---------
(1 ) (2 ) (3 ) (.1) (·la) ( (lb) (5 ) 

------- --------- --------- --------- ---"'-------- ---_ ..... _--- ---------
SAVIlJGS 

1961 28,1 276 8 28·'1, 
(1C-.l.O) (97.2) (2.8) (100.0) 

1971 l,5a 1,~98 '13 1,511 
(100.0) (97. ? ) (2 • .'3) (lCl!1.0) 

1976 3,605 3,567 38 3,605 
(100.0) (99.0) (1.1) (100.0) 

1978 290 12 5,293 1,999 29~ 5,595 
(5.2) (0.2) (91. 6) (85.3) (5.3) (100.0) 

FIXED 
1961 115 159 522 388 13.'~ 796 

(1 '1.,~) (20.0) (65.6) (.18.7) (16.9) (100.0) 

1971 511 193 2, 371 1,734- 637 3,076 
(15.6) (6.2) (77.1) (56.4) (20.7) (10J.0) 

1976 1, 311 668 5,988 5,270 718 7,969 
(16.5) (8. (~ ) (75.1) (66.1) (9.0) (100.0) 

1978 2,085 '17,~ 9, '107 8,261 1,116 11,966 
(17.-1) (.1 ~ 0 ) (73.6) (69.0) (9.6) (100.0) 
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STA1H~ENT III.9 (Cbntd •• ) 

--------
1 2 3 ~-a 5 

TOTAL 

1961 191 377 1,167 810 357 1,695 
(1. 1 g 3 ) :-19.9) (68.0) (~7 .8) (21.1) (lOO .. C: 

1971 877 -'17'7 -1,760 :3, 59!1 1,175 6,125 
(lL3) (7.8) (77.9) (58.7) (19.2) (100.0) 

1976 2,085 1,118 1!.,1:::'1 9,608 1,5-15 11,357 
(l·~.5) (7.8) .:77.7) (66.9) (10.8) (100.0) 

1978 3,78'1 985 16,717 13,939 2,778 21, :~87 
(17.6) U'" 6) (77.8) (6:.9) (12.9) (100.0) 

------.. -- ....... -.- ... -.-.------- _. ---- --...... - ... --.. _----- - --~ - - - --.-.---.. - - .- ---_.- ---.. --
Figures in brackets reDrcsent "erccntages to total 
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srl'l''I'SI-12in' 111-10 

P.?\TT2RN OF OT-:!,T2RSHIP OF C()V!lmRC~7' L 8.' t--T:( D2POSI r.r,J ~ 
DI S~\GG R:CGi\ITD-lT97-6j,iJ"i519 7 8 ) 

. . ___ ... __ . .. ._ . _ J RU.r:'.e_eJ~.' .CF.!J .r.e s ) 
Harch 1978 --

Item March 1976 (Provi.sional) .--... --.... --.-.-.-- -_._-- - .• -.- -_._._- .--- .... - - ...• ,,'.'"'' ._- '''''''3'.'' ......... -,._-____ ._ .. _____ ._ .1 .•. _________ .... __ .... _.2.0. _ ..... _.. . __ ... " .. _._ .. _. __ •. __ _ 

I. Government Sector 

II. Cor!-)orate Sector 

III. Other Institutions 

(1) Non-credit co-operative 
ins·ti tutions 

(3) Trus·ts, Associations etc. 

(4-) Others 

2,085 
(1·:.6) 

1, 118 
( 7.9) 

1, ,'137 
(10.1) 

32 
0.2) 

636 
"·.5) 

2<),2 
1. 7) 

526 
3.7) 

3,78·1-
(1~o6) 

985 

2,778 
(1::.9) 

98 
0.·1 ) 

1,168 
( s. ~) 

175 
2.2) 

1,037 
( ,~. 8 ) 
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STAlEMENT III. 10 (Contd. ) 

____ . _ .. ~1~.~_·~ ___ . ______ -.~~-.~~-.~~~_=_=._ -. -.-].-... -.. -.. -. _ ~:-~-. "·==:=-~~.·3'~==-==~ 
IV. Inc:ivic1uals "including I-TIFs 9,50G 13,939 

(67. .) (64.9) 

(1) Panners 770 L 556 
( 5. <1 ) ( 7.3) 

(2 ) Wage & Sala:ry earners 2,1:12 3,725 
(15.0) (17.3) 

(3) Profess.i.onals f~ Self 3 /18 L 757 
employed per~;ons 

, 
:;.~:) 

, 
8.2) \ \ 

(1 ) Others (incl 1Jc1.inq 5, 0,18 6,901 
unclassified) (~1.1) (32.1) 

V. Total 1 , 2 ~Jl 21, -187 -- _.-----
(100.0) (100.0) 

Figures in Brackets are D2rcentaqes to total. 
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STATEMENT III.11 ....... _. __ ._._ ~ .. __ ..... _____ L_ 

MATURITY Ch~SSIFrCATION OF FIXED 
DEPOSITS ~HTH SCHEDULED CCMJ1ERC~Z\L BAI\"'!(S 
.-~-- -.-.---.-.- ... ---.--- - ---.-.--.- _ .... TNo-:o-f' ·Accowi-ts in th8uS8Ilda

_,..-,--___ .. ________ ... __ . ____ . _____ ._ .. ___ .. ___ ... _____ (~ ._~~?~_-t: __ ~..n __ ~.E?..£~~_~f ___ 0:J:pee 
Maturi ty Patten:. ___ ._12_?.9_. __ .__ , __ lz'LL___ _____ ._.1 975 "K --

of Deposits~ No.of Amount No. of Amount No. of rlmount 
______________ .0~~p~_~_s ________ ._._ A~~_o~_~_s ___________ ._ :2.c:2.?.'-:!.D!-.3 ___________ ._ 
1. 6 months or 309 141.5 288 

less ( 16.9) 

2. Above 6 months 1,670 
but upto 1YGar 

3. Above 1 year 
but upto 2 years 565 

4.Above 2 years but 138 
upto 3 years 

5.Above 3 years 1,024 
but upto 5years 

6.Above 5 years 492 

·1,506 

9[37.1 
( 37.8) 

304.6 
( 11.7) 

155.5 
( 6.0) 

537.9 
( 20.6) 

182.7 
( 7.0) 

2,609.3 
(100.0) 

2,032 

982 

635 

1,560 

1,010 

6,507 

·163.5 N.A. 500.7 
(12.5) ( 8.2) 

1,183.1 N.7-,.. 370.5 
(32.0) (6.0) 

5-15.7 i\T • l:'~ • 1,607.0 
(1,.8) (26.3) 

272.0 N .L\. 1,092.6 
( 7 .I.. ) (17.9) 

733.1 p • .z\. 870.0 
(19.9) (11. 2) 

·193.8 N .l\. 1,675. ·1 
(13.4) (27.4-) 

3,691.2 N .1\. 6,116.2 
(108.0) (100.0) 

TOTAL DEPOSITS: 21,66.:1. 5, 231 .1 __ _ ~.Q.,_"J..9:1_. __ J_,_2_~?.. • .J. _ J!_~~~~ ___ __ ._1._~_, .. 8.2.?_.1±_. 
Cont~ •• 



STA1EMENT III. 11 (Cantd •• ) 
(No.of Accounts in thousands) 
(Amount in crores. of ru.~p_e_e-,-s-',,) ____ _ 

Maturity Pattern 1976 ----i977@ .-.-~-- . 1978@ 
of Deposits. N-o-:of··---A~ount----No. o-{-- Amo-url'-'c- - - N;:- -;'f-- Amo~-t--

Accounts Accounts Accounts ----_ .... ----- _ ..... _--_._---_ ...... _----_._--._._--- -----.- .•.. ---- .. - .- -.... ----- ---~--~-------

1. 6 months or 27,1- 675.9 204 826.8 N .:'\ • 708.0 
less (8 .8) (e.7 ) ( 6.0) 

2. ./.\::>.:.=; 'y-:"'-
- .' 303.1 389 <i-22 • 2 1\1 • .<:l.. 

4 

~ "UV.1.L ..... .&..1....,) '.I '" .L 
....,zL.u • .L 

but up to (5.0) (," ) (3.6) "'. "' f 
1 year 

3. Above 1 year 3,823 1,978.3 4,012 2,315.7 N.,1\.. 2,181.5 
but upto (25.9) (21.3) (1C.6~ 

2 years. 

1. Above 2 years 1,632 596.0 1,388 :1·85.4- N .i\. ·:13.7 
but up to (7.8) (5.1) ( 3. ,-\) 

3 years. 

5. Above 3 years 3,500 1,076.,1 el, 235 1,206.1 N .J\. 1,568.3 
but up to (1-1.1 ) (12.7) (13.3) 

·5 years. 

6. Above 5 years 5,708 2,943.9 8,889 ll, 259.7 N.A. 6,426.6 
( 38 • ~1 ) (·14.8) (5 ·1. 7) 

TOTi'\L 15,358 7,653.6 19,117 9,515.9 N .Z\. 11,75:.; 
(100.0) (100.0) (100.0) 

TOTi\L DEPOSITS 60,O!1 13,885.2 N.l\. 17,566.0+ N o.Z\ •• Z2,211.C t 
. _-------- "--.'-

cont • .; 0 
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NOTES: i) 

ii) 
iii) 

iv) 
v) 

The period of maturity classification for 1975, 1976 
and 1977 are slightly different in respect of first 
3 categories as follows: (1) less than 6 ITO!"), ths 
(2) 6 months and above less than 1 year(3) 1 veer and 
above but less than 2 years. The p2riod of maturity 
in respect of the fourth category £ cr 1975 is 2 years 
and above but upt') arid inclusive of 3 yee rs, for 1976 
C1n,-=:i 1 0 77 it is 2 years Clnd. 21y?c hut less tr2::-l ? yE'C':t:'s 
and in respect of the fifth category for 1976 and 1977 
it is 3 years and ab':)ve bu-t upto an} inclusive of 
5 years. 

Da ta for 1975, 
Data are bc:.scd 
of the banks. 
for 1975, 1976 
respectively. 

1976 and 1977 exclude j_nter-b2n:c c1.eposits 
on the re::urns receivec~ fro:n tho branches 
In terms of amount of deposits, coverages 
and 1977 wcre 97,98 -and 95 per cent 

Figures in brackets indicate percentage to total 
Data relate to last Fridoy of March for 1975, 1976 an.] 
1977. 

vi) Data forthe years 1973,197:1 and for nU,":,Dcr of 
accounts for 1975 are not available. 

@ Provisional. 

+ As per section 4-2(2) returns. 



APPE~:DIX IV 

T~~~~~ t~ Nan-Res~dent Deposi~ ACCOU~t89 
~'oreign Inward Remittances and Bank 
Deposits 

IV.1 It is widely recognized that (.'J.) fOI'c:;"gn 

inward remittances and (b) accruals under non-

resident deposit accounts, have been contributing 

in recent years rather significantly to the gro\\Jth 

of bank deposits. 1he purpose of this note is to 

present a factual review in this regard. 

Foreign Inward Remittances 

IV.2 It is obvious that foreign inward remittances, 

or what are called private transfer receipts booked in 

the balance of payments statistics, ought to get 

reflected~ at first remove p in some form of financial 

saving effected by the household 'sector; this 1rJould 

in turn be primarily in the form' of currenc:y o.nJ. 

that such foreign inward remittan(;es >ad constituted 

approxirna tely 6.0 per cent of household saving in the 

form of currency and bank deposits togetilCr :r: 197'3-74 



Fiscal 
Year 

1 

1970-71 

1971-72 

1972 -73 

1973-74 

1974-75 

1975-76 

1976-77 

1977-78 

1978-79 

1979-80 
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Statement IV.1 Data on Foreign Private 
Inward Remittances 

(Rupees, crores) 
-- ------------- -_ .. _-_.- ----

:Fo:;: \... .J...6il 

Inward 
Remitt
ance s @ 

2 

81 

112 

104 

143 

220 

424 

624 

917 

944 

1 ,472 
,., .., r:n 
'-_ " r J'.~. 

..j~v-"" ilb"" 

in Gros s 
Flnancial 
Assets of 
Household 
sector 

~~')U schold 5e ctor' s 
S.olV'i.n8 s in the form of 
Currency and :Jan k 
Depos~ts 
C u rr - -'--"'-B,.-a-n-.-k-------..T.-o-:"t· al 
Gncy De~'lo- (4+5) 
___ sits';' 

2 0:12 ~ :Jf 
( 6) 

3 __ L ________ L ___ --,-6 _____ ,7 

29 08 5 

2,348 

3,004 

3,632 

3,402 

4,994 

6,905 

7,113 

9,286 

10,2.59 

11 , 7 ':'C 

355 

404 

637 

769 

18 

342 

1 p 140 

703 

1 ,525 

1 p 332 

1 ,635 

790 

1 p 020 

1 ,210 

1 ~ 507 

1 p 512 

2,129 

3,307 

3,521 

4,620 

4 ~ 659 

5,383 

1 ~ 145 

19424 

1 ,847 

2,276 

1,530 

2,471 

4,~ 47 

4,424 

6,145 

991 

79 068 

7.1 

7.9 

5.6 

6.3 

14.4 

17.2 

14.0 

20.7 

15.4 

24.6 

30.4 

@ These do not inclu de increase in tn_ balances of 
two non-r(;sident external accounts • 

.f Bank Deposits include co-operative credit and nO:1-
credit society deposits. 

'J 

8 

3.9 

4.8 

3.5 

3.9 

6.5 

8.5 

9.0 

12.9 

10.2 

14.3 
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but the same shop up to. ;iO per CL: nt in 1980-81 

(Sta~8ment IV.1). It must oe [',dmitted that it is 

difficult to appor ti,_ n the fore ign invJ3r d "-'(.mi ttances 

as between the currency < nc~ bank :iepusits. 

Share of Inward Re,ni ttancc s 
in Invisible ReceiQt~ __ __ 

IV.3 As shown in St;~,tement IV.2~ th..:: for'.:..igu 

inward remittances had formed. o.bout 24 to 30 per cent 

of the total invisible receipts during the first half 

of the 1970's; this proportion roscto about 37 per cb1t 

towar,~s the final years of the 1970's. 

Statement IV.2 ~L:8ncls in Invisible Receipt~ -- --. . __ . __ . 
Total Invisibles 

(B-uE2es R croresL. 
Fiscal 
year -To~t"al-'- . - -:Fofal----Ye [_. PrivClte transfer 5 as OJ; 

Rece ipts Payments (2) -( 3) paym<:;n t s (Im"ard of 2 
rcmi ttancc s) 

1 2 3 4 5 6 

1970-71 334 503 - 169 81 ? ~ ,-_1+ • c:. 

1971 -72 366 504 -138 11 2 30.( 

1972 -73 38~ 527 - 138 104 26.7 

1973-74 485 561 76 "43 29 .:) 

1974-75 776 559 -.: 217 220 28.3 

1975-76 1 ,254 744 T 510 424 33.8 

1976-77 1 ,764 940 1~ 824· 624 35.4 

1977-78 2 ~ 383 5) 61 ,:111.22 917 33.5 

1978-79 2 ~ 701 1 ,130 "~1 571 944 34.S 

1979-80 4,016 1 i 412 .~ 2 ~ 604 1 ,472 36.7 

1980-81 5~890 1 ,580 -J'4 ,310 2,150 36.5 

Sour cc LlO2: S~O.ti8 ti cs 
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IV.4 uatn on foreign ill'''J8.rC~ 'J3)11.i ti?'lCe~'l 8TC not 

avai1ab 113 bey ond 1980-81. ;; OvJ,='l ST ~ pro-visicn a1 

informa t ion .vai1ab1c wi t11 R31 on non -8)~P 0:::' t :::'8 CG ipts 

put through the AuthoriseJ. ...iGa1,c;rs in India suggest 

that such receipts have gr01.rJ~j at a fo.stcr rate 

during April-October 1982 as compared with the 

corresponding p0riod of 1981. This i;:: pro11 o.bly on8 

of the factors responsible. for an im1:To-J"2ment in 

deposit growth during 1982-83 so far. 

Statement IV. 3 ~ 1.'rGnds in Eon-:Gy.port Roceipts 
.§:QS~ i~g'p -J~~ or_L:r a.l.I:l<:;:11~ .. __ 

\ Rupc ~ s ~ CraIG s) 

J.i'isca1 Year Eon-Export l~on-Import Net 

_--1_ 
1974-75 

1975 .. 76 

1976-77 

1977-78 

1978-79 

1979-80 

1980-81 

1981 -82 

Receipts Payments 2-3 
.. _2 _______ 3 __ .... _ .. ____ . __ """4 .. -_-_-. ___ . 

654 

1 ,198 
,-~~ -,) 

-- .... 111-::'" 

1 9 586 
(+32.4) 

2,117 
(-.f33.5) 

2,404 
(-;:13.6) 

3,746 
(.,.55.8) 

3,969 
(+5.6) 

4,567 
( 1:-1 5 .1) 

522 

790 
( ,,51 .3) 

883 
( -.j-11 .8) 

379 
(-0.5) 

1 s 135 
( ~-29 .1 ) 

1 ,168 
(-,12.9) 
1,398 
(+19.6) 
1 ,960 
( -:-40 .3) 

132 

408 
... r~ ,-'. '-', "'" \ 
\-",-0';'.,/ 

703 
( "-2 7) ~,,{ .J 

'I ,238 
(-: 76.1 ) 

oj ~ 2 69 
( '2 ._) 
\. .) 

2~578 
(.;1 O~, .2) 

2,572 
(-C.2) 
2,607 

, C,: 1 .4 ) 



1980-81 

1981 -82 

1982-83 

2 p 330 

2 s 536 
( +8.8) 

211 

719 

1 p 011 
( ,140 • 6) 

1 ~ 611 

1 p 525 
(-:;·.3) 

(Figures in brackets represent the percentage incroase/ 
decrease over the prevlous year) 

External Rupee and Foreign ~u~rcncJ __ ~~~ouny~ 

IV.5 In addition to the unilateral transfer 

.J.ndicated abovE) ~ remittances by Indian expatriates 

take place under two external accoants permitted to be 

maintained with banks in India. As early as in 1970~ 

non-resident Indian sand fore ign na·tionals of Iridian 

origin were permitted to open with banks in India 

external accounts designated in rupees. In ~:~overnbGr 1975~ 

the facility of maintainin€; by such cxp~J.tJ:'iatcs forc';.gn 

cGrr" "'C'·' C·. >·~~c:;idcDt) account s dGsigna te d in lJound 

sterling and US do 11 ar "'las introduce c.. The ann uaJ 
.. 

accruals as well as au tstandj.r.[;s under the tvJO sche mes 

are presented in State;!)cmt IV.4. It may be observed 

therefrom that the FCNR accounts have ceased to gro1:J; 

in factp there has been not out€:'o l'.n:::er them almost 

continuously from 1978-79. On the other hand~ 
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Statement IV.4 

Annual Variations and Outstand~niLBalapces in Non-Resident Exte~1L~ 
Rupees Accounts and Forei n Currenc Non-Resident Accounts _ 

Fiscal Year 

1970-71 * 

1971-72 * 
1972-73 * 
1973-74 * 
1974-75 * 
1975-76 

1976-77 

1977-78 

1978-79 

1979-80 

1980-81 

1981-82 
AEril-October 

1981-82 

1982-83 

* 

• • 

Rupee Accounts 
Annual 
Variations 

(Net) 

•• 

(+ 6.4) 

(+ 8.8) 

(+ 6.9) 

(+29.4) 

(+) 33.0 

(+)125.5 

(+)135.3 

(+)167.2 

(+)209.0 

(+)231.8 

(+)248.5 

+ 141.5 

+ 195.2 

(R'..lpees Crores) 
Balance 
Outst'~nding 

------.--~ ... ~--

( 6.1 ) 

(12.5) 

(21.3) 

(29.2) 

( 57.6) 30.9 

63.9 

189.4 

324.7 

491.9 

700.9 

937.7 

1186.2 
"---'---~ 

1079.2 

1381.4 

Data for 1970-71 to 1974-75 presented within 
bracket relate to Dec~mber each year. 

Means not relevant. 



21:3 

Statement IV.4 (Contd.) 

- --=-~~===---'------------------------Under FCNR 
Fiscal Year Sale(-)of Sterling & US Dollar(Rupe'3--zqu-fva.Tent in Crores). 

Pound Sterling 
---~---

U.S. Dollar 
Annual Outstand~ng Annual Outstanding 
Variations Variations ----_. --_._,_ .. _ .. _ .. ,,_._-- _._-

1970-71 * 
1971-72 * 
1972-73 * 
1973-74 * 
1974-75 * 
1975-76 

1976-77 

1977-78 

1978-79 

1979-80 

1980-81 

1981-82 

April -
October 

1981-82 

1982-83 

• • 

• • 

• • 

• • 

• • 

(+) 0.9 

(+) 3.0 

(+)15.-1 

(+) 6.4 

(+) 2.9 

(+) 3.7 

(+)13.4 

(+) 6.9 

l+)13.6 

· ... 1 - ' 

· . 
· , 
· . 
· . 
• • 

0.9 

3.9 

1.J < 0 

25.4 

28.3 

32.0 

45.4 

38 '3 

58.9 

· . 
· . 
• • 

· . 
(+ ) 6.6 

(+)47.3 

(+)73.4 

(+)11.3 

(- ) 7.9 

(- ) 7.4 

(-)29.7 

(-)17.1 

(-)21.2 

• • 

• • 

· . 

• • 

6_6 

53.9 

127.3 

138.6 

130,7 

123 .. 3 

93.6 
-_._-----

106,2 

._--- -- ...... _ ... - .---- -. 
* Data for 1970-71 to 1974-75 presented within bracket 

relate to December each year. 

• • Means not relevant. 
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Statement IV.4 (Contd.) 

Fiscal Year 
Reserve Bank's Net purchase (+) 

Variation Outstanding 

1970-71 * 

1972-73 * 
1973-74 * 
1974-75 * 
1975-76 

1976-77 

1977-78 

1978-79 

1979-80 

1980-81 

1981-82 

1981-82 

1982-83 

• • 

• • 

• • 

• • 

• • 

(+) 7.5 

(+)50.3 

(r)89.5 

(+)17.7 

(-) 5.0 

(-) 3.7 

(-)16.3 

(-)10.2 

(-) 7.6 

• • 

• • 

• • 

• • 

7.5 

57.8 

146.3 

164.0 

159.0 

155.3 

139.0 

145.0 

131 .4 

,-------------- ,---- - -~. --._-----,_._.-

* 

• • 

Data for 1970-71 to 1974-75 presented with
in bracket relate to Dec~~b8r each year. 

r:reans not relevant • 
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ext rnal rupe e accounts co tinUE; to show sizeablE 

accruals. Available provisional d~ta for April

Octobe~ 1982 sug~est that t~e accrctiGns under such 

rupe e 8.ccounts have in:p:;,,~oVG c:. Q[; cumpar-:.: d with tho se 

in the comparable pGri od of 1981-82. 

Characteristics of FCNR ~~50unts 

IV.6 As shown in Statement IV.5~ the share of 

fresh remittances under the FCNR accounts ~ 

particularly those denominated in US dollars, has 

gradually fallen over the years, I~ 1981 ~ such fresh 

remittances constitutcQ only about 33.6 per cent of 

the fresh deposits denominated in US dollars and 60.5 

per cent in Pound Sterling. 

IV.7 Sizewise~ less than 10 per cent of the 

accounts and over 50 per cent of the amounts of 

depL..Ji t s have be en in the IJ.ighest 8i ze group of 5 9 000 

and above of Pound Sterling and 10,000 ane' above; of 

US dollars (Statement IV.6). Maturity-wisG?therG have 

been a significan t firming up of the maturity pattern 

in 1981 in both dollar and sterling deposits 

(Statemen t IV. 7). 
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ST.~',.TEl·l:SNri' IV. 5 

FCNR DEPOSITS CL'~I.SSIFIED ACCORDING TO SOURCES ()}C FUFDS 

_______ ~21pee_~.t Tl?.QYs i'inSEl 
Pound Sterling _________________ -__ _ 

Total Deposit ,_ P_c_rccnta~:l.K.."pcDosi ~c~_f!l.~C!9_bL._ 
}Tn. af Fresh Tri1n sEer from Rcne"rals 

Per~od 

Accounts Amount Rcmit- non-resident 
tance. Extern2l 

f.ccour ts 
___ 1 __________ . _____ 1 __ =--=_~~=_:_1- ---=.- 5-==~--~~ ____ 6 ___ _ 

Up to December 1976 2269 2129 91.92 .'1.08 3.20 
( 3;;'9,76) 

January-December 1977 3333 6663 86.81 1.57 11.62 
(1025,73) 

January-December 1970 -:211 7·:97 88.1-'1 1.51 10.35 
(i181,25) 

January-December 1979 3·1-02 3930 66.00 1. 32 32.60 
676,6,1 ) 

January-December 1980 3229 5326 6·~.61 1.1·:· 3-1.25 
( 972,03) 

January-December 1981 23:J9 51·1·3 60;.·19 1.57 37.9~ 
907,80) 

Total: 18913 30600 76.57 1.60 21. 75 
(5113,29) 

Cont •• 
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STA1EtAENT I V.5 (Contd •• ) 

u.s. DOL':L.'RS 
To ta-_-l_-._-D-e-p-_o-_S-_-l-~_t-=-_":;'s_';':'.-"-~~_~r:.c eI}-t-a.B.S:-c-,· ~ _f _ p_C?~_Q.s ~~~_s.P;~~ d c by 
No. of Fresh Tr<1nsfor Renewals 
Accounts },mount Remi t- from non-

"·'--7- .. 0 

tance resident 
ExteD2l 
,"\cc,-)Uf1. t .. ~ 

- ----9- --- - to' ... - . • _.' - _.1 __ . ___ . 

11 '--- .. -- --_._- •• ______________ • __ . ___ " _ __ ___ . _____ r • ______ 

Upto December 1976 10041 ,16813 C".09 3.92 3. :.9 
(.:.210,00) 

January-Decr~mber 1977 18399 97681- p -1 1 ~ 
'_.J'J: • ..i,- ..: 2.16 12. ·10 

(8508,72) 

January-December 1970 13710 ,1·9219 69. ~ 3 2.01 20.56 
(~O36,53) 

January-December 1979 10'117 33577 50.32 1.01 .'1: 7.07 
(2733,85) 

January-December 1980 8323 29517 ·19.17 1.90 :8.93 
(2325,71) 

January-December 1901 3600 13031 33.58 3.52 62.9D 

- (1111,67) 

ll'otal:- 6·~506 2698(1 72.97 2 • .'~3 2·~. 60 

---,-_._-------- (2292"Lc£8~ ---
Note: i) Figures in brackets arc rupee equi~lalents arriv::x~ colt by 

using 'the average of daily convers.i.on rates for each fn-=,nt.h. 
ii) Data relate to <lccounts opened durinq the period Nover.b'.::!r, 19'75 

to December 1981. 
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S'~':,A'r\St1E!\;T IV. 6 

:F_':;:{CSNT7\G'C~ DI.sTIUDuL'~LC'j\J nF FCN~ D~<:POSI'I'.s ACCORDTNG TG SIZE 

SizC' Pound steEl-2-ESl 
P'~~rioj upto ~99 500-999 

]\To. of Amount No. of Amount 
1"ccoun ts }\ccoun ts 

___ • __ ... ___________ .. _ , • 4 ... , ~ ............. _. _ ••• ~.... .. ...... ,.' ...... __ ._._. __ .~ ... __ ._- ........... __ 

Unto D8cc;-,lJ:)(~r 1976 SS.75 11.88 19.35 13.67 

JQnuary-Decembcr 1977 :-0.18 .~-. 97 17.95 6.23 

January-December 1978 (1-3.22 5.24 21.2& 8.03 

'January-December 1~n9 L~6. 38 9.08 21. 71 13.13 

J3.nuarj'-December 1 S'80 '~1.10 5. -18 21.65 8.62 

,January-December 1981 35.87 3.58 18.41 5.62 

TOTAL :- 11-.89 5.90 20.23 8.38 

U.s. Dollars .. - ......... - -.-- .... --.... - .............. -...- ... _.,. .......... _ ...... - ........ _----- .... - --_. 
UDto to December 1976 3 ~~ • C) 7 3.1L1 20.05 5.36 

January-December 1 ~n7 33.32 2.64 20.94 '1.92 

January.-December 1 (,/8 37.26 4.63 21.98 7.83 

January-December 1(79 38. 9~ _ 4.96 22.16 8.92 

January-December 1('80 37 • (~9 ~.32 21.99 7.95 

January-December 1~81 38.72 ~1-. 34 21.62 7.95 

TOTAL :- 36.17 3.64 21.39 6.§1 ("l 

_ ........ __ .---------------_ ....... _---_ .... _ .... _----------------------------
----_._-----------_._-_._--_-.._--.--0 .... __ .. 
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STATEi'1ENT IV. 6 (Contd. ) 
PERCEN'~'L'.GE'DIST.r,T2U':~:::ON OF FCNR 
-- )?ffp6,': iTs' ·j;~6=o)~fu~}!..q~ -jo~.=~t~~-E· --

, ,-------- ------~-- --------= _~ ,=-Po_1J!lcf-~~(e~rlrng- -=-== 
Si~c 1000 .. ,2999 3000-,1-999 

Period No. of Amoun t No 0 of Amoun-c. 
:'\-ccoun -ts Accoun ts 

upto' Deccmbc"i:-'-- -Y9-f6-'-'(£f.-86- - ----·i8·:8~f---i."fi ' . - '··7.80 .. 
, 

January-December 1977 20.6,':- 13.~3 5.22 9.50 

January-December 1978 2 _.72 21.81 ,~,. 32 8. 9,~ 

Januar../-DeC2iT1bcr 1 979 23.09 31.20 ~.51 15.06 

January-December 1900 25.02 23.,13 5. 18 12.11 

January-Decc::1bcr 1981 27.67 20.92 7.35 11.90 

Total ~ 2:3. "12 22.27 <1.83 10.81 

U.S.Dollars ____ ............. _ .... _~_ _ _ ~ __ .a 

UY)to DecGmbGr 1976 21. 20 13.36 11.82 15.62 

January-DecembGr 1977 22.31 12.19 12.10 13.68 

January.-December 1978 21. 99 18.15 10.75 18.4,1-

January-December 1979 21. 73 20.02 9.58 18.75 

Janu2ry-December 1980 21.55 18.05 10.49 19.11 

January-Decembc. ]. 981 20.59 17.43 10.6 l l, 19.40 
------------------------------------------------------
Total: 21.78 15.35 11.07 16.38 

-~---------------~-------------------------------------._--- - . __ ._-
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-___ , __ .. __ ._.. nc •• STATt-""ENT IV. 6 (Co Id J 
~E.~(~E}~-:'1'i'\~.E. lJ _~.T.lICJJ.Y,~~.O~; . .9Y .. £.9_ R 

ld.JF.9~~:r:_T.~, !:.CCgF<PJNCL'~ ___ SI ZE 

--- -'S:Czc'------' --- '~----"--"'--Po-'z;d Steriinrr 
_____ ~,_._._,_ .• __ ,_. _____ :..;;;1.._ ,_ , ___ , 

?erioQ upto 5000 & above Total 
1~0. of Amount 1';-0. of Amount 

._. __ ._.~ . _ ... _, _ .. _ . ,. __ . _.~\cc9.UP_"t.s. 

Uoto December 1975 J.S2 

JanuLlry-·Deccmber 1 S77 8.01 

January-December 1978 6.~9 

January-December 1979 4.31 

January-December 1930 6.75 

January-December 1981 10.70 

Total ~ 6.63 

U"'"'to December 1976 11. 96 
Janu21.-y--D2cember 1977 11.33 

January-December 1978 8.02 

January-December 1979 7.59 

January-December 1980 8.4,8 

January-December 1981 8.43 

_ ., ___ . __ A_<:;!_c9~_n_t.s, .. __ ._'. _ 

37.81 100.00 100.00 

63.77 100.00 100.00 

5~.98 100.00 100.00 

31. 53 100.00 100.00 

50.36 100.00 100.00 

57.98 100.00 100.00 

52.6~1 100.00 100.00 

u.s. Dollars ---,---_._-
62.52 100.00 100.00 
66.57 100.00 100.00 

~0.95 100.00 100.00 

47.35 100.00 100.00 

50.57 100.00 100.00 

50.88 100.00 100.00 

--.-..--.------.. ---.- ,--- -----,- _._._._- -""'--- .... _-
TOTi\L:- 9.59 58.12 100.00 100.00 

----.-------.---- ,_._----,-- -'--" .'. ,- '.-_., . -- _._----- ._-----

dmv/-

1 
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STj\TEHEtJT IV. 7 

~RCEllTA9~Pl.e_T_~~_~_U_~0l'J_O~ .F.~NI3.P.:~J:.Q_S~ 
ACCOURDIl\G TO PERIOD OF HATUR1TY 

--------_._------_._.- --.-- --------.---.--.-- -.-.-----.------ - -_._._._-_ ... -------- . __ .. -.- -_. 
POUND STERLInG -,----_. __ .. - --_ .. - -------.- -------- ---.---~ ....... ---, ---------------

Mon th & upto J;:muary January Janua ry Junuary January 
Yeal . D8cember 1977 tc 1978 to 1979 to 1980 ":0 1981 to 

Maturity 
Pattern 
- 1 

1 Q'76 !..Jcccmbc'r Dcccm- DCCC;~1- ::Jcccr:'8cr "i)c::-, ?r;',~n~::-
1977 b8r1978 bcrJ979 1980 1981 .-- - -- .. - ... ~~-.-. --'-.'--_--_°3 0' ___ '-- - - -1 -.- .• - - -'5· -.. ----. -. -.--60 ------.----_.--"7--------

~15:::--d~ay~s---:-t-O-N~'-o: of A7cs-------:.- - _._---._-----..:.-- - 0.-03----1. 05--'---2-~lff---
·15 days @ Amount. 0.13 1"1.,12 17.07 
~6 days to No.of A/cs - 0.12 0.19 0.38 
90 days @ AmoW1 t - 0.13 o. :13 0.31 

91 days to 
less than No.of A/cs 7. '15 7.11 1.:?3 0.32 1.61 1.76 
6 months % AmoW1t 8.22 6.26 1.52 O. ,13 5_61 1.96 

\ 

6 months to No.of A/cs 4.05 2.97 0.45 0.29 0~99 1.51 
less than Amount 2. ,1-9 3.03 0.25 0.38 0.92 0.78 
9 months % 

9 months to No.of A/cs 1.5,1 0.78 '].12 0.D6 0.12 1.00 
less than 12 Amount 1.22 0.20 0.23 0.03 0.08 0.82 
months % 

12months & No.of A/cs 33.05 32.05 7.93 
above but Amount 34.85 21.39 6.51 
less than 
36 months 
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STA lEMEN T I V.7 (Contd. 
- _"'- __ " .--_.-.. -... _...-..- --- -----. - -- -. --- -- ---.--_._---_ ....... -------------- ~--- ........ - . -- .. .-.. --. 
(1) (2) (3 ) (1) (5 ) (6 ) (7) 

--.-.-- - -- ---_._--------_ .. ---_.- - .--.. --,- .. ---.--------~-.--.-------.-.-- -------------r 
O£ 

36 monthsL,above No.of A/cs 15.73 11.73 3.35 
but upto and Amount 15.31 10.67 3.81 
including 
60 months 
61 months + No.of A/cs 33.18 4 .06 16.67 15.97 ·16.(,1 9.58 

'") r~ "....-1 

50.~ ~ 32. ~~~ 21.13 ., n '"\~ '7,71] - .-..... - --- ~ ~ i • .::.,..'...L.. ..:U L "J ~I 

12 months to No.of A/cs 31.51 46.07 38.81 6.65 
36 months (both Amoun t 21. 7 :. 41.25 23.71 5.15 
inclusive) 
37months to 60 1:-'0. of Z'l./cs 35.6"'" 37 .1'~- 1G.5S 1.21 
mon ths (both Amo'.mt 30.31 33.52 6.80 1.28 
inclusive) 

12 months to No.of A/cs 20.G1 
2 3mon ths (both Amount 12. :13 
inclusive) 
24months to No.of ~/cs ~' 1.93 
35months (both Amount 1.51 
inclusive) 

36 months & No.of Alcs 53.16 
above. Amount 50.96 

Total: No.of Alcs 100.00 .100.00 100.00 100.00 100.00 100.00 
Amoun~c. 100.00 100.00 100.00 100.00 100.00 100.00 
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STA lEMENT IV. 7 (Contd •• ) 

PERCENT.AGE DISTRIBUTION OF FCNR DEPOS:LTS ACCORDING TO PER""':OD OF ___ -=..;.0:;;..; _____ ..• _. __ , _______ ••• ' _____ ••••. -. '--" •.• ---.- ----- .-------. - •. - ' - --.-.-

tll\TURITY 

'-u~s~- -DOLL~R ,.----- - .-.. ------- --.----.- --._-_ .. -
Honth and----' 'Upto'---j"anua-0!"JaDU&-ry--Yanua-ry -.ran-u-a-ry--J2._I1uary--·· 

year Decem- 1977 to 1978 to 1979 to 1980 to 1981 to 
Maturity ber Decem- Decem- Dcccm- Decem- December 
period____ _______ ___ J.JJ2-. _ p.e;r) W.7. b,e.r.1,9].8. pY.~_!.~U_~ !J.C:;F. 1~8_0 1,9,8]._. __ ._ 
~1 ____ .. _ .. _ . . . ..' 2 . ,_., _. ___ ~ ... __ . __ , . ,4 ... , __ ... 5. 6 7 

15 days to 
15 days @ 

46 days to 
90 days @ 

91day_s to 
less than 
6 months % 

6 months to 
less than 
9 months % 

9 months to 
less than 
12 months % 

12 months' & 
above but 
less than 
36 months 

No.of l"--/cs 
Amount 

No.of A/cs 
Amount 

No.of A/cs 
Amount 

No.of A/cs 
Amount 

No.of A/cs 
Amount 

No.of A/cs 
Amount 

3 6mon ths & arove 
but upto and No.of A/cs. 
including Amount 
60 months 

7.39 
7.05 

3.73 
1.68 

1.30 
0.64 

37.,17 
29.10 

14.09 
12.18 

5.95 
1.37 

3.19 
1.53 

0.92 
0.35 

38.32 
26.85 

11. 71 
7.86 

1.16 
2.31 

0.82 
0.60 

0.26 
0.11 

9.80 
9.08 

2.9: 
2.63 

0.1·1-
0.66 

0.13 
nr.30 

0.8/1 
2.30 

0.70 
1.1el 

0.09 
0.05 

').90 0.86 
2.39 2."39 

0.23 0.39 
C). ~6 () • 3'0, . 

1.8,1 2.66 
:.06 3.61 

1.59 1. ,2·1 
2.16 1. 3!~ 

O. 2i~, 1~ 19 
0.19 1.68 
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STAJEMENT rV.7 (Contd •• ) 
--,-----_._------------- - .•. --------------

(4 ) (5 ) 
-----. 

(6) (7) -----------.------------- . --. ----------- -.. __ ...... _ .. ' -.- .-- -- - -.- .. - ..... 

61months + No.of Ales 
Amount 

12 months to No.of Alcs 
36 mon ths Amoun t 
(both inchl-· 
sive) 
37 months to No.of Alcs 
60 months Amount 
( both 
inclusive) 

12months to No.of Alcs 
23months(both Amount 
inclusive) 

24months to No.of Alcs 
35months(both Amount 
inclusive) 

36 months & 
abeve 

Total:-

No.of Alcs 
Amount 

No.of Alcs 
Amount 

36.02 
'19.35 

100.00 
100.00 

39.61 
59. o,~· 

100.00 
100.00 

11. 70 
18.18 

,'13.3·1 
37.07 

29.69 
29.7~ 

11.67 
17.35 

59.32 
52.00 

27.11 
25.70 

100.00 100.00 
100.00 100.00 

29.96 
38.-12 

53.81 
13_ 23 

11. 35 
9.2·1 

100.00 
100.00 

7.51 
0.2<] 

1.1.12 
:1.2.27 

2.61 
1. 61 

30.2'~ 
25.70 

2.66 
1.42 

39.05 
,1·1.36 

100.0C 
100.00 

________ . ____ , __ . _____ .... _____ 0' 0"_'_-' ________ ••• _____ • __ • __ 

Note: Data relate to accounts opened durinq the p~riod November 1975 to 
December 1981 and are provisional . 

@ These terms \Vere not permissible UlJto 4th June 1979. 
% These terms were not permissible from Hard: 1078 to r:-ay 1979 
+ The maximum permissible period was 61 months upto February 1978 

from March 1978 to Hay 1979. 
The maximum permissible p8riod was 60 months from JUl1G 1979 there 
is no limi t on t he ::.>eriod for whic'1 tile aCC01.lr: t ca.n be open cd 
under this scheme. 



Different Types of Financial Assets available to Households in India and the.Nature 
of their Yields and Incentive~ * ~ ___ _ 

--------_. -,,--_.- ------ ---~-------- ------- --------------
Category Current In- Outstandings Limits, if Other Descriptions 

terest Rate (Rs. Crores) any, on Hol-
(Per cent dings 
per annum) 

1 • - _.-.-.. ~ -_._- ~ . ... -___ --::;.....;.. ______ . ____ ~ ___ ._. _ ,_.:;;5....;.~ __ 

I. Commerci al Banks 
a)Savings Leposits 

b)Fixed Deposi~s 

1j15 days to 45 days 
2 46 days to 90 days 
3 91 days to less 

than G mon th s 
4)6 months to less 

than 9 Ulon ths 
5)9 months to leLs 

than 1 year 
6)1 year to less 

than 2 years 
7)Two years t. less 

than 3 years 
8)Three years and 

to 5 years 
9)Above Five years 

(Since ,Oct. 1982) 

5.0 5293 Approx. 

(September (r.'Iarch 12,500 

13, 1979) 1978) (March '82) 

fIar ch 1.. 1982 
3.0 
4.0 
5.0 

6.0 

7.0 

8.0 

9.0 

10.0 

56 
84 

202 

1362 

344 

6212 

Approx. 
18,800 
(Narch '82) 

11 • OTota182 61 
(March, 1978 data 
relatlng to indi
viduals only) 

No limits 

No limits 

i)"lfli thdrawals are permitted 
with limited restrictio
ns. 

ii)Earlier, between April 
1, 1974 to March 1,1978 
also 9 the rate was 5.0 
per cent per annum. 

i) Interest on bank depo
sits along with intere
st on investments in 
other specific categor
ies upto Rs. 3,000 was 
tax~frGe upto 1981-82. 
This limit has been 
raised to ~.4,000 in 
the Finance Bill for 
1982-83. Also an addi
tional exemption upto 
~.2,OOO on income from 
deposits in banks of a 
m~turity of one year or 
more has been given. 

ro 
ro 
01 



Appendbe V (Contd.) 

--- -_ ... - _._------- --._- ---.-..•.. - .,._--------------------
1 • 

(Deposits with CO-( 
0 1 erative banks 
ar. d RRBs and those 
with very small 
commercial ban ks 
earn 0.5 to 1.0 
percentage point 
more than commer
cial banks' general 
rates. For tax 
concessions, they 
are bracketed with 
commercial banks.) 

II. National Savings Schemes 

a) Schemes on which 
~~terest lS comple-
~ly tax-free 

1) Post Office 
Savings Bank 
Account 

2. ~ . . . 

sept. 1982, 

5.5 
Annually inter~st 
compounded(Effective 
from April 1, 1982.) 

2293 

4. 5 • 

ii) Outstanding amount 
relates to house
hold sector only. 
Total saving depo
sits of scheduled 
commercial banks 
aggregated approxi
mately to lis. 12,500 
cr.,r'es and total 
fixed deposits appro
ximately to around 
~. 24,000 cror~s in 
Narch 1982. 

iii) Ivlaximum rate of 10.0 I\) 

per cen t for three ~ 
years and above 
deposits was fixed 
effective from 

t'Iinimum lis 5 
and maxi'mum 
Rs 25,000 for 
an individual, 
Rs 50,000 for 
two or :three 
adults jointly 
in one or more 
accounts. 

iv) 

March 2, 1981. 

Above 5 ye~rs deposit 
rate of interest of 
11% was fixed effect-

. ive from Oct. 1982. 

i) Over 11,,000 prizes 
worth [;s20. 5 lakhs 
distribu-ced every 
6 months through 
public'draws to 
account holders 
maintaining a mini
mum balance of 
Rs 200 for prescrJbed 
period. 



2)7 Year r~ational Savings 
Certificates (II Issue) 
(Issued on March 1b, 
1910) 

3)10 Y.sar Cumulative 11ime 
Deposits (Issued on Ja
nU:3.ry 2,1959) 

6.5 196 
Compound payable 
on Ma tur i ty (Narch 1982) 

6.75 
Compound 

381 

ii)Interest is free fr
om income-tax and 
deposit(aggreeated 
with other specified 
investment) is free 
from 1tieal th Tax 'upto Ro. 
1,65,000. 

1'1aximum Rs. 75, OOOi) Can be encashed af
for individuals ter 3 ycarb; Rs.100 gr
~.1,50,000 f0r owsto ~.165.50 after 
two adults join-seven years. 
tly) i~cluBive ii)Interest is free 
of holdings in from income-ta~ and 
earlier tQ.x-free investment(aggJ:egat
certificat2s. 6d with other speci-

fied inve stmen ts) is 
free from Wealth tax 
upto F.s.1,65,000. c· 

hinimum ~.10 peri)Withdrawals permitt
month and IDaxim- ed once after one y
urn ~.11000 per ear fuld again a~ ... er 
mon th l in one or 5 yee.rs upto 50,per . 
mor.~ accounts). cent of the balal1~e. 
UpJ,:ter limit dou- If no wi thdrawal is 
bles in Joint availed of, a bonus 
accoun ts • of Ii.:;. 50 i:;aid a ~ rna t-

urity for Rs.10 accou
nt. ~.10 fetches fu. 

1693 on maturity. 
ii)~esides tax free in

terest, a~ounts inve
sted-inclusive of th
ose in the nam.ss of 
dependents, wife and 
children qualify for 
rebate in income-tax 
(as in of provident 
fund·contribution, 

;"\J 

~ 



1. 2. 

4)Fifteen-year public 
Provident Fund Acc
ount. 

8.75 
Compound 

(Introduced on July 
1, 1968) 

b) Schemes on which interest 
alongwi thl.nteres:[..Q..n ~nve
s tmen ts in other 1.£§..s~ified 
c:teeori6s is tax-free upto 
~.~t 00 a year n6t~~ro~osed 
In'lnan ce B1I'I ~ -8. ---

Appendix V (Contd.) 

3. 

232 
(Harch 1982 
and relate 
to State Ba
nk of India 
transactions 
only) 

4. 5. 
insurance premia, et~) 
as well as complete 
wealth tax exemption. 

Minimum ~.100 i) Facilities for loan
and maximum Rs. s and withdrawals 
30~000 in a are available. 
financial yearii)Interest credited 

to PPF account is 
totally exempt from 
income-tax. Total 
amount of deposits 
is totally exempt 
from vieal th 'rax. T
otal deposit in ~ 
year also qualify fI-
r tax rebates along' 
with provident funds, 
insur~~ce premia,etc~ ~ 

iii)Introduced on July 1, ro 
1968 at a rate of 
interest of 8.0 per 
cent compound; the 
rate was raised t~ 
8.50 per cent in Ap
ril, 1981 and further 
to 8.75 per cent in 
April, 1982. 



1 • 
1)6 Year National Savings 

Certificates 
(Tssued fr-om l::-o.Y 1 , 
i)VI Issue 

ii)VII Issue 

2)Post Office Time 
DeJl.9 s i ~ ___ _ 

1 Year Account 
2 Year Account 

3 year Account 
5 year Account 

1981) 

9.00 
9.75 

10.5 
10.5 

Appendix V (Contd) 

__ -.;2;:;..;~ 3. __ 3 .. __ _ 5. 

12% compounded six Se~t .1982 Ninimum PiS. 1 0 and 
monthly or about J66 no maximum liini t 
17% simple per ann-

i)Interest (aggregat
ed with other intere
st income on specifi-
ed investment) is fr
ee from lTICOme-tax up 
to ~.6,000 and inves~ 
tments (ageregated wi
th other specified 
investments) upto ~. 
1,65,000 exampt from 
\:ealth Tax. 

um payable on 
maturity 

12% payable half
yearly 

Bfi e ctiv e'ra te 
9.28 Interest pay-
9.19 able annually 

but calculated 
10.78 at half-yearly 
10.78 rest. 

ii)Can be enc2shed af
ter three years. En
c~shment value of &. 
100 certifIcate after 
six yesrs is ~.201.50 

159 r''linimum Rs.100 and Can be encashed after 
no maximur.l limit three years. 

4438 
3~ 
29(Narch 

1982 ) 
72 

i)Twopthree, and Five
year accounts can be 

Minimum Rs.50 encashed after one 
and no maxir,lUm year at a discount. 

ii)Rate of 9.75 per cent 
for two-years de~,osi t 
wa~ ~ff~ctive from 
August 1p 1973; other-

s from March 16, 1970. 
iii)Interest upto ~.6,000 

(along with other 
approved tax.3.ble sec
urities and deposits) 

!'I:) 
ro 
to 



1 • 2. 

3)Five-Year Post Office 
Re curr ing Depo 8i t l.cc- ,", c • , 

oun t . 10.5 oJ ' 

(Introduced on .-Compound payable 
January 1, 1955) at maturity (Ru":" 

pees 10 matures' 

III.Comp2ny Deposits ~d 
Sh3.res 

to Bs.786.80) 

i) C o·...;m...;:r'-· an-y---=d""'--ep 0 oS j. t s -
1 Year 9 - 13.50 
2 Years 10 - 14.50 
3 Years 13 - 15.50 

Appendix V (Jontd.) 

,:-.. - 4. 5. 

429 

About Bs.4,600 at 
end-T-iarch 1982. 

is e~empt from inco
me-tax. ,Deposits qu
alify for exemption 

,from v'Ieal t:h. 'lax upto 
Bs.1,65,000 with other 
approved securities 
and deposits. 

Minimum Rs.5 i)One withdrawal upto 
per month and 50 per cent of the 
no maximum b21ance allowed after 
limit one year. Free life 

insurlli1ce cover prov
ided in anyone of Bs. 
5, 1 0 ~ 15, or 20 acc
ounts after 24 months 
de'~)osi t. 
ii)Interest income a- ~ 
nd deposits exempt ~ 
from income-tax and 
lieal th 1ax along with 
other SP.8 cified inve
ments. 

No maximum Acceptance of deposit
limit s for periods more th

an three years is pr
ohibited from April 
1978~ but companies 
are permitted to ret
ain such deposits 
already accepted till 

.pBrind of maturity. 
From April 1, 1981, 
maximum rate of 15per 
cent interest has been 
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j • 
____ 2-;- -- ------. - - -~ 4. --- -------s. 

~Unit TruB_t o;f.rnd~ (U~I) 

:i) Unit Scheme, 196< 

(ii)~nit-Linked InsurdDce 
~lani 1971 

12.5 
( 1981-82) 

9.5 
( 1981 -82) 

433 (June ~982) Income from units of 
UTI alongwith income 
on specified financial 
assets were exempt fr
om tax upto ~.3,OOO. 
The Finance ~ill for 
1982-83 raised it to 
~.4,000. In addition, 

4 6( June 

income upto ~.2,000 fr
om units exempted fro
m tax. The Finance 
Bill raises the addi
tional exemption limit 
upto ~.3,000. The ce
iling of the value of 
investments in speci
fied financial assets 
exempt from wealth tax 
is proposed to be ra
issd from ~.1,50,000to 
1,65,000 in Finance 
Bill, 1982-83. In 
addition, separate ex
ption of ~.25,OOO pro
vided in respect of 
units of UTI is pr~p
Brad to be raised to R.s 
35~OOO. 

1982)Minimum Rs.3,OOO & Contributions qualify 
maximum Rs.12,OOO for income-tax deduc
(persons participa- tion alongwith cont
ting for target am- ributions made to 
ount of ~.12,000for recognised provident 
a period of at leas fund, life. insurance 
t 3 years will be premia, public prov
able to join the p- ident fund~ etc. 
Ian for an. aEldi tional 
amount o£ ~.12,OOO) 

7\:l 
CJ'I 
P 
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ii)Corporate Debentures, 
Equity, Preference 
Shares 

Non-Convertible 
Debentures 15.00 
Convertible Debentur€s13.50 

Ordinary Shares 5.88 

Preference Shares 13.50 

IV. Unit Trust of I~dialUTI) 

2. 

Appendix X (Contd.) 

3 t 

Paid-up Value 
of lis ted deb
entures 760 
(December 1980) 

4. 

(Gross yield Paid-up capital 
for 1980-81)of listed shares 

2995(De,eember No maximum 
1980) / limit 

I 

Paid-up capt tal 
of listed shares 
217(December 1980) 

5. 
stipulated fgr comp
any deposits. 

i)Non-convertible deb
entures fetch premi
um upto 5 per cent of 
the face value at the 
time of redemption. 

ii)Data given reprGsent 
shares of companies 
listed in the 9 sto
ck exchanges in India. 
The total paid-up ca-

.pital of these comp
ani8s numbering arou-

.. nd 2,200 account for 
95 per cent of the 
total paid-up capital 
of all non-Government 
public limited comp
anies; shareS of com
panies not listed in 
the stock exchanges 
including private 
limited companies are 
also held by the pub
lic; data relating to 
the latter are not 
available. 

1'-' 
CJiI 
1'-' 



I . 

(iii)Income Unit Sc~eme, 
1982(Introduced from 
May .1982 and remain
ed open far only t~o 
months) 

2. 
1981-82 
1982-83 
1983 -84 
1984-85 
1985-86 

v. Employees' Providsnt Fund 

12.0 
12.0 
12.5 
13.0 
13.0 

8.75 

Appendix V (Contd.) 
'3. ' ----4. 

68 (June 1982) Minimum ~.2,000 
and maximum 
Rs.10,000 

12,306(March 
1982) (Central 
and Sta te Pro
vident Fund) 

7,665(March 1992) VI.Life Insurance Fund 
VII.Compulsory Deposit 

Scheme, 1974(Income
~ax payers) 

VIII.Currency 

12.50 724(July 1982) 

15,000(August 1982) 

IX. F r~.12.£§ ~..sLI\ e~L,. Sav ig~.§ chem~ s 

(1)Social QGcurity JErtificatGs 11.3 
( .w f f e c t i v 2 ra t e 

6.94 Haximum Rs.5,OOO 
(to tri~)le in 10 
years) (From June, lr82) 

of return) 

5. 
Closed End Unit Five
Year Scheme. Sales 
under this Scheme were 
kept open only for tw
o mon ths, Hay-June 
1982. Tax exe~ption 
is as in the case of 
Unit Scheme, 1964. 
Deduction of 100 per 
cent is proposed in 
Finance 5ill in resp
ect of first Rs.6 000 
(Rs.5,000 earlier~ of 
qualifying savings pl
us 50 per cent of nex
t Rs.6~OOO(~.5,OOO ea
rlier)of such savings 
plus 40 per cent of 
the balan ce • 

Maturity period is 10 
ye~rs. Holder should 
be in .the aGe group ~f 
18 to 45 years. Cert
ificatas will be in 
denominations of Rs.500 
and ~.1,000 and amoun
ts pay~ble on maturity 
will be Rs.1,500 and 
Rs.3,000, respectively. 

~ 
~ 



Appendix V (Cont~.) 
1. 2. 3. 4. -------5. 

(2) Capita+ Investment 
30nds (June 28, 
1982) 

(Free 
tax) 

7.00 60(upto July 1982) 
of income-

No ceiling' 

If a holder dies aft
ter two years from 
date of purchase of 
cer tifica te, his nomi
nee or legal heir will 
get full maturity 
value. 

Maturity period is 10 
ye~rs. Interest is 
free of income-tax 
and Jonds are exempt 
trom Wenlth Tax; -
Bonds nre also e~empt 
from gift tax upto ' 
~.10 lakhs in the case 
of their first holder. 

'" ~ .r-.. 
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APPENDI.X VI 

DEDUCTIBILITY OF n~TEREST INCOME AT SOURCE* 

The enclosed statement presents the provisions regarding tax 

deductibility at source in respect of dividend or intcrest income 

eCJ.TIlcd from mCljor financial assets. l\s may be secn there from, 

inb~rest paid or' comrnerci2.1 b.J.nk and co-operative bank deposits is 

completely exempt fromthc provisions rp.l2.ting -to deduction of income-

tax at source (vide s1..lb-section 2 (vii) of section 194A of the Income-Tax 

Act,1961). In rCsDcct of company debentures uS well as public deposits 

accepted by them, the rate of income-tax to be deducted at source is 

only 10 Der cent and that too, if the amount of interest exceed. 

Rs.l,OOO. On the other hand,in_the case of divic~nds on company 

shares, the rate of income-tax t8 be deducted is 22 per cent for 

dividend amounts exceeding Rs.250. 

* Dr.Tapas ChakrubCJ.rty of the Division of Fiscal Analysis(DEAP)helped 
in the prcparation of this note. 
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STi\TEMENT VI. I 

R\TSS FOR DEDUCTION OF T?,X !\.T SOURCE IN CERT~,IN Cl\SES 
-.-----------o------Ciiic"cjiE_TAX)-----

Deductible at --SOIlrcc- 1900~:rn---f981-02 1982-33'': 
Rate--Rate Rate Rate- Rate Rate 
of of of of of of 
In- Sur- In- Sur- In- Sur-
come char- come char- come charge 

______ ::_!-_a2C __ ..sL~ ____ o:::t:oa_~.9.e_ • _ 0 o_toa?C .•.. _ ___ . _ _0. _ ________ __ 0. _____ 0._ _ 0 0 __ 

1 2 3 4 5 6 7 o 
____ - 0 ___ 0 • ______ o ____ ~_" ______ ._. ______ .0 __ • __ 0 ___ 0 __ 0'_' • _________ 0 ____ _ 

In the case of a 
person other than a 
company, vvhere the 
person is resident 
in India, 
( i) On income by way 

of interest 
other than 

"Interest on 
Securi ties II 

~-- <yy--

10% Nil 10% Nil 10% Nil This is applicable 
inter alia to inter
est paid on company 
deposits only if the 
interest amount 
exceeds Rs.l~OOO.Unde 
the same provision, 
interest paid on depo 
si ts vIi th commercial 
co-operative banks ar 
completely exew?t fro 
deduction at source. 

cont ••• 
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··-.. -.-1--·-·.-.---··.-·--·-.·· ----2--3-·-,1' . -"5·"6----- 7 .... --·0- --.--.-._ .... " .. -- ----
........ '---.----~-.-..-. -~-- .. -.-.- -_ .... . -- ...... - .. -~ ---~-... _ ...... -._, .... - _. -.-.~ ..... _ .... .. ---.---------- ... -.. -_ ...... -
(ii) on income by way of 

interest payublc on~ 
(a) any security, other 

than a ·tax-free 
security, of the 
eentral or a state 
G ove rnmen t, 

(b)any debentures 
issued by a compaDy 

10% Nil 10% Nil 10% Nil 

(listed in a rccog- Interest on debentures 
nised stock exchange)10% Nil 10% Nil 10% Nil is also exempt if the 

amount does not exceed 

(c) any other income (8:'C

cluding int.erost paya
ble on a ·tax-free 
security) 

Rs.1,000. 

This is applicable to 
21% 2% 20% 2% 20% 2% dividends on ordinary & 

preference shares if the 
dividend amount exceeds 
Rs.250. 

*Note: Pe-rson-s with -income be-i-oW--fh'C·-taxableliffirE·-c';.n receive these-
categories of i~come without deduction of tax at source, furnishing a 

declaration in writLng(in duplicate)in prescribed form and verified in the 
prescribed manner, to t he person responsible for making the payment. The 
declaration "'ill have to be to the effect that the estimated total income 
of t he declarant of the previr:ms year will be less than the minimum liable 
to income tax. This concession is not available to non-resident inve~tors. 



~ndix VII 

Some Characteristics of Deposits 
Accepted by l'~on-banking Fin~cial 
and Non-li'inancial Companies" 

---
Thr'ee statements appended to this note present 

data on maturity-vlise anJ. intcrc:;st range-wise distri-

bution of public deposits accepted by non-banking 

financial and non-flnancial cO;i:panies for three 

reference periods, Narch 1980, Narch 1981 p and 

March 1982. These data are based on a quick survey 

of a sampla of representative companies drawn up 

separately from four regions in respect of financial 

* This note is solely based on the data specially 
tabulated for the Working Group by the Central 
Office and. the four Regional Offices of the 
Department of Non-Banking Companies (DNBC), Reserve 
Ba~k of India. In this regard, the ~orking Group 
gratefully acknowledges the prompt supply of data 
organised by Shri .... S. Jaspal, Chief Officer, DNBC 
Shri Govindaraj an (Daputy Chief Officer, Bangalore ~ , 
Shri B.A. Rao lDeputy Chief Officer, Calcutta), 
Shri h.S. Pai (ueputy Chief Offiser, New Delhi), 
and Shri B. Subramanian (ueputy Chief Officer, 
Bombay) • 



cOQpani~s accepting public deposits and that 

drawn up at the all-India level for non-financial 

companies similarly accepting public d8posits. As 

these rspresent sample data and as no attempt has 

been made to present any global estimates p the 

figur~s presented in the statements do not represent 

the total size of public deposits accepted by 

companies. Details of their coverage are contained 

in the respective statements attached to this note. 

I. Concentration at IIigh 
~at8"s of Interest __ _ 

H on-fin~!.l..Eial Companie ~ 

2. Statement VII .1 presents data on distribution 

of public deposits by intercst rates in respect of 

non-financial co~paniGs. Two important features 

ars discernible from these data. First~ a preponderant 

part of public deposits as at the end of March 1981 

and fl8.rch 1982 was concentrated in the two high3st 

interest ranges of '13 per cent or morc but less than 

1 5 per cent' and '15 per C8n t or morc'. The se two 

interest ranges together accounted for about 90 per 

c8nt and 95 pc r cent of the tot al de posit s at the 
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abovG two rc f':::rence peri ods p rc spe ctively. Wi thin 

the tvlO highc st interl .. st range s ~ the bulk .69 per cent 

of the total in J.Viarch 1981 and 64 per cent in 

March 1982) was mobilised at the rates of '13 par 

cent or more but Ie ss than 15 per cent'. Even in 

the previous year ending March 1980 p the two highest 

ranges accounted for 55 per cent of the total 

deposits, but the '13 per cent to 15 per cent' range 

was the most important with 47 per cent of the 

deposits mobilised at the rates of interest falling 

in that range. 

3. Secondly, the rate s of intere st offered on 

public deposits have firmed up rather conspicuously 

over the years, which is evident from two features; 

the shares of the highe st interest range of '15 per 

cent or more' stGadily rose from 9 per cent in 

JVIarch 1980 to 20 per cent in 1981 and further to 

31 per cent in Harch 1982; and the estimated 

weighted average of ths rate of intercst for all 

deposits likewise improved from 13.1 per cent to 

13.9 per cent and to 14.2 per cent over the three 

years, r€spectively. 



241 

Financial Compania ~ 

4. fhe distribution of doposits accepted by non

banking financial companies is also oriented towards 

the high interest rate brackcts~ but there is a .' . 

major difference as com.pare d wi th the non-financial 

companies. That iS 7 the middle brackets of interest 

ratc 7 namely, '9 per cent or more but less than 11 per 

cent' and '.11 per CGnt or n10re but less than 13 per cent' 

attracted sizeab le:proportions of deposits for 

financial companies - nearly one-third - at the end 

of Mar'ch 1981 as well as March 1982 in contrast to about 

11 per cent .and 2 percent respectively, for the non

financial companies (Statement VII.2). 

5. The hi~hest two brackets of '13 per cent to 

'·15 per conti and ' 15 per cent and above' together 

fetched 50 per cent of the deposits of financial 

companie s as at March 1981 and 66 per cen t in Ivlarch 1982 ~ 

the corre s·~.Jon.jing proportion for Narch 1980 was 

24 pcr cent. 

6. Thus 7 as in the case of non-financial compo.nies, 

the rate s of interc: st offered by financial companies 

have undoubtedly firmed up ovcr the years~ with larger 
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proportions of c:.eposits having been funnelled at 

higher and higher interest rate brackets. I'his is 

more accurately manif~st~d in illl upward movement in 

the weighted average of the rates of interest 

estimate d also for the deposits of financial companies 

.from 10.6 per cent in March 1980 to 11.6 per cent 

in March 1981 and 13.3 per cent in fvlarch 1982. 

II. Haturi ty-wise Distribution 
of De:I20si ts 

7. Data on rna turi ty-wise classifica tion of public 

deposits is available only in respect of financial 

companies, wl1ich is depicted in Statement VII.3. 

Over 60 per cent of the deposits accepted by financial 

cODJl8nies have been for longer maturity periods .of' 

above two years. The short-term deposits of less 

than 6 months' duration have drastically come down 

from about 1:2 per cent of the total in March 1980 

to about 3 per cent in March '1982. On the other hand, 

the proportion of deposits accepted for pEriods between 

6 months and 1 year and betWGen 1 year and 2 years 

has shown an increase from about 25 per cent to 

nearly 30 per cent. But a conspicuous shift in the 



maturity patt8rn of deposits is seen in the category 

of 'over 2 yoars and upto 3 years' ~ its share in total 

~eposits galloping from 24 per cent to 44 per cent. 

8. The lTl8.turity and interest range-wise distributions 

of public dGPosits~ presented abov8~ have obviously 

been influenced by the impositicn of 15 per cent 

coiling on interest on deposits accepted by non-

financial as well as financial companies except the 

mutual bEnefit companies (Nidhis) and housing finance 

companies effective from April 1981. Earlier, 

eff2ctiv'c from July 1 ~ 1977 the finance companies 

other :than mutual benefi t(Nidq.is), fJJld housing 

finance companies were prohibited from accepting 

deposits for periods beyond 3 years; in the case of 

the housing companie's~ the maximum period prescribed 

was 5 years. Similarly~ in the case of non-financial 

companiGf:3 the Government prescribed the maximum period 

for DCC€ptance of deposits at 3 years effective 

from April 1 ~ 19'78. 



STATE~lliNT - VII.1 
by N on-Financial ~ompanies A Qcording to Rates ~f Distribution of Deposits Accepted 

Interest (exclusive of Brokerage) 
A (Rupees, Thousands) 

Total Deposits under 
3(2)(i)and 3(2)(ii) Rate of Interest 

Deposits from public covered 
under 3(2) (ii)* 

31.3.80 31.3.81 31.3.82 31.3.80 31.3.81 31 .3.82 

1) Below 6% 1 ,09,63 1,57,72 1,80,92 1 ,64,50 2,93,~? 2'2 6 ,87 
(0.3) (0.3) (0.3) (0.3) \.0 • ..) 0.3 

2) 6% or more but 62,24 55,73 20,11 69,7) 63,28 24,61 
less than 9% (0.2) ( 0.1) (- ) ( 0.1 ( 0.1) (- ) 

3) 9% or more but 24,01,80 5,97,76 2,77,15 28,06,16 ',41,77 2,97,01 
less than 11% (5.8) ( 1 .2) (0.4) (5.2) (0.9) (0.4) 

4) 11% or more but 1,55~77,68 52~48,82 29,23,18 1,98(53,53 G5,00,89 34,67,91 
leeS than 13% 37.9) 10.1) (1.5) 27.1) (9.6) (4.3) 

1'\j 

5) 13% or more but 1,92~55,89 3,55{65,92 4,00~07,58 2,54(04p05 4,54,22,53 4,62(72,74 
~ 
~ 

leES than 15% 46.8) 68.6) 64 .0) 47.5) ( 66.8) 57 .7) 

6) 15% or more 37,07,19 1,01~78,49 1,91(21,01 51,56,15 1,51(12,46 2,99~53,06 
(9.0) 19.6) 30.6) (9.6) 22.2) 37.3) 

l.OTAL ~JJJ&43 "ttJ8,04.,L44 6 p 25,29 j 95 5p34,54...l18 fi 79.i44--.L?3 8.02.52 20 
~.ei,,;hted average 100.0 100.0) ( 100.0) ( 100.0") -- - 100.0) - r100: 0) ~ 
raic cf interest 13.1 13.9 14.2 13 • 1 14.0 14.3 ---------------------------------------------------------------------------------------------FiburEs in brackets represent percentage to total. 
* Rule 3(2)(ii) covers deposits from public with a ceiling of 25 per cent of net worth. 
Rule 3(2)(ii) covers deposits against unsecured debentures/or deposits from the share
holder s or deposits guaranteed by a dire ctor of the company concerne d. This has a 
ceilirg of 10~b of ne t worth in re spe ct of non fin an cial companie sand 15% of net worth 
in reEpect of financial companies. 

- me ar s negligible or nil. 
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ST..i'. TEH2NT VI I • 2 

DL:31'RIIm'i.'2:Qi;: O:? DEPOSrl'S CC-SPTED '3'[ FCH"NCP:L 
Cm'ie-~;.'UES )\CCO,'IDHJG '1'0 IKTi~RSST l-l,'.NGE ------- --"-.'.- .. ,_ ..... __ ._---------------

. _ (Runees, -thousands) --.. -------.--.-------------------,--.----- .•. --~------,,---...,~~ Hange of Interest CGntres. I"iarch 31, f'larch 31 narcl; 31., 
Rate 1980 1981 1982 

--- - 1. - . - .. -i. - .. --3-: __ a' L .- - -----5-~-- ._---_ ... :--- -- -- ----- - . - ...... _ .. - .. --........ -.... ~ -... - - .. - ..... -.- ..... ---.-.- ... - ... -_ ..... - -----
1. Free of Interest Calcutta 1,84 1,73 21,59 

2. Below 6% 

3. 6% or more but 
less 'chCln 9% 

Delhi 12,R7 18,33 17,85 
BClllgalore 11,31, 99 9,69,38 33,51 
Bombav ~·,12,91 37,.19 -1.84-
;3-1.ib--~-·t::o·tal---- --1-1, 92-;G:'~- --fo-~-~F9', -63-----7-7~ .. 7·9-

(6.8) (5.5) (0.5) 

Calcutta 3,70,51 3,77,50 8,73 
Delhi 1,63 6 /1 1, 58 
Bangalore .. 16, 39 60,81 99 
Bombay 63 66 t1 
Sub--t.otal 1,19,16 '.·,39,61 -11, 34" 

(2.4) (2.2) (0.1) 

Calcutta 1, 53,85 88,72 27,70 
Delhi 50 96 2,29 
Bangalore 11,53,73 1, 14, 35 31, 15 
.~o2.p_aL- 15, 19~.92. ___ }6, '17,02 25,77 
Su1J--total 20,27,17 18,81, 05 86,91 

(16.0) (9.6) (0. G) 



246 

STAm~ENT VII.2 (Ccntd •• ) --. 

(1 ) -- -( 2-)--· -- (3 ) - ___ .0 ( 1- ) (5 ) 
__ ~. _______________ ._ •• __ ._ .. o 0 _. __ 0 _. _________ • ______ ._ ••• ________ ._. __ • 

7. 15% or more Calcutta 3,31,56 3,13,92 1,96,86 
Delhi 1,97,29 9,76,91 10,83,06 
Bangalore 7,25,20 13,89,55 16,99,29 
Bomb_C1Y_. _____ 3-'-3_2_,_0)_. ___ 5J_0.§_~.}) __ . __ ._7_,_2l.!._25 
Sub-total 18,89,09 31, 88,82 37,02,16 
_. ____ . ___ __ __ (.l.Q~) ______ L1 §_~ _____ C2_,1o~_6_:..) __ 

Grand
Total 

1,76,19,57 
(100.0) 

1,96,13,95 
(100.0) 

1,50,58,90 
(100.0) 

Weighted average rate of interest 10.6 11.6 
_____ .. _. __ . ___ - . - - . ___ •. __ .. __ -_._··_-0 .. __ -- _ ..... ____ . __ '.0'_._' __ 

FJgures in brackets represent percentages to 
grand total. 
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:jTATH~ENT VII.2 (Contd. ) 

-----------------------~------------~~-------~------------------------
1. - 2. 3. 5. 

---------------------------------------------------------------------
4. 9% or more but less Calcutta 81,31 25,18 35,32 

39,08 
1,56,97 

11, 17,J:..CL 
13, ·18, 47 

(9. 0) 

than 11% Delhi 35,75 17,03 

5. 11% or more but 
less than 13% 

6. 13% or more but 
less than 15% 

Bangalore 6,65,17 3,08,28 
-Bombay 20,73,56 28,25,50 
Sub-to-tal ----2~8, 56-,·09 - ·---3-2~06,29 

(16.2) (16.3) 

Calcutta 2,05,08 1,95,22 75,58 
Delhi 9,88,66 8,19,95 4,88,76 
Bangalorc 15,19,08 18,27,58 9,99,97 
B6mbav 3,61,79 3,47,36 19,63,35 
sUb":'-fO-taT - -6T, 0-4-,--61---3f,-g·o-,-fl--)5, 27,66 

(3 '1. 7 ) ( 16 • 2 ) ( 2 3 • 4 ) 

Calcutta 1,52,81 54,10 47,92 
Delhi 12,~8,53 14,71,26 5,99,39 
,Bangalore 6,02,38 45,18,35 47,52,16 
B()jl1~1;>3Y _______ .3.,]...7_,_oJ. ___ .3-,_8..1., 43 ___ .J..!_Q.~.'_8.0_ 
Sub-total 23,30,81 66,58, ,14 63,0·1,27 

(13.2) (33.9) (41.9) 
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STl\TEI'IENT VII. 3 

~I_S.1'J~I_B_U_T}.O~. _OF P}~2.P9~'3}TS_.l::.~~Ey.~~.A .13)~. FINA~CIA.~.C::OMP1\NIES 
ACCORDtNG TO 111\TURITY PERIODS . 

-,-_~. _________ -=~~=~~~: ~'~ .. ~'~_=-.. '-:-=-'.~== ___ ~R..up'e_e.s_,-~h9_u.si!.ndsJ_ 
Maturi ty Periods Centres March 31, t1arch 31, 1·1arch 31, 

1980 1981 1982 --- ----C1 Y . . . . -. ----- . - -- . (2 T'- -- . . .. -Y' [3)" - .. ''- - _. -( 4)" 0-' • • .• - -(5 ) .. - . 
. '_._.- -. - -.- .. _- . -... ~ .. --- _._--"".- --- --.--'.~ - - - .. - ............... - - -_ .... - .. - .,- .. - .- .. - .. _. --" ...... -... ---~ 
1. On demand or on notice Calcutta 2,26,91 2,11,13 65,16 

or otherwise in less Delhi 22,85 28,65 3·1,31 
than G Donths Bangalore 15,78,56 13,99,58 1,78,25 

2. After a period of 6 
months or more but 
upto 1 year 

3. After a period of 1 
year or more but 
upto 2 years 

30~b.ay _____ .... .31).1, 1_~_._ .. }., .8.1_,}.4 ___ . .1.,_3.1! ~ 
Sub-total 71,19, ,14 20,23,50 4,08,9:::1 

(12.2) (10.3) (2.7) 

Calcutta 2,23,04 1,27,16 1,04,48 
Delhi 6,63,78 6,56,89 7,65,37 
Bangalore 11,76,92 11,22,66 13,85,94 
!?.om~ay __ ._. _ }~9.'_E3_5 ___ 6,-_5J., 50 ___ ~-, . .9.2.' .5}_ 
Sub-total 25,41,59 25,64,21 28,58,32 

(14.4) (13.0) (19.0) 

Calcutta 60,10 51,83 73,04 
Delhi 5,38,69 7,75,10 4,4~,81 
Bangalore 10,32,36 11,96,02 10,33,67 
p0.E:tP.c!y. _____ . !-., §_~.L ~__ _ . } IJ.6.-,-5) _ . _ 2.t .9..9 .cQL 
Sub-total 18,20,23 23,99,47 ~1,50,56 

(1 0 • 3 ) (12 • 2 ) ( 1·~ • 3 } 
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STAlEMEtn VII.3 (Contd. ) 

------ .. -...... ---~- ..... -.... -.,..-----... --:-'.~~ ..... --- ..... ---------~------------------------------
(3) (5) 

----------------------------------------------------------------------
1. After a period of 

2 years or more 
but upto 3 years. 

5. After a perio6 of 
3 yearr3 or :l~Jre 
but upto "~ years 

6. After a period of 
1· years or more 
but upto 5 years 

Calcutta 1,99,32 1,03,72 1,14,51 
Delhi 8,15,35 16,28,85 8,78,48 
Bangalore 26,19,74 26,71,60 46,26,56 
Bombav 5,52,5·1 6,73,82 10,60,94 
s-lib---to-t-aI-' . --;f2-;,f6-, -95'-'-5-0·, -7-7-,-9-9 .-- -6'(3;, -80';19 -

(2,1.1) (25.8) (·1,1.1) 

Calcutta 59,74 66,70 39,02 
Delhi 6,17,26 1,47,24 68,91 
Dangalore 10,78,03 26,07,80 2,77,42 
3.Q!llp.ay ....... . lJ.9 .3.,:1} . . .. _8.'J).!.J...~. _ .. _ .:.1_, 83,.?.9 ___ _ 
Sub-total 19,78,50 36,96,70 8,68,88 

(11.2) (18.8) (5.8) 

Calcutta 2,38, 
Delhi 12,87 2,37 28,21 
Bangalore 1,25,32 55,17 15,13 
D.0J11.b.ay _. ___ ... __ .I~.!...~9 __ . __ .2., ~.7.! .3J __ t~39, . .}-.3 
Sub-total 2,16,26 9,15,23 18,82,77 

(1.2) (1.6) (12.5) 
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~TA1EMENT VII.3 (Contd •• ) -----_._-_ ... _._ ... ---_ ... _-----_ ..... - ... _----_. __ ._----_._----------------------------
(1) (2) (3) (1) (5) 

-., ... _---_ .. - .... _-----_ ..... ----------.... - ... -.-------_. __ .. _---_ .... _ .. ---_ .. _------_ .. _-----------
7. After a period of 

5 years or more 

8. Unspecified 

Calcutta 5,31,,'17 
Delhi 

,1,96, ·13 
96,01 

17,49 
11,86 

Bangalorc 12,33,31 1,95,17 1,57,01 
_ .. _BOJ1lb~ ____ .2..8_,_1).J7 5 ____ .1}, 7 8~,_:9:-=1~--_:__-=2:.=1~,.::8~2 

Sub-total .~ 6,62,97 35,66,52 2,08,2-1" 
(26.5) (18.2) 0.4) 

Bombay 61 33 65 
(-) (-) (-) 

. -.------- . ,._-- ---- --.. --- ... -- ---_._--_ .. _-._-------
Grand 1, 76,19,57 1, 96, ·13, 95 1,50-,58,90 
To ta J. ( 1 00. 0 ) ( 1 00 • 0 ) ( 100 • 0 ) 

F {gure"s--in--b-racke-t:; -reprc-s-ei1t--p-e-rc·e~-ta-0-c- -t~--g"rand-total-.-- .. -- __ '0 ----

(-) means ncnliQible or nil 
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Appendix VIII 

Supf'lE;mentary Data 011 the Structure 
of Bank Deposits 

A set of ten accompanying statements present 

more re c(.nt data on di fferent characteristics of bank 

deposi ts as obtaine d by the Working Group from banks 

through a special return. The responses of banks to 

different blocks in the special return seeking various 

aSPGcts of bank deposits have not been uniform and hence 

there has be en some difficu 1 ty in con so lida ting the 

data received. The consolidation has therefore been 

attempted separately for differGnt bloc1cs of the return 

depending upon the coverage and comparability of data 

furnished by banks. Hence, the number of banks covered 

would differ in respect of each type of information. 

Also, because of the limited coverage of the number of 

banks in respoct of some of the characteristics, the 

absolute magnitudes presented in the accompanying tables 

are not of any dire ct r::; levance; wha tare re leven tare 

the broad pro portions 8l1d structural characteristics 

of bank doposits emerging from these data and changes, 

if any, doscerniblc from them. These data based on 
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the special return are intended to supplement the 

more comprehensive data presented in earlier 

appendices particularly in Appendix III~ which are 

based on regular RBI returns. 

VIII.2 Statement VIII.1 brings out that the 

deposits of metropolitan branches remained almost 

static between .December 1981 and June 1982. As a 

proportion of total deposits the share of metropolitan 

branches declined from 38.9 per cent to 37.7 per cent. 

Statement VIII.2 shows that the share of fixed 

deposits in total deposits 7 and within fixed deposits, 

the share of special category deposits~ had suffered 

slight erosion during 1981-82 and thereafter. 

Statement VIII.3 relating to co-operative banks 

brings out how the bulk of their deposits are in the 

form of fixed de:'osi ts but the spe cial category 

deposits constitute a very small proportion. The 

maturi ty pattern of commercial bank deposi t presented 

in Statement VIII.4(A) and VIII.4(B) highlights 

the fact that between March 1981 and June 1982~ the 

share of the longest maturity category of 'above five years' 
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in total fixed deposit slightly declined. However p 

in the case of co ~,op8ra tive banks ~ certain aberrations 

are seen (Statement VIII.5). The bulk of the special 

deposit schemes with scheduled commercial banks within 

thGir fixed ~eposits category are for the long maturity 

periods of above 3 years (Statement VIII.6). However, 

there has been a slight shift in the maturity pattern 

of special category deposits away from the longest 

maturity of 'above five years' between March 1981 and 

June 1982. This is also reflected in Statement VII.7 

which presents maturity wise data on fresh 'special 

category deposit' accounts opened or renewed during 

the recent period. 

VIII.3 Data on size wise distribution of deposits 

with scheduled commercial banksp presented in 

Statement VIII.8 shows that~ as expected the bulk of 

savings deposit accounts are of small size unlike in 

fixed deposits. Intercstinglyp the size-wise distri

bution of co-operative bank deposits is much more skewed 

than that of commercial bank deposits (Statement VIII.9). 

Finallyp the share of 'personal and individuals' 

category in fixed deposits improved towards the end of 

March 1982/June 1982 (Statement VIII.10). 



Semi
urban 

Urban 

l1etro
politan 

Total 

977.99 
(18.2) 

1399.63 
(26.1) 

26:~6.13 
(.19.<.) 

5359. -'3 
(100.0) 

(3.2 ) 

(17.5) 

(21.5) 

(17.0) 
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STATEI·1EPT VIII. 1 

2192.66 (33.6) 3937.59 (53.2) 7<108.24 (100.0) 
(27.3) (23.1) (23.5) 

2179.56 (27.3) -1·398.73 (55.1) 7977.92(100.0) 
(23.9) (25.8) (25.3) 

2883.85 (23.5) 6756.21 (55.0) 12287.-19 (100.0) 
(31. 6) (32.6) (38.9) 

9121.11.: (28.9 )1706-1.62 (5·1.1) 315·15.6-1 (100.0) 
(100.0) (100.0) (100.0) 

-_._-_._--_.- _._._._._._--'.---_._-. -- -------- - _ ... - .... --- - _. --- --.. - --_._--
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STATEVL:NT __ VI I I.!.l_J...9 on t..9l 
__ • ________ •• ____ ... __ o. ________ ._ ••• _ •• _. _. __ •• ________ • __ J _~up.e_~s I C~.2~ s:...,:) __ 
__ . __ ._. __ . __ ._-L'.!2.~!__a_f.?_r __ 2_~S_c.h~_Clu.J:.e9_Cp_~eEc}:.?.1_.B_~n~_s/ ... ____ . ____ .. _____ _ 
PODulation Snd - June - 1982 ___ _ 
G£.Ql,lQ. CtIT"ren\_ =:=-=.~:_~_Ciy_i._n~s _______ .. _FX~:e_~---'==~'- -~9~faj-"---- . 

Rural 355.53 \8.5) 1687.66 (40.3) 2141.38 (51.2) 4181 .51 (100.0) 
f 6.6 ) (17.7) (12.0) (12.8) \ 

Semi- 998. ·15 (12.6) 26,17 .,~ 3 (33.·1- ) '~282 .,n (5,1·.0) 7928.29 (100.0) 
urban (18.6) (27.8) (23.9) (2·1.2) 

Urban 1105.30 (16.9) 2213.16 (27.0) 1668.80 (SS.l) 8317.27 (100.0) 
(26.2) (;23.5) (26.1) (25.4) 

Me'cro- 2612.12 (21.1) 29·17.59 (23.8) 6808.79 (55.0)12368.49 (100.0) 
politan (:8.6) (30.9) (38.0) (37.7) 

Total 5 381. ·~·o (16 • .'~) 9525.8'1 (29.0) 17901.38 (5,1.6) 32798.62 (100.0) 
(100.0) (100.0) (100.0) (100.0) 

-.-.-.- ----------------- ---.-- ._----.. _- ._---_.- . -. -----_. __ .- -.--- - ._-. ------
l?iCTures in brac}..:ets represent percentages to total 



STp,TEHENT VIII. 2 --.-.----- ----
DEPOSIT ACCOUNTS BY rrYPE -:._-- ..... ~~==---TI3-u:pees, C.!"ores) 
Data for 20 Scheduled Commercial Bank~s~ ________ _ 
Type of periodMarch -'-~'1arch-- Harch' June 
P~.Q.o.§i t _____ 13.72 ___ . J_9_i?_0 _____ .1.Sl.8.1 __ ._} 9.8). _____ _ 

Current 2916 3303 3933 ~·051 
(18.2) (17.7) (1 7 • ,1 ) (16.0) 

Savings ~·179 1.9::1 6252 8676 
(26.0) (26. ':: ) (27.7) (2'~. 5 ) 

Fixed 8952 10,:56 12':01 21058 
(55.6) (55.9) (5 L 9) (59.5) 

a)of which .~ 762 51-3-1 6737 9998 
Special (53.2) (52.0] B'~l. 3] (:17.5; 
De~Josi t 
Scheme 

Total: 160·17 18700 22586 35'2-09 
(100.0) (100.0) (100.0) (100.0) 

Figures in square brackets relate to % of 
special deposits to fixed deposits. 
othei.bracketed figures represent percentage 
to total. 

ro 
tTl 
0\ 



S TJ!. TEI1E~_T_ VI I I • 2 (Con td •• ) 
P'~?.QS}_~_ j\~~O~~§ __ BX. _'IYPE __ (R.up~_e_s! 5=EoF~~..L 
Data for 20 Scheduled Commercial Banks 
Type-cT period--r>ecember 1-1arch- _. --juTi-e--
Deposit 1981 1982 1982 

Current 

Savings 

Fixed 

a) of "t.,hich 
Special 
Deposit 
Scheme 

Total 

4250 
(16.3) 

7430 
(28.5) 

14405 
(55.2) 

8071 
r56.01 - -

26085 
(100.0) 

'13<11 
(18.2) 

6499 
(27.3) 

12963 
(5 :2·.5 ) 

7196 
:"55.5J 

23803 
(100.0) 

1763 
(17.3) 

7769 
(28.2) 

15022 
. (5 ·1.5 ) 

7837 
!)2.2J 

27551 
(100.0) 

Figures in sqUCtn~ brac}:cts relate to % of 
Special Deposits to fixed Deposits. 

other bracketed figtlrCs represent percentage 
to total. 

ro 
en 
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ST1\TEI12NT VII1. 3 

DEPOSIT ]',CCOUNTS BY TYPE 

___ ._. _____ ._. ______ " ___ . __ " __ J RUJ?g~_s~roFes) 
Data for 5 Co-oDGrative Bar'.ks 

Type-o-{periocf-M-a-rch- - " Marc"I1"---'March - - - -
peDosi t ____ . _._.)_~_7.'} __ _ ).s!80 __ ___ 1_~?_~_ . ___ _ 

Current 

Savings 

Fixed 

of which 
a)Special 

Deposit 
Scheme 

56.71 
(15.·1 ) 

50.50 
(13.7) 

260. ·"i.8 
(70.8) 

0.68 
7.9.1 

·11. ~6 
(9.8) 

52.61 
(10.6) 

61.75 71.11 
~1~.6) (15.0) 

319.58 369.38 
(75 • 7 ) (71 •. 1, ) 

28.85 
:-9 • OJ 
1-

37.56 
i~10. 2J 

Total" ~i.69 4'1i'.79 496.43 
(lro.o) (100.0) (100.0) -- -- - -, ---, -----.---- .,. -. ..- ...... -.--- ---.- -.--- - - ---~ ..... -.----

Figures is squilrc :)l.-ackets relate to % of 
special deposits to fixed de?osits. 

Other bracketed fioures represent percentage 
to total. 

ro 
c:n 
ro 



STATEMENT VIII.3 

DEPOSIT ACCOUNTS BY TYPE 
Dat~_for .. 5_c9_-2pe-rative Barik~.!Rupc_~SLCF..0r_c_s)_._ 
Type of Period June December narch June 
Deoosit 1981 1981 1982 1982 _ .... -- - --_._-- - _ ..•.. _._._-... - - - .. -- - - - --- ...... ---.- _. -_._._ ... -
Current 57.08 ·~9 .10 ·19.·~ 7 69.09 

(10.8) (9.0) (8.8) (11.3) 

Savings 78.16 87.86 88.86 92.92 
C.1~ • 7 ) _(16.1) (15.8) (15.2) 

Fixed 395~05 '~08.47 424.57 150.58 
(75.5) (74.9) (75. ,1) (73.6) 

a)of which 10.83 '15.55 ·19.62 54.62 
Special ~10. 3j ~-11. 2) 1)1.7) [12.11 
Deposit 
Scheme 0 

Total 530.29 545. ·12 562.90 612.59 
1100.0) (100.0) (100.0) (100.0) 

-.--.-- _ --- ---"'_._-----
FigurGs in square bra~1<::ets relate to' % of 
Special Deposits to Fixed Depo~its. 
Other bracketed figures represent percentage 
to total. 

1\l 
t11 to 



Maturity Pattern 
of Deposits 

upto 6 months 

Above 6 months and 
upto one year 

Above one year .3l1d 
upto 2 years 

Above 2 years and 
upto 3 years 

Above 3 years and 
upto 5 years 

Above 5 years 

Total 

260 

Sta tement VIII.4 (A) 

NatUl:~~.iLJ>attern_ of Fixed Deposi ts 

(Rupees, lakhs) 

Data for 6 Scheduled Commercial Banks - -
Harch 80 March 81 Narch 8t June 82 

72,0.21 6838.26 7216.27 5820.31 
7.5) ( 6.6) (5.7) ( 5.4) 

4828.06 5581.20 6464.82 1119.20 
( 5.0) (5.4) (5.1) ( 1 .0) 

17014.00 21318.50 20732.09 27564.46 
(17.7) (20.4) (21.1) (25.5) 

6526.00 7956.60 9016.87 1608. 7~ 
(6.8) (7.6) (7.1) (11. 5 

18920.42 13831.77 20~2,7. 73 21361 .94 
(19.7) (13.3) (16.5) (19.7) 

41490~44 48718.27 56175.62 50806.88 
(43.2) (46.7) (44.4) (46.9) 

96019.13 104244.62 126433.40 108281 .58 
(100.0) (100.0) ( 100.0) (100.0) 

Figures in brackets rGprese~t percentage 
to total. 



S ~_TEME~~. VI ~1..! -1 --{L! 
fJ'.A TUR;:TY PATTERlT OF FIXED D:SPOS ITS 
--- .---- -- - -----.-.----- .. -. - - - -(Ru~ees, :.akhs) 

Ma tu-rrt~/ -P-a-ttern-Da ta -for- "7-Schedu-recr -Co~erc·ia I-Banks 
of Deposit Mard,,--1980 March 1981 Marcn-1982 -------------- -- - - ----- .... --.--~- ---.--.------- - .. __ ._._-.. _-......... 
Uryto 6 months 

Above 6 months 
& upto one year 

39161.21 
(8. ,i) 

16389.06 
(3.5) 

Above one year &1@68~99.00 
upto 2 years (L,.7) 

Above 2 years & 
U\')to 3 years 

Above 3 years & 
upto 5 years 

Above 5 'Tears 

Total 

48957.~2· 

(10.5) 

291371.'4 
(62.8) 

.~ 6 ,1 0 7 8 • 1 3 
(100.0) 

._--_._-- -.--.-.----

58001.28 
(10.8) 

1:::937.20 
(2.8) 

792·~3.10 
(1-1.7) 

43674.77 
(8.1 ) 

311898.27 
(63.6) 

6·~t198. 27 
(10.3)' 

12677 .82 
(2.0) 

97162.96 
(15.rt) 

lOQI35.73 
(16;. 9) 

346681.62 
(55.3) 

537751.62 627456.40 
(100.0) (100.0) 

-.----- -'- ---- .---------. 
Figures in brackets re;::>rcser..t :')ercent<1ge to total 

G> Data ~-ela tes to a~.)ove one year &~ 'LF:,to three years 
period. 

I'V 
m 
I-' 



ST~TEl1ENT~~II.4 (B) 

MATURITY Pl' .. TTERN OF FIXED DEPOSITS __ _ -=~ ~~ ~~=-~=-~~-~ ~=~_=-~~~~= __ =lIi'iQ.e_~s.I __ L_aJ:]1s) __ 
Ma turi ty Da-ta for 8 Scheduled Commercial Banks;\' ._ ... -.- - ---- -.-------- -------:-:-~ 
Pattern March 1980 Murch 1981 March 1982 June 1982 
of DeDosit -- -'- -----_. __ . __ ._-_._. __ .- - .--- --_._- -.- ----
upto 6 
Months. 

Above 6 
months and 
upto one 
year 

12537.21 
(6.5) 

7130.06 
(3.7) 

Above one 32236000 
year and (16.7) 
upto 2ycam 

Above two 
years and 
upto 3years 

16839.00 
(8.7') 

Three years 124677.86 
c:m c3. a~)ove (64.,1) 

Total 193;,70.13 
(100.0) 

13373028 
(6.1 ) 

8233.20 
(3.8) 

39/1-91.50 
(18.0)-

20071. 60 
(9.2) 

137~~n. 0 11-
(62.9) 

219116.62 
(100.0) 

14500.27 
(5.6) 

9591.82 
(3.7) 

<'2·7475.09 
(18.4) 

23014.87 
(8.9) . 

16/~071. 35 
(63.4) 

13721. 31 
(5.5) 

4441. 20 
(1.8) 

49453.16 
(20.0) 

16406.79 
(6.6) 

16384·1.82 
(66.1) 

25 J65 3. ,10';, 2117867.50 
(100.0) (100.0) 

---_ .. _----- -_. -- - _ ... _--- -.. - - . - .. --- -- .. _-_ .... - ._-----_ .•. - ... _- --- ----
":'1\-70 of these eight did not furnish the break up 

::':'or 'above five years' category. 
Figures in brackets represent percentage to total. 

ro 
~ 
ro 



!3.1'.!:-TEHENT VII1 __ JJ..B) 

f1A TURITY pp.TrrERN OF FIXED DEPOSIT 
--------.• --.0 .•• ----- 0 •• _- 0-,,- - - •. ---- (RuDees, Lakhs) 

___ •• _. _______ ._. ______ . _. __ -._. ___ • ____ . ___ ... _________ ._;;J..;::.. . __ - ____ .. _ 

Data for 9 Scheduled Commercial Banks* 
Ha turi ty -Pa tte-ITi- - i-1a-rch- 1980 -1"iarch---1-9-S1 ifa-rch ·f982-----
0(. De:J2..'?i..! .. _ ___ . __ ._. __ 0 _____ ._. ___ ._. __ ._. _____ ••• _____ _ 

Uoto 6 months ,~ 1 .. 2· 5 8 • 21 6,1536.28 71782.27 
(7.9) (9.9) (9.5) 

Above 6 months 18691.06 17589.20 15804.82 
and upto one ~cear (3.3) (2.7) (2.1) 

Above 0~2 year & @93781.00 109531.10 132203.96 
upto 2 years (16.7) (16.8) (17.4) 

Above two years 
and upto 3 yc.2..r,'J 

Three years ::-0 :595.86 -160970. Ol~ 539885.35 
and above (72.0) (70.6) (71.1) 

M 
0\ 

Total 561529.13 652626.62 
~ 

759676. ,10 
(100.0) (100.0) (lCO.O) 

.---- -----
''.-Two or these _ nine c~i(} not fum i_sh the break up for 
'above five years I catcc!ory. 
Firrures in brClcl:,C:;l:s roprcsent:-.'crc2ntage to total. 

@ Data rela tes to Q:.JOV2 one y;:::ar E-~ upto three years period. 



ST.\TEMENT VIII.5 
'-"''-~-

MATURITY PATTERN OF FIXED DEPOSITS _~ __ 4 _ __ , __ .. ________ • __ •• __ ____ _ .~ _ 

___ .. ____ ._. __ ._._ . ___ . ___ (R~~~s.L.~akhs) 
Maturity Pattern Da!:.?"f<2-r.. two Co_~.o.Ber.ati'y-~ .. }3_anks 
of Deposits March March March June 

1980 1981 1982 1982 ____ .. _____ -.. ___ • __ a. ___ .. ___ • ___ ....... __ __ • , ___ ~_.._ ... __ • __ .. __ ..••.. r ....... ____ • __ 

upto 6 months 10,51 11,49 8,97 9,34 
(3.8) (3.6) (2.5) (2.6) 

Above 6 months 20,34 9,31 24,41 17,12 
and upto one (7.4) (2.9) (6.7) (4.7) 
year 

Above 1 year & 4,53 3,22 84,90 3,46 
upto 2 years (1.7) (1.0) (23.4) (0.9) 

Above 2 years & 3,62 5,35 1,62 84,69 
upto 3 years (1.3) (1.7) (0.4) (23.2) 

ro 
3 years & above 231,57 290,66 243,27 250,19 ~ 

(85.7) (90.8) (67.0) (68.6) 

Total 273,57 320,03 363,17 364,80 
(100.0) (100.0) (100.0) (100.0) 

Figures in bracke-c:s represent percentage to total. 
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S TJ\ TEHElJT VI I I , 6 
l'1ATURITY'-PA-TTERN-OP--DEPOSITS 

ACCUHUL.~'. TED-UI,j)-E;'R-''-SPECI .~.L- DEPOS IT' SCHEME __ . _____________ ,~. ____ ._ =,~~='~-=~:~~=_=~=_~._ ==_ ... ____ :- C~~_~.~_s.! Lakh~_ 
Data for 5 Scheduled Commercial Banks 

Maturity Pattern 11a-rch-l~f80-r1arcT-llSf81- r·1a-iCh 1982-'--June 1982 
of DeDosits. 
Upto-on-e- year----2-S367. 89- ----3-3-213 o/1'f -- - ·~i71o.~fr----35855f: 66 

(13.2) (12.7) (13.7) (10.9) 

Above one year 17399.08 22557.67 25777.55 29795.26 
& upto 2 years ( 8.1) ( 8.6) ( 8.3) ( 9.0) 

Above 2 years & 19506. 5,~ 235 g-:. ,:9 ,:0220.55 ·1,6998.35 
up to 3 years. ( S' .1) ( 9.0) (12.9) (1·1.2) 

Above 3 years & /~1023.27 55854.00 60399.08 76077.19 
upto 5 years. (19.1) (21.1) (19. ,1) (23.0) 

Above 5 years. 108~23.23 126038.79 1,1-1 71 0 • 21 1-11177.73 
(50.5) C~8. 2) (.15.6) (12.8) 

Total 214720.01 261258.39 310817.80 330208.49 
(100.0) (100.0) (100.0) (100.0) 

Figures in brackets represent percentage to total 



S TA TEI,1ENT VI I I • 7 --.-- --.-~------ ------
MA TURITY PATTZRN OF lIE:'! SPECIl\L D~POS ITS SCHEHE 
ACCOUNTS OPENED OR RENEHED DURING 'THE F'JUR Y21~RS 

--- ---.~.=' ~=~-= =='='.':'~~:=_~"~~==~_~~~ :.~ ~.]~,~uFie~s.~ I-:aj~h_s_L_ 
Data for 6 Scheduled Commercial Banks 

Maturi ty March---i1arch ---i·1a-rch ,. ----JUIi-e---
Pattern of 1980' 1981 1982 1982 
DeDosits ,---- .. --_ .... ---.-.. -... _- .. --. -.... - - - . ~ --_._.- -.--_ .. - -.. - -.. _._-
upto one 11211.61 12183.58 13512.33 5693.11 

Year ( 13.0 ) ( 12.6 ) ( 13.~ ) ( 13.2 ) 

Above one 8055.03 9271.02 11533.49 '1951.02 
year and ( 9.3 ) ( 9.6 ) ( 11.5 ) ( 11.5 ) 
upto2 YeaLS 

Above 2 1136~.01 12937.01 19183.22 7069.77 
years & up·· ( 13.1 ) ( 13.1 ) ( 19.1 ) ( 16."1 ) 
to 3 years 

Above 3 19709.90 22389.33 21805.06 11~(0.17 
years & up-( 22.8) ( 23.1 ) (21.7 ) ( 26.5 ) 
to 5 years 

Above 36211.08~0035.07 31579.32 11012.10 
5 years. ( ,11. 9 ) ( -1 ' ) \ ',,: _ l,r ( '3~. ~ ) ( 32.5 ) 

Total 86581.63 96816.01 100613.~2 ~3199.17 
(100.0) (100.0) (100.0) (100.0) 

'?-fgures in brac':ets rGi~-re'sent p(;rc-entage--to total 

7\J 
0\ 
0\ 
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ST7TElr,8NT VIII. 8 

DISTRIBUTIOE 01" DEPOSITS BY SI?E OF DEPOSIT ACCOUNTS 

Up to 10000 115958.89 113592.05 160556.75 187817.21-
('1·2.5) (3·'1. 9) (7.8.7) (29.5) 

10000-25000 51920.55 69382.82 88618.33 106582.80 
(19.1) (21.-1) (15.8) (16.8) 

25000.:.50000 33590.8·1 ~1251.88 5·:-768.81 61532.,19 
(12.3) (17..7) (9.8) (9.7) 

50000-100000 23906.85 30 ~2·: .18 18005.75 69326.11 
(8.8) (9 •. ],) (8.6) (10.9) . 

100000 & 1717.8.67 70370.',13 207751.26 210399.09 
above (17.3) (21.6) (37.1) (33.1) 

Tot2.l 272555.80 325021.36 559730.90 635657.76 
(100.0) (100.0) (100.0) (100.0) 
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~_TT,~S!i..l?!\TT VIII.9 

DIST~'<:LBUTIOi~ OF DEPOS::TS BY SIZE OF DEPOSIT ACCOUNTS __ ,--===~'=-~'=,~~~,~~=-: ~~_ ~ ~~:-~-~-=-=-=~ ~_-~=_--=-=-=--=--=JR\l12ees, cL~h~L 
Type of DATi\. POR 3 CO-OPZW TIVE BANKS 

Sizc of Del)osi t =='~.=-. .$jJ.'yin~~p_ep2_~j.]:~===~-=· All term Deposits 
DenosJ-_t..._. ______ . __ 9"cm_c_._t9_81. , _ , _J,U:11S' •. )_9_E?_2 ______ JL!fl.2-198t __ -!"1lP!Ll.9.82 __ 
Up'co 10,000 1 L ·18 16,61 :1,07 '1,12 

(40' • 7 ) (:11. ·1 ) ( 1. 1 ) (1.1 ) 
10,000-25,000 7,37 8,10 2,38 2,17 

(20.7) (20.2) (CO.7) (0.5) 

25,000-50,000 3,85 '1·,~ 1 1,91 7,63 
(10.8) (11.0) (0.5) (1.9) 

50,000-1,00,000 6,27 :1,75 3,OL1 3,29 
(17.6) (11.8) (0.9) (0.8) 

1,00,000 & above 3,63 6,2 t1 S47,06 385,53 
(10.2) (15.6) (96.8) (95.7) 

Total 35,60 ·10, 11 358, t16 103,01 
(100.0) (100.0) (100.0) (100.0) 

----- ------.---.--.-.------~ ...... --.--. _____ ~ ___ . ____ ___ _ . __ . ___ ._L._. __ . __________ _ 

Figures in brackets represcnt percentage to total 



STATEMENT VIII.10 
~--.-----~-.--

OVlNERSHIP PATTERN OF DEPOSITS 
-=~~~=--=-_~==-~~·.:-==_l~~£.e~s, Lakhs;...):.-.... __ _ 

Data for 5 Scheduled Commercial Banks 
---. ~-Ma-rch 19-80----'- -- ----·--···Marc-h-1-,9-,8-2- ----

___ .. _._ .. _cu£r~!.l_t._~-aviri£~~ ]')ic:.~~ci--cu-r-rent~TnSi~--=-F}x~(t~= 
Institu
tional & 
Business 
~c;::_"!:or_~_ 

a) Public 901,65 
Sector (45.5) 

308,03 1376,82 897,18 
(12.9 ) (28.1) (38.7) 

403,19 1611,49 
(11.9) (24.1) 

b) Private 389,61 
corpo- (19.7) 
rate 
sector 

c) Other 467,92 
insti- (23.6) 

tutions 
Personal 

35,05 
(1. 5) 

167,2/1 
(7.0) 

301,63 
(6.2) 

437,37 
(8.9) 

&-fncfi---
vid-li-ar"S'" 

221,18 1369,29 2782,5~ 
(11.2) (78.6) (56.8) 

of which~ 

(i)Fanners 2/~,10 151,62 195,34 

643,64 
(26.4) 

609,72 
(25.0) 

565,09 
(1.6) 

236,9.6 
(6.7) 

418,99 
(6.3) 

61,20 
(9.1) 

290,61 2849,24 4051,07 
(11. 9) (79.9) (60.5) 

67,07 264,43 327,94 

Total g 1980,36 2379,60 4898,36 2141,14 3565,89 6693,56 
(100.0) (100.0) (100.0) (100.0) (100.0) (100.0) 

Figures in brackets represent percentage to total 

dmv/-

ro 
0\ 
roO 



STATEMENT VIII. ~Q (ConeY.) 
OWNERSHIP PATTERN OF DEPOSITS _____ .~ ___ ._-=======~-==_CR..u'pe~_s_~ __ ~§Js.hsJ. 

June 1982 
__ • ____ ...... __ ..... _ ••• _ •.• . _ . .... _ ... __ •• _._ .. _ .. ' .. 4 ___ ' __ ........ _ •• ____ ..... _ .... , ........... "._ .. _ .... ___ ~ ....... _. _ 

____ , ___ .. _ ..... ___ ... ___ . ___ Cu.r::.:r_ent_. __ Savings.,.,_ Fixed 

Institutional & 
Bus.:Giess Sectors 

, -------- ----
a) Public Sector 947,51 

(3509) 

b) Private 648,94 
Corporate Secto:::- (2[1.6) . 

c) Other 
Institutions 

Personal and _ .. ---.- -... ---
Individuals~ ----.--,_. --.----

Of v-lhich: 
(i) Fanners 

Total g 

698,60 
(26.4) 

325,68 
(13.1) 

98,90 

26·10,73 
(100.0) 

497,23 
(23.3) 

72,04 
0.9) 

269,21 
( 7.2) 

2885,93 
(77.5) 

27'6,65 

3724,41 
(100.0) 

1725,54 
(24.3) 

409,48 
(5.8) 

650,00 
( .9.2) 

4307,79 
(60.7) 

347,28 

7092,81 
(100.0) 

.------~--~.--- -----------.--.-.-.---- ----- ._ .... ---.. ---.-~.--

Figures in brackets represen-t percentage to total 

~., 

'" ..;:J 
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